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5645
LOK SABHA
Manday, 28th July, 1937,

Yhe Lok Sabha met at Eleven of the
Clock

[mmaminfha(:hnir]

———

ORAL ANSWERS TO QUESTIONS

Mr. Speaker: Shri D. C. Sharma-
8hn H. N. Mukerjee.... Shri T. B.
Vittal Rao,

[Shri D. C. Sharms, Shri H. N.
Mnkerjee and Shri T. B. Viital Rao
were absent]

Have we started too early today?

Shri Dasappa: There is a mecting
in room No. 82 relating to Food &nd
Agriculture,

Shri M, L. Dwivedi: You were pleas-
ed to rule that no meeting should be
beld when the House meets,

Mr. Speaker: 1 had said that no
meeting should be held in the fore-
noon, lest even at the outset I have
to have the bell rung.

Shri C., E. Narasimhan: There is a
party meeting.

Shri B, 8. Murthy: The meeting
started at 10 hours, It is being ter-
minated now.

adjourned.

Tube-wells

+
qi1s Dr. Ram Subbag Singh:
Shri Jhulsn Sinha:

Will the Minister of Food und Agri-
culiure be pleased to state:

' 5646

(a) the States, in, which the axist-
ing irrigation facilities from , tube-
wells are not being fully utilized;
and )

(b) the causes for the same?

-

The Minister of . (Dr.
r.s.mm):(mm
in the Btates of Bihar and Punjab.

(b) The mam cause is higher tube-
well ,irrigation rates as compared to
existing canal water rates. The other
chiet ¢gpirihutory factors are lack of
sustamed, supply of electric power for

Dr. Ram Snbhag Singh: The Minis-
ter has said that the cluef reasons are
higher water rated and lack of
tric power. May 1 know why
Government of India and the Gov-
ernments of Punjab and Bihar did not
finalise the water rates and better.
ment levy on a rational ? As
the DVC and Bhakra-Nangal projects
are going on in Bihar-and Punjab,
why is electric power not supplied to
the tube-wells?

sentially, the responsibility is of the

Governments. But both these
States have now appeinted commit-
tees for looking into this. They, have
also ordered certain reduction in the
rates,

mmmwmm
ter has just sald that ‘Both ‘these Gdv-
ernments have ordered certain reduc.
tions in water rates. Is it true thad
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the incidence of reduced water rates
{s heavier on the peasants because
previously the Government charged
Rs. 15 per acre for five waterings of
80,000 gallons each and now they are
charging Rs. 10 per acre for three
waterings of 88,000 gallons each. Bo
in what way have the water rates
been reduced?

Dr. P, 8. Deshmukh: Previously in
the State of Bihar, the rates were as
follows:

For rabi Rs. 5, kharif Rs. 10 and
sugarcane Rs. 18. For tube-wells: rabi
Rs. 8, kharif Rs. 15 and sugarcane
Rs. 33. According to figures available
with me, the reduction has been any-
thing from Rs. 20 to Rs. 5 in these
rates.

Shri P. R. Patel: There are tube-
wells in Mahsana district in Bombay
State Is it a fact that because the
water rates are high, and above the
water rates some surcharges are le-
vied for certain types of cultivation
and there 1s also a local cess, the
water 15 not used?

Dr. P. 8. Deshmukh: We have not
received any complaint so far as Bom-
bay 13 concerned.

Shri Dasappa: May I know whether
the water rates include electric char-

ges or not?

country including Rajasthan, because
of want of electric power, a large
number of tube-wells are not func-
tioning. May I know whether the
Minister has drawn the attention of

29 JULY 19087

which is regularly charged and which
cultivators are forced to pay, and
therefore, use of watef is less?

Dr. P. 8. Deshmukh: I must ask for
notice. I do not know if there are two
rates.

Shri R. Ramanathan Chettiar: May
I know whether Government will con-
sider the desirability of allotting tube-
wells to such of those backward areas
in the south which need them very
badly for irrigation purposes?

Dr. P. 8, Deshmukh: As the House
knows, we have got a big programme
of exploratory tube-wells, and in many
areas trials are going on.

Shri Thiramala Rao: Is the Panlwals
Mahara) still under the employ of the
Government of India> And how many
tube-wells have been dug on account
of his divine powers”

Dr. Ram Subhag Singh: He is dead.

Dr. P. 8. Deshmakh: The Paniwala
Mahara) left the Ministry soon after
my hon. friend (Shri Thirumala Rao)
also left the Minustry

Mr. Speaker: The other gentleman
seems 1o have left the world alto-
gether

Shri Harish Chandra Mathyr: Is the
hon Minister aware that since the
sinking of the tube-wells in Jaisalmer

maintained by India.

Dr. P. 8. Deshmukh: [ am very glad
lities exist, e wil curiatly T s
‘we will certainly help the

Rajasthan Government.
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Shri Harish Chandra Mathur: On
what material is the observation of the
hon. Minister based when he says that
Rajasthan has been found unsuitable,
in view of the particular fact which
I have related, which happened very
recently, about two months ago?

Dr. P. S. Deshmukh: A single swal-
low does not make a summer. One
tube-well may have produced water.
But there are several others where
there is very little water.

Dr. Ram Subhag Singh: The Minis-
ter has stated in reply to a supplemen-
tary that his information is that water
rates have been reduced from Rs. 20
to Rs 5. May I know whether that re-
lated only to some summer season and
that was not taken advantage of, be-

_ cause in the summer season it is not
the practice in the tube-well area to
sow maize ete? Is it because of that
that nobody took any advantage of
the facilities that were given, and now
those facilities have been withdrawn?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): They are al-
ready taking steps to reduce water
rates. ’

Dr. Ram Subhag Singh: That has
been done, but it is not advantageous.

Deadlock in Transport Administration
in Kerala

*413. Dr. K. B. Menon: Will the Mi-
nister of Transport and Communica-
tions be pleased to sfate:

(a) whether in the Kerala Legis-
lature the issue of a notification under
the Motor Vehicles Act by the Union
‘Government was referred to as the
reason for the deadlock in the admi-
nistration of Transport system in the
districts of Palghat, Kozhikode and
Cannanore in Kerala State; and

(b) if so, what steps Government
have taken to correct the same?

The Minister of State in the Minis-
iry of Transport and Communications
{Shri Raj Bahadur): (a) Yes.

29 JULY 1957
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(b) A statement explaining the posi*
tion is laid on the Table of Lok Sabha
[See Appendix II, annexure No. 11]

Central Tractor Organisation

t
 Shri Bhakt Darshan:
Shri Punnoose:
Shri Vasudevan Nair:
Shrimati Ila Palchoudhuri:
*414, { Shri Raghunath Singh:
Shri Surendranath Dwivedy:
Shri H. N. Mukerjee:
Shri Shree Narayan Das:
_ Shri Sadhan Gupta:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that Gov-
ernment are going to close down the
Central Tractor Organisation;

(b) if so, what are the reasons for
closure of this organisation; and

(¢) the number of workers who will
be affected by this closure?

The Minister of Cooperation (Dr.
P.S. Deshmukh): (a) No.

(b) and (c¢). Do not arise.

o WEX WA T SAAT ATRAT
g & T ag g g 5 faser faat
dgA 9T ANATEHAT ¥ agT | FH-
Tt & AFd F owan F7 fear
TATE AT 39 97 Afzw 9 fFF
g7?

Tio Fo WMo INWEW : ST TE,
wq aF FFET 1AW w@T 7t o T

g1
Shri B. K. Gaikwad: May I know

how many tractors were used by this
organisation?

Dr. P. S. Deshmukh: In the begin-
ning we had 270 tractors; they were
then reduced to 240 out of which 34
tractors were intended to be scrapped.

Shri Ranga: Is it not a fact that
some months ago, the Government of
India almost decided or had decided
to reconstitute this in such a way that
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Shri Ranga: In how many States
they are and under whose manage-
ment?

Shri A. P. Jain: Of course, they are
under the mmzement of the Central

Mysore and a number of others.

ot q®o g¥e fyidy : Hat wEw
Wt " g fe awrareen vy
fet g€ g W g @ fr dga
T aTETT TR N @
T Wl IO ¥ AW Far §  FE 7
e wET AGY & A w0 F qg I FwAT
g fr dga dwev antmde Sram-
AR g R ¥ fag aww ol F
IHE! GHE A6 ¥ UF spaeqr a7
% W feord ¥ waw ST e
g ?

ot @o wo WA : &M dwT
wiianEes g owr W ok o
T8 TR TAAHZ ¥ WA TE AR 9@
fie T8 $wT 9 fa=at Lo @ERRE
§ W e WY 9gT w97 ¥ afa o
¥fad s sy mit T A 7 ey
qEd aw amr A ¥ ram ¥ fad
wpar ) e @ R aY te gt
W2 ¥ v W R EH te @R
2§ W N 13 @R ¥ W fe
ferMow dwd @ ¢ Wrdwrc g
ek LR
QR ot for & fo AT wg oy vy
wis gascd g g afy
el fo gAR 2 &7 duvAT Ay

29 JULY 1067

Oral Answers 5653

w1 - IWE AR F QA Wl I
¥ v i fear mar & Yo fam
T Wi SN Pfrget Wi w et
TR ITEE dndd y
ot o fem T | @ awr g
ag & fw &Y $wed gfeg W W ar gy
21 I ST TR ke
ww Atfew faqr a1 &t a1y woEr
e wifrerowy ¥ feqr w1 e
o % W A ot N EMT A &
WP g A O F oA
v % e gow A § wWife
M A g o § W R A
T € UAT [AET AT AT
8 S It o gy wm AN
Several Hon. Members roze—

Mr. Speaker: There are a number of.
committees which sre working. Mem-
bers are attending them and coming
now. Hon. Members who want to put
questions will kindly be quick and
put them.

Shri Sadhan Gupta: We were told
that sufficient opportunities will be
given to those who have tabled the
questions.

Mr. Bpeaker: I cannot allow a single
question to take the whole of our
time.

Shti Sadhan Gupta: You have said
that those who have tabled the ques-
tions will have more chance.

Mr. Speaker: But, unfortunately,
others have intervened.

Shri Sadhan Gupta: If that is your

Mr. Speaker: That is not a ruling of
mine.

Shri Sadhan Gupin: We stood aD
this time.

Mr. Bpenldr: it dose not niatier;-the
hon. Member will have plenty Jof
opportunities. I will call him; but nok
now.
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(a) whether it is ¥act that orders
for buying ten post card vending
machines were placed in 1855;

(b) it so, whether they have been
bought and installed;

(c) the names of places where ex-
periments were madde but machines
were not installed; and

(d) how much time and labour can
be saved by installing such a machine?

(Shri Raj Bahadur): (a) No. After an
experiment with one such machine an
indent for the supply of 10 Post Card
Vending machines was, however,
placed on the Director-General, Sup-
plies and Disposals on 6.7.54, which
was subsequently cancelled on 29.3.56,
1n the light of the decision to change
the cornage system in the countryr

(b) Does not arise.

(¢) Experiments with one machine
were made in the following Post Offi-
ces 1n Delhi: (i) Parliament Street,
(1i) Chandmi Chowk, (iii) Eastern
Court, (iv) New Delhi Head Office.

(d) These machines add to the con-
venience of the public by providing
sales of cards at any time of the day
and mght and on Sundays and post
office holidays. Their objective is.not
to effect savings in time and labour,

Shri 8. C. Samanta: May 1 know
whether with the change in the
coing—into new ones—the Govern-
ment is thinking of importing such
machines according “to the ‘new coins
that are introduced?

Shrl Raj Bahadur: At the moment,
we are also trying to have such ma-

Oral Answers 5654
d!qq-quoftii't:m#m
awar § e w feen o feeelt waftd
gee ¥ sk ff far F e oA
frr ffod ey § W A9
foy w1 wa gfe swm @ T §
& I el W s fear ST
vy fY s ag N avn W g
fe oz N ordleie oo mor )
aem gwrd @ af W afx @
aYy #.1 % wrt agEn wrn ?
Wt aw wgwx - A oF A
g ft ok g R R

ot quo qwe fgrdt : 7 7 qur
a1 f5 wg Al 72 fewei & w= O
Yoo @ ot ? o e

A A ww W oIel A fear
He has not replied to the question
whether the machines are going to be
used or wasted

Shri Raj Bahadur: 1 have said that
there was only one machine; fer de-
monstration purposes we got that We
returned it to the manufacturers and
got it back after some modifications.
We did to try that too again.
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far g aem W § Twew
Tamt w i oewe Ry @
fower ymAqx s Wi g ag
@ wwr § fe fd @ et & wom
A & w1 e st ) WAy
T ar Y &% W e €Y w3 g |
& e f fe Gur g &% QEm
g £

Churchgate Railway Station, Bombay

- +
Shri Naushir Bharucha:

‘ﬂ&[shﬂn.ﬂ.ll-korjm
( Shri Morarka:

Will the Mumuster of Rallways be
pleased to state:

(a) the total cost of reconstruction
of Churchgate Station, Western Rail-
way, Bombay;

(b) the amount spent up to the
date of opening the station for tra-
fiic; and

(c) when will the entire project of

remodelling the station be comple- *

ted?
The Deputy Minister of Rallways
(Bhri Shahnawazx Khan): (a) Rs, 128

crares approximately, which includes

(b) Rs 775 lakhs.
(c) By the end of June 1858.

Bhri Naunshir Bharucha: Is it a fact
that this station is being used daily by
neeriy £ lakhs of people and has been
fitted with ventilation facilities which
are totally inadequate?

Mr. Bpeaker: The new building?

Bhri Nawshir Bharucha: Yes, Sir; in
the new building, the ventilation faci-
lities are totally inadequate.

Bhri Shahnawas Khan: That is not
our information.

Shri Morarka: May I know the extra
advantage that the people would get
by remodelling the station by spend-
ing Ra. 1.28 crores?

29 JULY 1987

trains would be run; there will be
more platforms and we will be dealing
with a much greater number of pas-
sengers,

\\q:rnfa!:‘  § wmr
as o afy o ok § oY fex wmr
Iw wgt ¥ W@ ?

ot wprew wt : wgr TR WY
mfegr 1T 9 firre & v o woeft
§ o v oy pwE v R
v g frew we & wgeur et ar
abfy ol agw qufer §fe 3, 3
forz & xwd & wrfear wA W%

ﬁ'}“o qWe forlt : wT &
qg ¥ weN g 5 Tg wie
Rav fawd f& ¢ w0r T AN
tRarfeud N agea o ¢
gy Yd faregw § ¢ 7@ W) wg X
weemw Ofcar § o war aoRTC ag
st & fie oy o< o g aff
¢ amr ov "k w wifed ot @
Tl 9T R AT WA & Ay I
w9t wiafom Wd anA arfe
AT wfgd g i g ¥ T A/EY
sk 2w &)

o sl (o werdltew Tw)
I T ARG R Ty W BT
far grr fie Ty W wY goT WS
T Y qEY qg AT AF T JB3 |
oy w2 aF ol W aww gw ey
¥ s wgt q¢ o sfefowr 3% wang
AR &I A T G AW € AE TR
wy % fie agr & QuT 9T WY INg
T ey O e st & fad @
AT E & wrEl W W i

Shri Ranga: Is it not a fact that the
capacity of that station after being
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newly built has been incressed only
by 33 1/3 per cent? Instead of two
trains being operated at one and the
same time, the new arrangements will
only mean that 3 can be operated. So,
is this expenditure necessary or justi-
fled?

Mz, Speaker: Is this provided for in
the Budget or not?

Shri Jagjivan Ram: Yes, Sir; it Is
provided for.

Mr. Speaker: Hon. Members should
not ask questions on policies which
have been adopted by the House, in
the matter of execution.

Shri Ranga: My only submission is
this. Even though they have provided
for this in the Budget—the House
gives permission for so many things—
off and on the Ministers give us assur-
ances that they will look into these
things and see that economy is secured
but they do not do it.

Shri Jagjivan Ram: As I have
stated, the policy of Government iz to
cut down expenditure as far as possi-
ble, especially on prestige buildings.
But, jn bigger cities where we have to
run suburban trains at short intervals
and where we find that space is not
sufficient to hold more than a given
number of trains in the station, we
will have' to expand the capacity of
the stations and spend money.

ok qw

*vge. oWt wwx wiw: W iwd
w4 ag aa N o w6 e

(¢) wr g aw & fs @ o
W T OR Ay ¥ e
frefrpear. Wk faeir-agroTge
R AT T WAE I ag R ¢ Wi
I qEaEm W AT er

(w) ufe g, & war = gt w,

Wag o ford gy ot o,
oo T 2w qX ey Wiy ;6

29 JULY 1957
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() wrmeht awi =g ¥ o et
T I T W oW § ol W e
T Aty ar o et g ?

Wt gwl (s ety wi)
(%) o, & 1

(w) oz (w) o gwar wif

& J%T OF WA AT T
o fr mar ¢ [ifend afkfee R, wg-
¥ gwr 1)

=) wey ave ;v frrowr W oA
o ¢ e e ax gqat R Ty

- AAEY, Afer WA AW

TR ardft ¥ g e
¥ oo g T A N W
wigaglg WA ga A -
wwr §, Ewr e fear v as ?

ATy ¥ v o iy W AE G W
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*418. { Shri Ganpat! Ram:

| 8brl Wodeyar:
Will the Minister of Transpért asd
g:mmluﬂm be pleased to
te:

(8) whether the first or l;lmqe
feam of shipyard experts from Bri-
tain under the Colombo ‘Plain . his
arrived in Ipdia; 4 .

any Yhen it is expected to repo;

]

(c) whether, Government haye

selected certain 'Sites tenfatively !zr
the new shipyard?

nistry of Transport amd Communi-
cationg (Shrl Raj Rahadur)) (a) Yes,

(b) No report is expected #rom
the ddvance party. The purpose of
the Parly's ¢isit 15 only to’ make a
prelinunary survey of the possible
sites and collect data for study by
the ful} Mission. ' ¥

(¢) No. ., .

Shri Heda: May I know the places
visited by this fepmy so far?

Skrl Raj Bahadur: They have

Geotikhali in*® Ben ,' Paradip .;1‘“::

Orissa, Tuticorin in Mafires;’ Cochin in

Kerala, Bhatkal and Karwar in

Myspre; Mangalose Alsoravas intluded
on; and

Bommbay. -+ -y tnd Kandla 13

- ty .

Shri Fledn: Before considering the
estimates for the ‘secortd ship-yard,
have they considered the economic
cost of sill forther “expandiing the
presppt one? :
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Shri Raj Bakadur: As provided for
in the Second Plan, we have to take
preparatory “steps for the location of
the second ship-yvard. It i
suance of thit provision in the Second
Plan, that this project has been taken
up and the advance party of the Tech-
nical mission is here for that purpose.

work and has\come to-Delhi. May I
know whether they have had any for-
mal or informal consultation with the

Ministry?

or survey and collect data for the use
of the mission which will come in
September., Of course they did meet
our officers but the question of discus-
sions in order to arrive at any con-
clusion does not arise at this stage,

Shri Tangamani: May I know whe-
ther the advance party which has now
come to Delhi will wvisit Andamans
also and whether the Government will
consider the question of establishing
the ship-vard in Andamans because of
the avalabihity of suitable timber in
large quantities?

Shri Raj Bahadar: 1 do not think
that Andamang is 1n their itinerary.

Some Hop,'Members rose—.

Mr. Speaker: 1 will call those hon.
Members who have given théir names,
8hri Raghunath Singh.

ot v fiw 0 & e g
g fom o ot fdt B QU oW
foaare & w dwd W o A
a9 arw w1 et foware gem, &
T s § ?
.ot vw dnge : AN of Wy
o qerq g W faee & frdm, 9w
gl g wv faar v ¥ W
frvw g ¥ 3¢ fawre fear wy owar
& fi sy oy qff o T g ar o



cause their names appear I call them.
But, how long am I to go on calling
merely to be told that they are not
gresent here. Are any of the hon.
Members whose names are put in
here present here? No. Now, I will
call as I like.

by the Central Gove:nrient in consul-
tation with the provincial Govern-
ments that are interested in this

Shri Raj Bahadur: We invited the
maritime States to give us their sug-
gestions, They sent us certain sugges-
tions. Barring two places which, for
obvious reasons, were not found to be
good enough, the advance party has
visited the rest of them as recom-
mended by the various States.

Shri Basappa: May I know whether
it has come to the notice of the Gov-
ernment that the best quality of steel
and wood is available in Karwar and
that/the place is suitable for berthing
tankers and big ships that come there
and that the State Government has
agreed to co-operate in all steps that
may be taken to have ship building
yard there.

Bhri Raj Bahadur: That will be a
point for consideration and study for

the advance party and the mission
that will come later.

Mr, Speaker: Shri Joachim Alva.

Shri Joachim Alva: My hon. friend
has put it partly and I will put it this

Mr. Speaker: Shri R. Ramanathan
Chettiar. )

Shri R. RBamanathan Cheitiar: In
view of Tuticorin offering the best
facilities in the east coast, will Gov-
errment consider the guestion of
locating the ship-yard at that port?

Shri Raj Bahadur: I do not think
1that it 1s good for us to forestall the
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conclusions or the recommendations of
the advance perty or the mission.

Shrimati Tarkeshwari Sinha rose—

Mr. Speaker: Is there a possibility
of a ship-yard in Bihar? (Interrup-
tions.)

Shrimati Tarkeshwarl Sinha: I do
not always represent regional in-
terests,

Shri Achar: Have they visited
Mangalore?

Shri Raj Bahadur: Yes, Mangalore...
not Bangalore (Interruptions.) They
have visited Mangalore, I think

Shrimati Tarkeshwari Sinha: May
I know whether this team and the
other team which the hon. Minister
has just now referred to, will come
here under the Colombo Plan and
give only technical advice? May I
know whether any talks have been
conducted in regard to the capital
investment with any other country
and whether the Government can
give us any indication on that point?

Shri Raj Bahadur: As I said, they
are here for recommending a possi-
ble site. So far as the question of
capital investment is concerned, that
will come up later on. But we will
of course explore the possibilities of
enlisting the cooperation of such
countries in this project. :

Shrimat! Tarkeshwari Sinha: Has

any Government been approached?
That is my point. -

The Minister of Transport and Com-
munjcations (Shri Lal Bahadur Shas-
trl): I can very well appreciate The
Imfiety of the hon. Members for lo-
cating the ship-yard in their States.
They will, however, have to wait till
the commission has submitted its final
report. Regarding the question put
by the hon. lady Member, it is in a
very fluid state I would not like to dis-
close the name just now as we have
had no preliminary talks yet. Same
offers have been made by one particu-
Ll N

may also put forward their
suggestions. But, 1 hope the hon.
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Members would like to wait till it
has taken some material shape.

Shrl Tangamani: The hon. Minister
stated that the mission is likely to
arrive in September. May I know
when it is expected to complete the
tour and make its recommendations?

Shri Lal Bahadur Shastri: This is
merely an advance party that has
come and the final mission will come
later. The real party is coming in
September and they will meet
and discuss.

then
Shri Pasappa: May I know whe-
areas,
te-

|
E
B
g
g
2
§
5

rior parts in order to find out the
facilities and advantages available
for the location of the ship-yard?

Shri Tyagi: Particularly Rajasthan.

Shri Lal Bahador : There is
nothing much to answer. My Col-
league has already givén the names
of places. 1 think Bhatkal and Kar-
war are in the interior.

Shri Dasappa: They are coastal
towns, I am speaking of the hinter-
land. I am asking whether the Mis-
sion has gone into the hinterland.
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rice and specific weights were pre-
scribed for chappaties. .

dfex g0 ar> fourdt (w1
W awar g e wr ok Qi & o
fe ag W@ s wra ardy wr foreerr
T fear v § o fear wwer g ar
T wEd e g d 3
fowed oo ot wft § fiv Wi Wiy
v & anft § wie 17w o wfes
o Wk e a7

@t woraw wt o it W
fear omr §  SEw @ uveT W
W Ty & W AT e o el
¥ = wft 3 foerad fuet &

®ua 9 M fawa ) wdr f saer

Shri Shree Narsyar Das: Along with.
this question of quantity, may I know
whether the question of quality is also-
taken into consideration?

Shri Shahnawas Khan: Yes, Sir;
that is always taken into considera-

tion.
W § T ew
. 4+ 7
e oY CNwTw -e
et ey
W eneen WY a8 W WY §
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X wwm (wey stw) & ool



5665  Oral Answers

n@tﬁr& AT T & qre W
qroar Aol o ;

. (w) ufrgt, o wme aoee
# va v w vl fear g ; s

(n) @@ Qwar gx ferwr =9
R w o § Wi oo goe A
iy o W S fad av
war sqweay Wy ¢ 7

vy ot (st wowree) - (%)
WX (w). gt e EwRR Wil

ox wrawge hfd faacer aff o

LR

(w) A o W TIW =Y
R e wpm € 1 ¥ v
TR FORTC & WAt & @ dvAn
¥ fad % & oft Bt s A
gt

ot Tiery ww : owar § o
v f foe @b s T wORIC A
firfre qwaffa v & fad o fisnr

fer aagl ¥ fad @ wo dveT T
@ ?

Memer: W ¥ gay
gwnr wifgd |

ot THwwenw: W d Ay
gl g v wr oof aiy W ag
fafer & fes cam & faw o gk
b.,tooi “I'IIF JTET o
§ o o oY dwad e W few
7 WM YT AT W el we g
W QT TAT G | T T W
frarcyr &% & fodt wgt & fad wmld
&aferw st wrwe ?

off wrTeT . YR (@ W W
oar off o | oo wrar Wer W
A TR R R 9y Ay e
gt

20 JULY 1987

Oral Answers 5666
e ¥ 4 «® ww
3t o waw wamT : wr
Wy mer wfw Rt T3 wWwE W wr
wy fe

(%) v ax ww § fr fewelt &

. Wit ag fAw ey W@ W)

(@) wr g aw & f& wowre
wnrr fed gU 9g & W 9 FRT
el g ¥ N e w g ?

AEeTT AW (T o WMo dwqw):
(%) v Tw Far fiprea w2
Wik faelt wérw @AY w7 Egwr Oy
a1 T & e foet F At O
®1 W fire wrow gwt S T W
!« ardw W 13 WE v we e
TR WA | a Y AT AFAT g
L1 s adw W oxw
T W OGN TTY RR A0
®Y T fir wT Oy W & A g
9 Y@k ¥Y G G T 1L WF s 9F
g g

(w) o oft
S AW TWHTOT TR SR
§ fie oY ¥eF g &Y go § I 9%

W A W R (Y wWE o e
&7 st fawqr e ?

ww nw gfe Fft (sht wo we
W) . ww g ey W W
w I e afer § e oy xw oy
¥ o



#5667 Oral Answers

Shri A, P. Jain: Fair price shops are
for the sale of foodgrains and not for
.the purchase of grains.

Rolling Flour Mills

423, Shr_i Ansar H.arvani:
1 Shri Morarka:

Will the Minister of Food and Agri-
.gulture be pleased to state:

(a) how many rolling flour mills
aare operating at present;

(b) what quantity of foreign im-
ported wheat is supplied to these
mills and at what rate; and

(c) at what rate these mills are
seling maida, atta and suji to retai-

lers?

The Minister of Cooperation (Dr.
P. S. Deshmukh): (a) According to
reports received by the Government
85 Roller Flour Mills are operating in
Indla at present. :

(b) Imported wheat from Gove-
rnment stocks is now suppI"ed only
to the mills outside the three wheat
zones. The quantity issued amounts
to about 60,000 tons per month. The
price charged is Rs. 14{- per maund
inclusive of the cost of bags.

(c) A statement is placed on the
“Table of Lok Sabha. [See Appendix
II, annexure No. 13].

Shri Ansar Harvani: The ex fill
price of flour in Bombay is Rs. 15.25,
in Calcutta Rs. 15.00 and in South
India Rs. 13.00. May I know the rea-
sons for the difference in prices?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): That is due to
difference in milling charges and
.difference in cost of production.

Shri Ajit Singh: May I know whe-
ther the ‘Government want to open
more fair price shops in any of the
“towns in the country?
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Shri A. P. Jain: We have got about
29,000 fair price shops in different
parts of the country. If they are
needed anywhere we may open more.

Pandit D. N. Tiwary: May I know
whether the Government is aware
that in the last 15 days the price of
atta has gone up to the extent of four
chattaks per rupee in Delhi?

Shri A. P. Jain: We are aware that
the price of atta has gone up from
Rs. 39 per bag to Rs. 41 and a few
naya paisas per bag. This is mostly
due to the seasonal fluctuation on ac-
count of rains as the arrivals of wheat
from rural areas are low.

Shri B. K. Gaikwad: May I know
how many shops have been opened
in the wvillages?

Mr. Speaker: How does that arise
out of the main question? The main
guestion is ‘about rolling flour mills
operating at present; fair price shops
do not arise out of that. We w111 go
to the next question. -
Fresh Water Supply in the Coastal
Tracts of Kerala

*423. Shri Kodiyan: Will the Minis-
ter of Health be pleased to refer to
the reply given to Starred Question
No. 691 on the 31st May, 1957 and
state:

(a) whether the Government of
India have under its considération
any schemes submitted by Xerala
State to provide fresh water supply
in the coastal tracts of Kerala; )

(b) if so, what are those schemes;
and

(c) the nature and extent of finan-
cial aid sought by the State Govern-
ment in respect of these schemes?

The Minister of Health (Shri Kar-
markar): (a) and (b). A Scheme
namely “Tube Wells in coastal areas”
estimated to cost Rs. 7.20 likhs was
approved by the Government of In-
dia during the First Plan period.
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(c) 50%grant-in-aid of the estimat.
ed cost of the scheme as approved
by Govermment of India

8hrl Kodiyan: May I know whether
it is a fact that there is possibility of
some of these works bemng held up
owing to the difficulty of getting the
necessary water pipes from abroad
and, if so, may I know what steps
Government have taken te overcome
these difficulties?

Shri Earmarkar: I am not aware of
the rural water-supply schemes being
held up for want of water pipes, but
recently the Minster for Health,
Kerala, made a representation, I re-
member, and with some effort we
could get for Kerala foreign exchange
of Rs 38 lakhs as a special case

Shri Narayanankuity Menon: May I
know whether the figures given by
the hon Minister are for the First
Plan peniod or for the Second’ Plan
period?

Shri EKarmarkar: This figure of
Rs 7 20 lakhs relates to the First Plan
period being the cost of those schemes
which have been approved for the
First Five Year Plan Many of them
have not been completed We are
now making grants for the *“spilled
over schemes”, schemes from the First
Five Year Plan which have been
spilled into the Second Plan

Shri Narayanapkutty Menen: May I
know the amount allotted for rural
water-supply under the Second Plan?

Shri Karmarkar: This year a sum of
Rs 4 lakhs has been earmarked for
rural water-supply mn Kerala

‘Late Runniwg of Trains

+ {*Shrimat! Parvathit Krishnan:
st Shri 8. V. Ramaswami:
Bhri Tangamani:
Bhri Wodeyar:
Will the Minister of Raliwayi be
pleased to state: ’

(a) ‘whether there has been a lot
of public ecriticlsm about the chromic
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unpunctuality of trains coming to and
leaving Madras;

(b) whether Government have re-
ceiwved reports of a public meeting
held 1n Madras on the 21lst June, 1987
mn this connection, and

(c) the steps Government have
taken to remedy the situation?

The Deputy Minister of Rallways
(8Bhri Shahnawaz Khan): (a) Yes

{b) The Government have seen &
press report 1n this connection.

(c) Punctuahty drive has been -
tensified and sustamned efforts are
being made to imporve the perform-
ance of trains

Shrimati Parvathi Krishnan: What 15
meant by the intensification of punc-
tuality dnve? May I know whether
any results have been noticed 1n.
Madras? Certain proposals were put
forward both dunng the discussion on
Demands and also 1n the meetng
about doubling of tracks and taking
measures to overcome over-crowding
and so on May I know whether Gov-
ernment 15 taking any steps with
regard to them, because “punctuahty
drive has been intensified” does not
mean very much?

Mr, Speaker: How does over-crowd-
ing come in with punctuality?

Shrimati Parvathi Krishnan: I want
to know the specific steps taken and
the results achieved.

Mr, Speaker: The hon Member
wants to know, what 15 the kind of
intensification of punctuality dnve.

Shri Shahnawaz Khan: The punctua-
lity drive has been intensified and the
Divisional Operating and Mechanical
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Mr. Speaker All that is being done
.is being done,

Shri Ferosze Gandhi: For the last ten
.years, with regard to the Delhi-Madras
route, the same answer is being given.
May I request the Ministry to request
the Railway Board to find some new
answer or explanation?

The Minister of Railways (Shri

-Jagjivan Ram): I do not think the
G. T. Express has been running late
for the last ten years.

Shri Feroze Gandhi: The hon. Minis-
ter has not been the Railway Minis-
ter for the last ten years. For 20 days
in the month, probably it is not com-
ing in time.

Shri Thirumala Rao: In view of the
fact that people coming from the
south for official and other public
purposes are greatly inconvenienced
on account of the systematic late run-
ning of trains that connect the south
and Delhi, will the hon. Minister look
into this matter and see that some
serious steps are taken to see that the
trains run according to time, especi-
ally the G. T. Express?

Shri Shahnawaz Khan: We fully
-appreciate the inconvenience that is
caused to the hon. Members. But I
‘would like to point out, as Members
are aware, that a lot of line capacity
works are going on. In some places
the track is being doubled and in some
places, the track is being strengthen-
ed. So, on account of the restrictions
-that have been imposed, thiz incon-
‘wenience is caused.

Shrimati Parvathi Krishnan: On
which portions of the Southern Rail-
way is the track being doubled?

Mr. Speaker: List of all those tracks
<annot be given off-hand; the hon.
Member will put down a separate
~guestion.
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tike special measures o see to the
punctunlnngnin;btmwmr

Shri Jagjivan Ram: I shall Jook'intc
that matter, June is a difficult month;
I am not quite sure about that, but in
some places there is acarcity of water
and that also affects the running of
trains. I will look into that question.

Food Fosition in Manipur

*425. Shri L, Achaw Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that in the
tribal villages of T.lyang and in Hmar
areas in the Chuiachsndpur Sub-Divi-
sion of Manipur pcople are experiene-
ing great scarcity of foodstuffs;

(b) whether these tribal people
made any representation for supply
of foodstuffs at subsidised rates; and

(c) whether any action has been
taken by the Manipur Administration
to relieve the food scarcity?

The Minister of Co-operatign (Dr.
P. §. Deshmakh): (a) and (b). Peti-
tions were received from a few vil-
lages in Churachandpur Sub-Division
referring to low yield of last harvest
and local scarcity of foodgrains and
requesting free supply of foodgrains.
On enquiry by the Manipur Adminis-
tration it has been found that rice is
available in villages in this sub-divi-
sion at Rs. 10/- per maund.

(e) Villagers have been informed by
the Manipur Administration that it
they are unable to obtain supplies the
Sub-Divisional Officers would assist
them to get supplies at Churachandpur
at Rs. 10/- per maund.

Shri L. Achaw Singh: In view of the
fact that most of the agricultural crops
in the hills of Manipur have failed due
to the late arrival of monsoon this
year and also in view of the absance
of irrigation facilities there, may
know what steps have been taken
the Government to relieve the
scarcity there during .the ,
months? May I also know w

gisH

i



Shri L. Achaw Bingh: Will Govern-
ment build food stocks in that area?

Dr, P, 8. Deshmukh: I have not fol-
lowed the question.

Mr. Speaker: Will the hon. Member
repeat the question?

Shri Hem Barua: In view of the
fact that the hull areas are not con-
nected with plain areas by proper
communications, it 1s difficult to get
supphes from those areas. 8o, do
Government propose to build food-
stocks there in order to meet the
Scarcity?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): Manipur 1s a
surplus area. In fact, exports from
Manipur are now banned except with
permits and the Chiet Commussioner
has been taking every care to see
;::exportstmmth.tammmp-

Price of Foodgrains

*426. Shrimafli Tarkeshwari Sinha:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government propose to
fix the mummum price of foodgrans
in the near future; and

(b) if so, whether they are to be
!lu,lonmulorsuwmr

The Minister of Co-operation (Dr.
P. 8. Deshmukh): (a) and (b). A copy
of the Press note issued by the Gov-
ernment on 14-68-1957 is placed on the
Table of Lok Sabha. {See Appendix
11, annexure No. 14.]

ed out at all and if so, what is it?

The Minister of Food and Agricnl-
ture (Shri A. P. Jain): The assurance
itself says that at the moment the
prices are rather on the high side. If
at any time, they fall below, neces-
sary steps will be considered.

Shrimati Tarkeshwarl Sinha: In
order to fix the minimum price of
foodgrains, a certezin amount of con-
trol 1s required; it 1s involved in the
basic factor of fixing the price., May
I know how many State Governments
have favoured this putting of some
sort of control 1n order to fix the mini-
mum price?

Shri A. P. Jain: It is rather not a
correct premise that maintenance of
the price at a certain level necessarily
involves control. If the prices go
down, we will go into the market and
purchase the foodgrains.

Bhrimati Tarkeshwarli Sinha: In
order to balance the food prices in
the country, the, Government have
now resorted to zonal restrictions. For
example, there has been an Andhra

the surplus zones are not able to send
their foodgrains to the defiqt areas?
What is the reason for foodgrains not
moving the way that Government
desire?

Shri A. P. Jain: The question put

to do about it; whether it is going to
fix any price. This question relates
to the movement of stocks from
Andhra to other places. If you want,
1 can answer it, but i
hthominquut'ioh.

:
|
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Mr. Speaker: What has price fixa-
tion to do with zones?

Shrimatl Tarkeshwarl Sinha: Bet-
ween the maximum and mnimum
prices, there 15 an equahisation of the
price level of foodgrains I wanted
to know how far-the stéps taken by
the Government, by way of zonal
restrictions and zonal movement of
foodgrains, have helped to equalise
the price level

Shri A. P. Jain: We have authoris-
ed the Andhra Government to 1ssue
permuts up to 10,000 tons for export
to Calcutta and another 10,000 tons
for export to Bombay We are also
arranging movement of foodgrana
from these regions, which will natu-
rally result in the equalisation of
prices

Shri B. 8. Murthy: May I know
whether n the recent conference of
the hon Mimister with the Andhra
State officials and Ministers, this ques-
tion of economuc price for paddy and
rice has been discussed”

Shri A. P. Jain: This guestion very
often comes up for discussion in a
general way There was no specific
reference to the fixation of any muni-
mum price But everybody agrees
that when the prices go down, Govern-
ment must take action to fix the price
at an economic level

Railway Trade Unions

t
ogey, [ Shri Tangamani:
"\ Shri S. M. Banerjee:

Will the Minister of Raliways be
pleased to refer to the reply given
fo Starred Question No 128 on the
28th March, 1957 and state

(a) whether Government have
prescrbed the conditions under which
a Railway Trade Union is recognised;

(b) the percentage of membership
srequired for recognition, and
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(c) whether the ‘“‘Model Constitu~
tion” for unions given in the State
Railway Establshment Code is 1mn
force for grant of recogrution?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes, Sir.

(b) The Rules 1n the Establishment
Code do not provide for any mumum
percentage of membership, but gene-
rally 8 membership of not.less than
10 per cent 1s accepted as sufficient

(¢) Yes, Sir, subject to any local
variations considered necessary

Shrl Tangamani: May 1 know whe-
ther the Government would consider
{he recognition of unions which have
got 8 membership of more than 10
per cent?

The Minister of Rallways (Shri Jag-
jivao Ram): Not necessarily, s0 long
as there are more representative
recognised unions on that particular
Railway

Shri Tangamani: May I know whe-
ther the Government would consider
the recogmtion of the Southern Rail-
way Labour Union which was recog-
nised 1n 1947, which now clams &
more than 10 per cent membershup®

Shri Jagiivan Ram: This Union was
recogused 1n 1949 The hon Member
1s aware that its recogmtion was with-
drawp m the same year and the umon
was disafiliated from the then Rail-
waymen's Federation There 15 8 morg
representative union on the Southern
Railway Therefore, the question of
considering recognition of this particu-
lar union does not arise

ghrl Tangamani: May I know whe-
ther 1t is the policy of the
ment not tq recognise mors than one
union in a particular zone?

Sbrl Jagjivan Ram: That is the
general policy
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Shri Jagitvan Ram: There is one
recognised union already in that Rail-
WaY.

shri 8. M. Banerjee: This is another
union. There were some disputes,...

Shri Jagiivan Ram: There is a small
splinter group the parent body of
which was merged with the recognized
union. There is no question of recog-
nising it.

Rallway Aocident

o428 Shri Harish Chandra Mathur:
Will the Minister of Rallways be
pleased to state:

(a) which of the recommendations
made by the Government Inspector of
Railways in connection with the
accident to 565 Down Passenger Train
on the night of 1st/2nd September,
1956, have been accepted; and

(b) what steps have been taken to
implement these recommendations?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) and (b).
Immediately on receipt of the report
by the Government Inspector of Rail-
ways on this accident it was referred
to the Commission of Enquiry consist-
ing of Shri Sunderlal Trikumlal Desai,
High Court Judge, as its sole Member,
assisted by two assessors, to consider
the report of Government Inspector of
Railways and make such additional
investigation as may be necessary and
state its findings as to the causes of
the said accident and the person or
persons, if any, responsible therefor.
The Commission of Enquiry submitted
its report which was considered in
detail by the Ministry of Railways
and action was taken on it vide Re-
solution No. 6062-TT dated 11-5-57.

The more important of the other
recommendations of the Government
Inspector of Railways were covered in
the terms of reference of a Committee
of FEngineers which was appointed
with Shri Venkataram as Chairman to
examine the question of adequacy of
waterways of bridges on the ex-Nizam
State Railway. The recommendations
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of the recommendations are still un-
der consideration.

ment Inspector of Railways, It is
only confined to that particular issue.
These recommendations were made
more than a year ago. May I know
which of the recommendations have
been accepted, which have not been
accepied and what are the ressons
for that?

Shri Shahnawax Ehan: It is a very
long statement, Sir, about 15 recom-

mendations. If you so desire, I shall
read out.

Mr. Speaker: There are 15 recom-
mendations.

Shri Harish Chandra Mathur: A
statement could have been furnished
to me or laid on the Table of the
House, The question specifically re-
lates to these recommendations. There
are only 14, not 15 recommendations.
I want to know which of the 14 have
been accepted. May I know which
of them have not been accepted?

Shri Shahnawas Khan: No. (1)
J(l:;:epted; No. (2) Accepted; No.

Shri Mobiuddin: Does #t carry
any meaning to us?

Mr. Speaker: Whoever is interest-
ed in such questions must go to the
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Notice Office and look nto the gtate-
ment

8hrl Harish Chandra Mathur:
There 15 no statement given to me;
there 1s no statement for the House

Shri Shahngwaz Khan: I can sup-
pPly one to the hon Member if he 15
keen to have 1t

Mr. Speaker: Let the hon Member
have the statement, study it and then
come to the House

Shri Harish Chandra Mathur: Re-
commendation No 14 presupposes
that the ministerial control of the
Government Inspector will not be
with the Ralways May I know if
a final decision has been taken m this
matter and the chapter closed?

Shri Bhahnawax Khan: It 15 stil]
under consideration.

Janata Train (Poona-Hubl)

t
Shri Mahagaonkar:
*438, ! Shri D. A. Kattl:
Shri Goray:
Will the Minister of Rallways be
pleased to state-

(a) whether 1t 15 a fact that Janata
train running between Poona and
Hubh on the Southera Rallway has
been discontinued on Hubli-Mira;
Track and continued on Kolhapur-
Poona track, and

{b) if 3o, the reasons therefor®

The Deputy Minister of Railways
(8hri Shahnawax Khan): (a) Whle
there was no Janata train runaing be-
tween Poona and Hubl. there wag an
Express train with 2nd and Srd class
accommodation The run of this train
has, with effect from ist July 1957,
been cancelled between Mira) and
Hubli and continued on Poona-Kolha-
pur Section

To find the necessary stock for pro-
viding an additional through train each

29 JULY 1887

Omil Anrwers §680

way between Miraj and Bangalore City
in order to relieve over-crowding om
the Poona-Bangalore Mail and Express
trans between Hubli and Bangalore
City

Shri Nath Pal: My supplementary
question 15 to the latter part of the
reply given by the hon Minister, Is
it not a fact that even when thus train
was runmung, additional bogies had
to be attached to 1t when it came
to Belgaum because of over-
crowding? If you go mnto the statis.
ties which the station master will be
able to supply, you will see that 400
passengers were every day joimng
this tramming This 1s the main station
tor a very large area, Southern Rat-
nagirli and Northern Kanars Al
these people have been put to tremen-
dous inconvenience There 1s great
misapprehension 1n this area What
steps are now being taken to relieve
this congestion at Belgaum and near-
by stations I want to ask

Mr. Speaker: With respect to the
particular question, the hon Member
15 nterested He need not tack 1n on
to a general guestion He may put
an independent question I will allow
an unstarred question

Shri Basappa: The train that the
hon Mumster referred to will not
stop in Honnavalll Road and Sampige
Road, etc Another train which was
running from Arisikere to Bangalore
used to stop 1n these stations aad that
has been cancelled Thereby, the
facilities enjoyed by the willages in
this area have been taken away In
view of the fact that faciities enjoyed
all these years are being taken away,
may I know

Mr. Speaker: Is 1t ever possible,
with 30,000 miles of railways, for an
hon Minister, however diligent he
may be, to answer such questions?

Shri Basappa: I have brought this
to his notice in writing

Mr. Speaker: Shri Goray. Absent.
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Shri Goray: I am present. No. 431,

Bombay Post Offices

*431, Shrl Goray: Will the Minister
of Transport and Commnnications be
pleased to state whether the contract
system obtaining in the treasury de-
partment of th Bombay Post Offices
is to be continued after 19577

The Minister of State in the Ministry
of Transport and Communications
(S8hri Raj Bahadur): The matter is
under consideration.
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Grow More Food and Seil
mm

. Shri B. K. Galkwad:
‘“’{smn.n.m

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the total loan and grant asked
for by the Bombay Government
under Grow More Food and Soil Con-
servation schemes during the year
1957-88; and

(b) the amount actually sanctioned
for these schemes?

The Minister of Co operation (Dr.
P. 8. Deshmukh): (a) and (b). The
total loan and grant asked for by the
Bombay Government and the
amounts actually sanctioned are as
follows:—

: Amount
Sail Conservation Schemes Em"“wnmim o= “m
Loan Rs 87.350 lakhs. Rs. 32.417 lakhs,
Grant Rs 24318 Rs. 7832 ,
G.M.F. Schemes .
Loan. Rs. 134.06 Rs, 129.15
Grant. Rs. 30. 35 » Rs. 2054

Mr. Speaker: The Quution Hour is
oVver.

Shri B. K. Galkwad: I can ask-only
one or two supplementaries,

Mr. Speaker: I cannot allow. The
one hour is over.

WRITTEN ANSWERS TO QUESTIONS
Calcutta Water Supply and Dralnage
Bchemes

Shri D. C. :
""{smn.n. Mukerjoe:

Will the Minister of Haalth be
pleased to state:

(a) whether the Calcutta Corpora-
tion has made proposals through the
State Government for (i) water sup-
ply; and (i) druinage; and

municated to the State Government.
The schemes will be re-examined on
receipt of fuller details.

Hostel for Railway Employees’
Children
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{b) what will be the estimated
cost of the building; and

(c) whether the work will be car-
ried out departmentally or by con-
tractors?

The Deputy-Minister of Rallways
(8hri Shahnawax Khan): (a) The
estimate for the work is under scru-
tiny of the Railway Administration.

(b) Rs. 500 lakhs approximately.
(c) Normally by contract.
Diabetes Mellitus

Shri V. P. Navar:
ML {ltrl Easwara Iyer:

Will the Minister of Health be
pleased to state:

(a) whether under the auspices of
the Government of India any organ-
sed reasearch is being carried on in
finding out a cure for Diabetezr mel-
litus: and

(b) Indian drugs, if any, that are
bing worked upon in such research?

The Minister of Health (Shri
Earmarkar): (a) The Indian Coun-
cil of Medical Research and the Coun-
cil of Bcientific and Industrial Re-
search have instituted a comprehen-

efficacious in the treatment of Dia-
bates mellitus and allied diseases.

(b) The following indigenous drugs
are under investigation:

(1) Jambul or Jamun (Eugenea
Jambolana Lam)

(2) Gular (¥icum  Bengalensis
Linn), Peepul (Ficus glomerata
Roxb), Neem leaves (Ficus religiosa
& Melia azadirachta).

(3 Bhimb, Kandurl (Coccinia
Indica)

{4) Tarwar, Awal (Camia auri-

culta).
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(5) Rattanjot, Sadaphul (Vinca
Rosea).

(8) Hartho
dacca)

(7) Kallana Gida (Rivera Cuneats).

Cotion Development Schemes

*429. Bhri Ganpati Ram: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the progress made in the
schemes on cotton research, seed mul-
tiplication and distribution, market-

ing and crop surveys in 1858;

(b) the amount granted to the
various States for the purpose;

(c) how many States have taken
interest in its promotion and the steps
taken in this regard; and

(d) whether any research has been
made so far and whether any pro-
gress has been made by its applica-
tion?

(Securigera  Becuri-

The Minister of Food and Agrical-
ture (Shri A, P, Jaim): (a) and (d).
Research Schemes:

44 Research schemes were in opera-
tion during 1855-56, and, as a result,
11 improved strains were evolved. Of
these, 4 have been recommended for
general cultivation;

Multiplication and Distribution
Schemes:

24 seed multiplication and distribu-

tion schemes were in operation. The
area under the improved varieties in-
cressed from 11'7 million acres in
1954-55 to 13'6 million acres during
the year 1855-38, showing an increase
of 18 %. The total extra income
earned by the growers of different
improved varieties is estimated at
Rs. 14'4 crores;

Marketing and Crop surpeys:

Details of work dons, in connection
with marketing and crop nxvey
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schemes, are contained in the Thirty-
Afth Annual Report of the Indian
Central Cotton Committee, 1656,
coples of which are being made avai-
able to the Library of Parliament.

(b) The total expenditure incurred
during the year 1855-56 on the various
schemes amounted to Rs. 12-58 lakhs,
as shown below:—

Cotton research o Rs. 20.65 lakhs.
Seed multi ion &

amubm’f'ﬁ"m Rs. 1.70 lakhs.
Marketing & crop surveys Rs. 0.21 lakhs.

Rs' 12.56 lakhs.

Statewise figures are being collect-
ed and will be kept on the Table of
the House shortly.

(c) All cotton growing States have
cooperated with the Indian Central
Cotton Committee 1n carrying out the
various schemes on cotton research,
seed multiplication and distribution
and marketing and crop surveys.

Grow More Food and Scil
Conservation

*433. Shri Shivananjappa: Will the
Minister of Food and Agriculture be
pleased to state the amount allotted
to the State of Mysore for Grow
More Food and Soil Conservation for
the year 1857-587

The Minister of Food and Agricul-
ture (Shri A. P. Jain): The amounts
allotted for the Grow More Food and
Soil Conservation Schemes for 1957-58
are Rs. 13786 lakhs and Rs. 44'55
lakhs respectively.

Llaenﬂ_ueudl:m(humh
Moedicine

*434. Shri D. C. SBharma: Will the
Mmister of Health be pleased to
state:

(a) how many institutions which
used to conduct Licentiate Courses
have besen upgraded to Degree stand-
ard; and

(b) what' steps have been taken to
extend the Condensed Courses in
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Medicine in various Universities in
India to afford adequate facilities to
the Diploma-holders 10 qualify them-
selves for the Degree?
The Minister of Health (Shrl
EKarmarkar): (a) 14

(b) A statement is laid on the
Table of Lok Sabha.

[See Appendix II, annexure No. 15]

Wagon Utilisation

*435, Shri T. B. Vittal Rao: Will
the Minister of Rallways be pleased
to refer to his speech in reply to
the general discussion on Railway
Budget on the 23rd May, 1967 and
state:

(a) the steps proposed to be taken
to utilize the wagons for more than
four hours on an average in a day;
and

(b) to what extent there will be
mncrease as a result of the implemen-
tation of the same?

The Deputy-Minister of Rallways
(Shri Shahnawas Khan): (a) and (b).
For further intensive utilisation of
wagons, special measures continue to
be taken by Railways including re-
duction of detentions at
marshalling yeards, transhipment
points, marshalling of trains to the
farthest destination possible, running
of through trains and other operating
measures.

It is not possible to assess precisely

the quantum of improvement which
would result from these steps but a

|

i
|
i

grammed are completed,
negative effect of large scale remodel-
ling works has been eliminated.

Job Analysis of Railway
Administrations
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bas been made by the Railway Depart-
ment during the last one year; and

(b) it so, the result of such analyais
and the steps taken in that regard?

The Deputy-Minister of Rallways
(8hri Bhahnawas Khan): (a) Yes, in
certain branches of the Railways as
considered necessary.

(b) Based on results of Job Analysis
in some cases, additional posts had
been sanctioned, or adjustment of
duties attached to certain posts had
been made. In some cases the pro-
posals for additional posts based on
job analysic are under examination.

Andaman Forests

*4%7. Shri 8, C. Samanta: Will the
Minister of Food and Agriculture be
ploased to state:

(a) whether it is a fact that ele-
phants, are used in the exploitation
of Andaman Forests;

(b) if so, how many elephants are
at presnt working under Govem-
ment agencies;

(c) whether they are indigenous
or they have been imported from
main land; and

(d) what sort of works are being
done by these elephants?

The Minister of Food and Agricul-
ture (Shri A. F. Jain): (a) Yes.

(b) 99 elephants including § calves.
(e) Elephants are not indigenous to
Andamans,

{(d) Elephants are angaged in tim-
ber dragging, stacking, loading and
unloading in trucks, rafting of logs
mmﬁmmmmm

29 JULY 1887

Written Answers 5688

Imphal Water Sapply

*438. Bhrl L. Achaw Singh: Wil
the Minister of Health be pleased
state: -

(a) whether it is a fact that there
has not been appreciable improve-
ment of the Imphal water supply
since the integration of the State;

(b) whether an amount of Rs. 28
lakhs had been allotted for the im-
provement of Imphal water supply
during the First Five Year Plan:

(c) whether the amount was utilis-
ed; and

(d) the progress of the work
undertaken in this connection?

The Minister of Health (Bhri Kar-
markar): (a) Due to non-availability
of cast iron pipes, the scheme could
not be executed expeditiously.

(b) The Imphal water supply
scheme was sanctioned in 1955 at an
estimated cost of Rs. 28'36 lakhs

(c) Not yet

(d) Cast iron pipes which were in-
dented sometime ago, are now being
received, Order for other items such
as filtration plant and water lifting
pumps has also been placed. For
structural work such as service re-
servoirs etc. tenders are being invited

Third Class Coaches

'm.{‘““‘ Heda:
Shri Bibhuti Mishra:

Will the Minister of Rallways be
pleased to state:

(a) how many new third class

coaches with two inch thick plio-
foam cushions covered by rexine have
been built and put on the lines;

(b) what is the target for the year
1957-58; and
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(¢) what are those lines where these
coaches have been put?

The Deputy-Minister of Rallways
(Shrl Shahnawas Khan): (a) Six
broad gauge and six metre gauge
coaches have been built and two more
M. G. coaches are under construction.

{b) Further construction of such
coaches wil depend on the success of
this experiment.

(c) A statement 1s placed on the
Table of Lok Sabha. [See Appendix
I, annexure No. 16].

Counterfeit Postal Stamps and Covers

*440. Dr. Ram SBubhag Singh: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether a printing press for
printing counterfeit stamps and postal
covers has recently been unearthed
in Calcutta;

(b) if so, the value of counterfeit
stamps and postal covers found with
that press; and

(c) whether any arrest has been
made in that regard?

The Minister of State In the Min-
istry of Transport and Communica-
tions (Shri Raj Bahadur): (a) Yes

(b) and (¢) The matter 1s under
police investigation,

Ceongestion in Bombay Port

{ Shri Naushir Bharuchs:

J Shrimati Tarkeshwari Sinha:
*441 / Shri Assar:

| Dr. Ram Subhag Singh:

{ Shri Raghunath Singh:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government are aware
of grave congestion in Bombay Port
resulting in a number of ships being
unable to find berths;

(b) the reasons for this unprecedent-
ed congestion and how far wagon
shortage accounta for it;
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(c) whether it is a fact that in the
last week of June, 1957, over 8,000
tons of imported fertilisers were lying
in docks uncleared, whale agricul-
turists, with the onset of monsoon,
are clamouring for fertilisers;

(d) the quantity of imported food-
grains lying uncleared as on 30th
June, 1957;

(e) whether Government have taken
any special steps to clear this con-
gestion and if so, what; and

(f) what steps are proposed to be
taken to prevent recurrence of such
congestion, and whether Port Trust
has been asked to take any steps 1n
this direction?

The Mipister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur): (a) Yes, Sir. The
Government are aware of the situation
«n Bombay Port

{b) An abnormal increase in the
number of ships calling at the port
and in the quantity of cargo carried
by each ship, monsoon conditions and
a nine-day strike of a section of steve-
dore workers are the main reasons for
the present congestion. The congest-
ion  1s not attributable to  wagon
shortage.

{c) No, Sir, On the 30th June, the
balance of fertilizers lying uncleared
was only 1,361 tons.

(d) 4,116 tons.

(e) and (f) More mechanical equip-
ment has been provided for handling
cargo The admunistrative and
cperational arrangements have been
geared up Some ships carrying food-
grains and iron and steel cargoes have
been diverted to less congested ports.
Steps have also been taken to ensure
that imports on Government account
are planned in advance in the light
of the traffic position at the ports.

Shoraunur-Cochin Rallway Lime

*442. Shri Kodiyan: Will the Minis-
ter of Railways be pleased to state:

(a) whether Government have any
proposal to double the Shoraunur-
Cochin Railway line; and
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(b) whether the Cochin Port
Administration has recommended the
doubling of the above-line?

The Deputy Minister of Rallways
{Shri Shahnawax Xhan): (a) and (b).
No, Sir.

i

Housing Colony for P. & T. Workers

*444. Shri Tangamani: Will the
Minister of Transport and Commuani-
cations be pleased to state:

(a) whether Government propose
to build a Housing Colony for the

(b) if so, the steps taken in that
direction?

The Minister of State in the Minis-
try of Transport and Communications
(8hri Raj Bahadur): (a) and (b). No
ascheme has been sanctioned so far.
A proposal to provide some quarters
in the Telegraph Office compound will
be taken up during 1958-59.

Bombay Telephone Service
*445. Shri Naushir Bharucha: Will

(a) whether Government are aware
that the Telephone service in Bom-
bay City has considerably deteriorated
since the introduction of 6-digit
numbers;

(b) whether Government are aware
that faults remmin unattended for
days together in spite of repeated
complaints;

{c) the reasons for such deteriora-
tion; and

{d) the steps Government propose
to take to remedy the defects? .

The Minister of State in the Minis-
try of Transport and Communications
(Bhrf Ra] Babadur): (a) The service
Average num-

hedhulhpulﬂémacﬁmm
month before conversion to 6 digits
was §9 and conversion it is 37.
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before conversion to 6 digits was 49
hours and after conversion it is 36
hours.

(c) and (d). Do not arise.
Rallway Anti-Corruption
Organisation.

301, Shri Pangarkar: Will the Minis-
ter of Rallways be pleased to0 state
the work done during 1958-57 by the
Anti-Corruption Organisation of the
Central Railway, Divizion-wise?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): A statement
15 placed on the Table of Lok Sabha.
[See Appendix II, annexure No. 17.]

Raliway Olaims Cases.

302. Shri Pangarkar: Will the
Minister of Rallways be pleased to
state:

(a) the number of old claim cases
pending settlement on the Central
Railway on the 1st April, 1856;

(b) the number of new claims
received on the same Railway during
1856-57, and

(c) the number of claims settled by
the 31st March, 18577

The Deputy Minister of Rallways
(Shri Bhahnawas Khan): (3) 8,833.

(b) *90,680 (including 7637 cases
re-opened)

(c) *90,004 (including
cases).

re-opened

*Provisional Figures, as audited

figures are not yet available.

Payment of Rallway Claims

303. Bhri Pangarkar: Will the Minis-
ter of Rallways be pleased to state:

(a) the total value of claims so far
paid by the Railway department to
tiaders in the Secunderabad Division
of the Central Railway from 1985 tor
the loss of their goods; and

(b) the total number of claims &t
present under consideration?
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The Deputy ‘Minister of Raflways
(Shri Shaknawas Khan): (a) Total
value of claims paid from 1st Jan-
uary, 1958 to 15th July, 1957, was
Rs. 14,15,044.

(b) The total number of claims out-
stunding on 18th July, 1957 was 1070

Import of Birds

$04. Shri Sampath: Will the Mins-
ter of Food and Agriculture be pleas-
ed to state:

(a) the varieties and the number in
each varrety, of poultry, chickens as
well as adult birds mmported, and the
names of the countrnies from whuch
they were imported; and

(b) the number of birds and the
varieties distributed to each State?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) A consign-
ment of 30,555 chucks and 8,640 hatch-
ing eggs of the following varieties was
imported in February 1887, from the

USA under the TCM aid pro-
gramme:
Chac
(1) White Leghorn about
(u) Rhode Island Red 15,000
each,
Hatching eggs.
(1) Rhode Island Red
(n) White Leghorn 2,160
(m) New Hampshire )each
(tv) Whte Cormsh J

(b) Two Statements are laid on the

Table [See Appendix II, annexure
No. 18]

Production of Potatoes

385. Shri Sampath: Will the Minister
of Food and Agricuiture be pleased to
state:

(a) the production of potatoes in
the year 1856-57 statewise; and

(b) the contributions if any, made
by the Central Potato Research Insti-
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The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) and (b). A
statement 1s laid on the Table. [See
Appendix II, annexure No. 19].

Cooperative Socleties

306. Shri A. C. Guba: Will the
Minmister of Food and Agriculiure be
pleased to state:

{(a) how many State Governments
have so far participated 1n share
capital of co-operative Societies;

(b) the amount for each Govern-
ment, and

(c) the number of Socreties to
which each State Government have
contributed”

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) All the
State Governments.

(b) and (c¢) The information 1is be-
ing collected from the State Govern-
raents and will be placed on the
Table of Lok Sabha.

Training Centres in Southera
Eallway

307. Shri Dharmalingam: Will the
Minister of Railways be pleased to
state

(a) whether there is any Trainng
Centre for skilled techmiciang m
Southern Railway similar to those
established at (1) Mhow in Madhya
Pradesh (i1) another at Shahjahanpur
m Uttar Pradesh and (1) the third
at Madhopur in Bihar;

(b) if not, whether the establish-
ment of such a centre 13 under the
contemplation of Government; and

(c) it s0, the time 1t would take
and the locality selected for the pur-
pose?

The Deputy Minister of Raflways
(Shri Shahmawas Khan): (a) No, Sir

(b) No, Sir.
(c) Does not arise.
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Unliceasod Wircless Sets

308. Shri D. C. Sharma: Will the
Minuster of Transport and Communi-
cations be pleased to state:

(a) the number of unlicensed wire-
less sets seized in India, state-wise
during the years 1956 and 1957 so far;
end

(b) the names of the places where
they were seized?

The Minister of State in the Minis-
try of Transport and Communications
(Bhrli Raj Bahadur): (a) Fourteen
transmutting sets in all During

1956—18 sets (five in Delhi, four in
Punjab; two m UP and two 1n
Bombay)

Dunng 1957—1 set

(one 1n Delh1)

(b) 6 in Delh;, 3 in Bhatinda, 1 n
Faridkot, 2 m Hapur, and 2 in
Khandala (District Poona)

Pending Rallway Claims

309. Shri D, C. Sharma: Will the
Minuster of Railways be pleased to
state:

(a) the number of new claims recei-
ved on the Northern Railway during
1956-57;

(b) the number of old claim cases
pending settlement on the 1st June,
1957, and

(c) the number of claims settled by
the 31st May, 19577

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) *77576
during the period 1st Apnl, 1856 to
%1st March, 1957 (including 2882 cases
re-opened)

(b) 2°04m

(c) Total number of clayms settled
during the year ending 31st May, 1956
was £ *77618.

*Provisional figures, as audited
figures are not yet available

£*These include also cases of claims
recelved prior to 1st April, 1956 and
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subsequent to 31st March, 1857 as se-
parate particulars under these heads
for claims received during 1856-57
only are not available,

Import of Coaches.

310, Shri D. C. Sharma: Will the
Minister of Rallways be pleased to
state:

(a) the number of coaches import-
ed from foreign countries during 1956-
1957, and

(b) the names of those countries?

(Shri Shahnawazx Khan): (a) 61
Electric Multiple Unit coaches
Ordinsry passenger coaches are, how-
cver, not imported

(b) Italy

Train Service between Bexwada and
Masulipatam

311. Shri M. V. Krishna Rao: Wil
the Minister of Rallways be pleused to
state

(a) whether any representation was
received for speeding up 3ll trains on
Bezwada-Masulipatam Section (Sou-
thern Railway) and conversion of
metre gauge into mixed gauge, and

(b) if so, the action taken thereon?

The Deputy Minister of Railways
(Shri Shabnawas Khan): (a) Yes

(b) As regards speeding up of
passenger trains on the Bezwada-
Masultipatam section, arrangements
are in hand to reballast the track
After the track 1s adequately ballast-
ed the maximum permisaible speed
of all passenger trains on the section
will be increased gradually from 30
miles (existing) to 40 miles per hour

After due consideration as a most
economical and desirable long range
solution of the gauge and line capacity
question in the area, the conversion of
this section from MG. to BG, 1s be-
Ing progressed as originally provided
in the second Five Year Plan and the
suggestion of having a mixed gauge
was not agreed to,
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Calcutta Dock Area

312, Shri Keshava: Will the Minis-
ter of Transport and Communicutions
be pleased to state:

(a) how many foreign nationals are
employed in Caleutta Dock area; and

(b) what are their nationalities?

The Minister of State in the Minis-
try of Transport and Communications
(§hri Raj Bahadur): (a) The number
of foreign nationals employed wunder
the Commissioners for the Port of
Calcutta is 2748.

(b) Pakistaus 2720 and Europeans
26.

Colonies in Delhi

318, Shri Radha Raman: Will the
Minister of Health be pleased to state:

(a) the total area of lands acquired
during the past ten years round about
Delhu by different colonisers;

(b) the lands for which layout plans
were sanctioned so far and the condi-

tions on which they were sanctioned;
and

(c) how many of these lands are
being used for construction purposes
and have been provided with water
and electricity?

The Minister of Health (Shri
Karmarkar): (a) Government have no
nformation.

(b) The Delli Development (Pro-
visional) Authority have so far
sanctioned the lay-out plans of 27

colonies comprising an area of 2180
acres.

The conditions which are generally
unposed in according ganction to the
lay-out plans are as follows:—

(1) The provision by the colonizer
of engineering services such
as roads and lanes, storm
water drains, sewerage, water
supply, street lighting, and
horticultural operations.

(2) Payment to the Authority of
prescribed contributory
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charge, us also the  security
satisfactory

(3) Execution of the prescribed
agreement with the Authority
guaranteeing the development
of the colony according to
approved standards.

(c) Building plans are being
sanctioned at present in the follow-
ing colonies:—

(1) Kailash (Man).

(2) Friends Colony.

(3) Defence Colony.

(4) Rajouri Garden (Main).
(5) Hauz Khas.

Sanction of building plans in the
case of Rajour1 Garden and
Hauz Khas has been temporarily
suspended pending improve-
ment to dramnage arrangements
in the former and water supply
in the latter.

(8) Haryjan Colony.
The present posittion regarding

availabiity of water and electricity
in these colonies 15 as follows:—

Friends Colony and Defence

Colony.—
Filtered water supply and electri-
city available.
Rajour1 Garden and Kailash
(Main).—

Electricity available. Limited
water supply from tube-wells.

Hauz Khas.—

Lamuted water supply from tube-
wells for washing purposes—
drinking water supplied from
surface wells nearby through
water-carriers. Electricity
available.

Hearijan Colony (Wazir Road)—
Neither flitered water nor electri-

city available. Drinking water
supplied from surface wells,
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Specialists in Anaesthesia

314. Shri V. P. Nayar: Will the
Minister of Health be pleased to state:

(3) whether there is any Central
plan to train up adequate number of
specialists in Anpesthesia to enable
one such being available at least in
every Dustrict Hospital;

(b) if so, what are the details of
such plan; and

(c) the number of doctors with post
graduate training in Anaesthesia avail-
able in India now?

The Minister of Health (Shri
Karmarkar): (a) No.

(b) Does not arise,

(c) The information 1s being collect-
ed and will be laid on the Table of
Lok Sabha in due course,

WMy ww sfogr

1Ny W oygne fag ;. w ofe-
ET AW HWT A qg T K N
v fe:

(%) v 7g w= ¢ fr wwww
6T WK & $Eteg § s am
ofcrgT & swer qx w=f ¥ fag
o do% gt @ fow § 9w
fagre o wraw & sfafafoed) § wor
fagr ar ; Wi

(@) afx g at 98 § wwdeim
w ofagr el fefer -
gt awera a awt £ af 4t ?

afcgw oW T AW we F T
Wit (st vampe) ¢ (%) o ot
& AT LEno W

(w) @ ds% & fon gt
waearat o¢ fawre faforra e mr—
& x& wwre § :—gur yetum 7 fed
WA W a9 T aar eaddhr

20 JULY 1087

Written Anstoers 5700

oy & fuwre ¥ fed fyehe soweqr
w1 er, fgre ¥ woaitefir aa-afongr
ofew aqr wawer § amie afew
r feafy, afr qww At
® (a7 yEAw?, wh-wmr o @
ot # W & el el
amafge @ & ofiew Qe
ST €T T S Wy agrat werfrdf
g ofewman st & fad war
dod qqr wgEy oY wouw & fad
W & awel § apw s e
ey wfsankat 1

e mqr Are fearn W dwEw

e ft wea v oW ofe
wgw oWy dwre wwr qy Wi (N ¥
Frafmy 9 ST §o ¥ JAT & gAY
¥ qg TorA %1 ¥ 84 fe wme aar
are frary & wug@a ® SO ¥
T gdnr fafe e & 7

qficaget AT WWTC AWINY § Tw-
st (ot ux wgee ) - T e ool
fawrady T &
Imphal Municipality

318, Shri L. Achaw Singh: Will the
Minister of Health be pleased to state:

(a) the amounts of grants-in-aid
given annually to the Imphal Munici-
pabty since its inception;

(b) whether there is any proposal
to 1ncrease any recurring or non-re-
curring grant for improvement of the
Imphal Municipality during the Second
Five Year Plan; and

(¢) whether the sum of Rs, § lakhs
earmarked for Imphal Municipality
during the Second Five Year Plan has
been reduced?
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Municipality for the purchase of
building uired for its office
accommodation is under consideration.

(c) No amount was earmarked for

the Imphal Municipality during the
Second Five Year Plan period.

Co-operative Bocletles In  Manlpur

319, Shri L. Achaw Singh: Will the
Minister of Food and Agriculture be
pleased to lay & statement on the

Table showing:

(a) the number of Co-operative
Societies registered during the years
1854-55, 1055-58 and 1856-57 under the
Manipur Administration;

(b) how many Co-operative Socie-
ties have been granted Government
loans for development purposes during
these years and what are the terms of
these loans;

(¢) how many Co-operative Socie-
ties have been liquidated so far; and

(d) whether there is any plan for
starting an Apex Bank in Manipur?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) to (d). A
statement giving the available infor-
mation on the basis of the reports of
the Manipur Administration and the
Reserve Bank of India is
laid on the Table. [See Appendix I,
annexure No, 20.]

Railway Staff Quarters

3%0. Shrl Bahadur Singh: Will the
Minister of Rallways be pleased to
stote:

(a) whether Government propose to
construct quarters for the Railway
staff and labour during 1957-38;

(b) the number of quarters to be
constructed; and
(c) the places selected for bullding
such quarters?

The Deputy Minister of Raffways
(Shri Shahnawas Eban): (a) Yes, Sir.

(b) and (¢). The detalled infor-
mation required is being collected and
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will be placed on the Table of Lok
Sabha as soon as possible.

Runner's Linss

321. Shri Bahadur Singh: Will the
Minister of Transport and Communi-
catlons be pleased to state:

(a) whether any runner’s lines have
been replaced by more expeditious
means in the rural areas in Punjab;

(b) the number of such lines and
the mileage covered;

(c) the expenditure incurred in
making such arrangements; and

(d) the mode adopted on wvarious
lines for wusing more expeditious
means?

The Minister of State in the Minis-
try of Transport and Communications
{Shri Raj Bahadur): (a) Yes.

(b) 18 runners lines covering a
mileage of 182 miles were replaced by
more expeditious means during 1856-
57.

{c) There has been a net saving of
about Rs. 260.

(d) Motor Services and Cycles.

Taxis in Tripura,

322. Shri Dasaratha Deb: Will the
Minister of Transport and Communi.
cations be pleased to state:

(a) whether any representation has
been made to Government by the
Taxi-owners of Tripura for increasing
carrying capacity of taxi cars; and

(b) if so, the action Government
propose to take in the matter?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

at the next meeting of the State
Transport Authority of Tripura to be
held in August, 1087
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Aridge at Cheattuvay, Kerals.

uthubepleaudtosuhmthlp-
pened to the proposal to construct a
bridge at “Cheattuvay” in Nattika
Firka (part of present Trichur Dis-
trict) which was under consideration
before reorganisation of States?

The Minister of State in the Minis-
try of Transport and Communications
(Shrl Raj Babadur): No proposal for
the construction of a bridge at
“Cheaftuvay” in Nattika Firka
was under the consideration of the
Government of India prior t{o the re-
organisation of States,

In January 1957, the Government of
Kerala sent a list of 11 works which
they considered as suitable for grants
from the Central Road Fund
(Ordinary) Reserve. In this list the
work of constructing a bridge at
“Cheattuvay” was placed last in the
order of priority. As the State Gov-
ernment had not furnished essential
details, they were requested early in
June, 1957 to furnish these. Thuir
reply is still awaited.
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Electrifioation on Seuth Eastern
Rallway

3828, 8hri P. G. Deb: Will the Minis-
ter of Railways be pleased to state
when the Railway astation from
Sambalpur to Rourkela in the Bouth
Eastern Railway will be electrified in
view of the fact that the Hirakud Dam
project is completed?

The Deputy Minisier of Railways
(Shri Shahnawazs Khan): On the
saction between Sambalpur and
Rourkela station, Sambalpur,
Jharasuguda, Rajgangpur and
Rourkela have already been electrifi-
ed. Stations Sambalpur Road and
Kalunga have been programmed for
Electrification  during 1957-58 and
1958-59 respectively. The remaining
stations are not yet programmed but
will be considered for Electrification
in due course in consultation with
Users' Consultative Committee.

Railway Accidents on Nerth Eastern
Rallway

326. Pandit D. N. Tiwary: Will the
Minister of Rallways be pleased to
siate:

(a) whether it is a fact that several
accidents of serious nature have taken
place on North Eastern Railway In
June, 1957;

(b) if so, the number of

persons
killed and seriously injured in these
accidents;

(¢) whether enquiry has been com-
pleted in each of the accidents; and

(d) if so, the causes of accidents in
each case?

The Deputy Minister of Rallways
(Shrl Shahnawax Kbhan): (a) No such
serious accident occurred.
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(») to (d). Does not arise in view
ot the reply to part (a) above.

Andaman Forest Deparément

221. Pandit D. N. Tiwary: Will the
Minster of Food and Agriculture be
pleased to state.

(a) whether the Andaman Forest

(Timber) Department is running at a
loss, and

(b) the comparative figures of 1n-
come and expenditure for the last
thtee years?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b)
A statement giving the figures of -
come and expenditure of the Anda-
mans Forest Department for the 3
vears 1053-54 to 1955-56 1s lauud on the
Table [See Appendix II, annexure
No 21] Figures for 1956-57 are not
vet available

It will be seen that except in 1955-
56, the Department worked at a
profit

Rall Link with Jammn

328, Shri A. 8. Sarhadl: Will the
Minister of Rallways be pleased to
refer to the reply given to Starred
Question No 378 on the 23rd Novem-
ber, 1956, and state when the rail link
with Jammu 15 hkely to be com-
pleted?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): The con-
struction of a Railway line to Jammu
1= not included m the 842 mles of
new construction approved by the
Planming Commussion for the Second
Five Year Plan Period.

State Family Planning Boards

329, Shri Naushir Bharucha: Will
the Minister of Health be pleased to
state,

{(a) whether 1n second week of
June, 1957 the National Development
Council placed before State Govern-
ments a plan to set up Family
Planning Boards;
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(b) whether this plan includes
setting up of 370 famuly planning
clinics by the end of the current
financial year,

{c) what will be the Centre’s con-
tribution towards (1) chinics sét up
by State Governments, (i) clinics
run by Municipal bodies, (iil) by
private individuals or orgamsations;

(d) whether there are any State
Governments whose official policy 1s
against famuly planning:; and

(e) 1f so, which are those States?

The Minister of Health (Shri
Karmarkar): (a) The Minstry of
Health circulated a scheme for family
planning to the wvarious State Gov-
ernments on the 13th September
1956

(b) The target laid down 1in the
Plan 15 for the opening of 300 rural
and 70 urban family planning climes
during the years 1856-57 and 1957-58

(c¢) Grants for the setting up of
family planning chnics are not gaven
to private indivaiduals Financial asms-
tance to State Governments, Munic-
pal Bodies and Voluntary Organis-
ations 1s provided according to the
following pattern —

NON-RECURRING EXPENDITURE

(Including stocking of contracept-
wves for sale) 10097,

RECURRING EXPENDITURE:

State &

anG;? Bodies m
First Year Bo% 100%,
Second Year 709 80%,
Third Year 50% To be decaded
Fourth Year 30% ~do-
Fifth Year 209% ~-do-

(d) No

(e) This does not arise 1n view of
the reply to para (d) above.
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National Harbour Board

330. Shri Tangamani: Will the
Minister of Transport and Commauni-
cations be pleased to state the
number of meetings of the Natlonal

Harbour Board held in 1985, 1958 and
19572

The Minister of State in the Minis-

The National
Harbour Board last met in November,
1855 The next meeting is to be held
in August, 1987,

Aerodrome in Bombay State

331, Shri Pangarkar: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether it is proposed to
construct an aerodrome somewhere

in the district of Parbhani or Nander
(Bombay); and

(b) 1f s0, the time by which the
aerodrome will be ready for use?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) There is no
such proposal.

(b) Does not arise,
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De-Luxe Traing

333. Shri V. Raju: Will the Minister
of Railways be pleased to state:

(a) the average expenditure per
passenger-miile on the de-luxe air-
conditioned trains introduced in some
sections;

(b) the average earning per
passenger-mule from these trains;
and

(c) the comparative corresponding
figures with respect to ordinary
trains?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) and (b).
The information 1s not available, nor
will 1t be feasible to work out with
any accuracy the average expenditure
per passenger mile by any particular
train or group of trains.

(c) The average earnings per
Passenger-mile by all trains on Indian
Railways in the year 1955-580 were:—

Average  earmii
Class per “assengcr ma
imﬂ“}f“ B OG
(1) Awr-conditroned 328 pes
3) First Clans . 164 »
(3, Second Class Mail . - 104 »
Ordanary . . 899
(4) Third Class Masl « 5§91 »
Ordinary . 490
(5) All Clases « 579 u
su Te favwe ww

wy s MR n oW oAy
s fawry 5w ag Ut o g
i fe

(%) oo & anfornft et &
W g fert anpufer  fywre
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Railway Week Celebration

335. Shrimati A. Kale: Will the
Minister of Railways be pleased to
state:

(a) the total amount spent on the
celebration of the Railway week,
during the years 1956-57 and 1957-58
on each Railway,;

(b) the amount spent out of that
on giving tea, light refreshment
and parties 1o officials and non-
officials, during that week; and

(c) whether Government propose
te cut down the above expenditure or
any portion of it?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (b).
The information is given in the state-
ment laid on the Table. [See Appen-
dix II, annexure No. 22.]

(c) The question of economy in the
expenditure for the celebration of the
Railway Week is constantly kept in
mind and is reviewed every year in
the light of the circumstances obtain-
ing at the time.

Welfare Officer

336. Shrimati A. Kale: Will the
Minister of Railways be pleased to
state:

(a) whether a Welfare Officer has
been appointed on each Railway;

(b) if so, what special qualifica-
tions and training are prescribed for
his recruitment; and

(¢) what is the mode of
ment of such Officers?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) One
Senior Scale and 2 Assistant Officers

recruit-
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have been posted on each Railway to
deal with the work relating to Unions,
Labour Relations and Welfare,

{b) These Officers are drawn from
other departments e.g., Transporation
(Traffic) and Commercial, Civil
Engineering Establishment and
Mechanical Engineering and Trans-
portation (Power). No special quali-
fication and/or training are prescribed
for them.

(c) Does not arise.

Co-operative Credit Societies

337. Shrimati A, Kale: Will the
Minister of Railways be pleased to
state:

(a) the number of Co-operative
Credit Societies of Railway staff on
different Railways at present;

(b) whether any enquiry into their
working was made by the Special
Officer;

(e} if so, whether his recommenda-
tions have been implemented; and

(d) whether a copy of the special
officer’s report will be laid on the
Table of the Sabha?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Total 29:
Western 8, Central 2, Eastern 3, South
Eastern 1, Northern 3, North Eastern
5, Southern 3 and miscellaneous 4.

(b) Yes.

(c) Not yet. They are being
examined.

(d) This is for purely departmental
use.

Railwaymen Housing Co-operative
Societies

338. Shrimati A. Kale: Will the

Minister of Railways be pleased to
state:

‘(a) the total number of housing
co-operative societies of Railwaymen
at present; and

(b) what is Government’s plan for
development of such societies?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Nine.
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(b) Under the Low Income Group
Housing Scheme envisaged by the
Ministry of Works, Housing and
Supply these societies are required to
.ecure loans direct from the State
Governments concerned The State
Governments, at the request of the
Mimstry of Rallways, have ensured
that these societies will be given equal
benefits, financial and otherwise, like
other Housing Societies whirh have
been set up under State Governments

Jaipur Post Office (Orissa)

339, Shri B. C. Mullick: Will the
Minister of Transport and Communi-
cations be pleased to state.

(a) whether Government are
aware of the fact that due to delay
in constiucting a building of its own,
the Post Office at Jaipur town, Orissa
continues to be housed in the local
Town Hall causing Inconvenience to
the public,

(b) 1f so, what steps are being
taken for the speedy completion of
the work and the target fixed for 1it,
and

{c) the annual amount of expend:-
ture 1ncurred on account of rent?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Jaipur Head
Post Office has been temporaniy locat-
ed in the Town Hall premises pend-
ng construction of departmental
building for the office No complaint
has been received about inconvenience
caused to public due to its location wn
the Town Hall

(b) Administrative approval and
expendituie sanction to the construct-
1on of the building was 1ssued in May,
1854, but the work could not be
executed as the CPWD authorities
were unable to fix the agency for its
execution Fresh tenders invited by
them were expected to be opened on
25th July, 1857

{c) Rs 960

MOTION FOR ADJOURNMENT
12 hrs

Mr. Speaker: I have received notice
of an adjournment motion regarding
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the serious mituation caused by the
sudden rise of the Jamuna in Delhi
affecting several wvillages and so on.

So far as this matter 18 concerned,
there 13 a starred question regarding
floods 1n Jamuna river which has been
admtted for the 6th August, 1887. A
calling attention notice by Shm Nau-
shir Bharucha regarding the Jamuna
floods and the damage caused there-
by has also been received today In
addition, there 1s this adjournment
motion

It Jamuna goes on rimng, what 1
the meaning of adjourning the House?
I can only say to the hon Minster,
bLiause every day, every morning we
find that the danger point 1s being
reached and so ona, any statement on
the floor of the House might be wel-
com¢ The hon Prime Minister

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): It 1s obvious, as you yourself
have been pleased to indicate, that
this 1s not a matter for an adjourn-
ment motion

This 1s an annual occurrence and a
normal  occurrence Unfortunately
sometimes 1t criates difficulties which
cannot 1mmediatelv be dealt with be-
cause now that Delhi 15 spreading
out, people start hving in the low-
ving areas and they are being re-
moved Anyhow 1t will interest the
House to know that at 11-30 am this
mornming the water leve' on the Ja-
muna was 871 4 ft, that 1s it has gonc
down a little The danger point 1s 872
ft above sea level The water started
receding at 12 noon ,esterday and is
fast continuing to recede It has not,
therefore, been necessary to carry out
any rehief measures

This, I may point out, 15 in answer
to future questions also

Mr. S er: All steps are being
taken

PAPERS LAID ON THE TABLE
NOTIFICATIONS ISSUED UNDER THE
EssentiaL CoMmMmonrTies Act

The Minister of Co-operatiom (Dr.
P. 8. Deshmukh): ] beg to lay on the
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Table, a copy of each of the follow-
mng Nottifications, under sub-section
(6) of Section 3 of the Essential

Commodities Act, 1858 —

(1) SRO 1851, dated the 3rd
June, 1957 making certain further
amendments to the Bombay
Wheat (Movement Control) Or-
der, 1856 (Placed in Library Sec
No S5-140/57)

(2) SRO 1852, dated the 3rd
June, 1957, coataiming the Bom-
bay Rice (Export Control) Order,
1957 (Placed tn Library See No
S-141,5T)

(3) SRO No 1817, dated the
6th June, 1957 (Placed mn Libra-
ry See No S-148/57)

(4) SRO 1016, dested the 6th
June, 1957 contaiming Orissa Rice
(Prohibition of Export) Order,
1957 (Placed i Labrary See No
S-142 57)

(5) SRO 1983 dated the 12th
June 1957, making certain further
amendment to the Bombay Wheat
(Movement Control) Order, 1856
(Placed wn Library See No. S-
143/57)

(6) SRO 1984, dated the 12th
June, 1957, making certain fur
ther amendment to the Calcutta
Wheat (Movement Control) Or
der, 1856 (Placed in Library See
No S-144/57)

(7) SRO 1886 dated the 13th
June, 1857, contaiming Inter-Zonal
Wheat Movement Control Order,
1957 (Placed in Library See No
S-145|57)

(8) SRO 2251, dated the 6th
July, 1857, makmg certain amend-
ment to the Onssa Rice (Prohibi-
tion of Export) Order, 1057
(Placed wn Labrary See No
S-14615T)

(9) SRO 2258-A, dated the
10th July, 19857, containing the
Rice (Southern Zone) Movement
Control Order, 1957 (Placed mn
Labrary See No S-147/87)

COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SIT-
TINGS OF THE HOUSE

Shri Mauilchand Dube (Farrukha-
bad) Sir, I beg to present the First
Report of the Commuttee on Absence
of Members from the Sittmgs of the
House

I also lay on the Table a list show-
ing the names of Members who were
coatinuously absent from the sittings
of the House for 15 days or more
during the First Session, 1957

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
IMPORTANCE

AGREEMENT BETWEEN THE Bomeay Dock
WORKERS AND THE GOVERNMENT

Shri Raghunath Singh (Varanasi)
Under Rule 187, 1 beg to call the at-
tention of the Minister of Transport
and Communications to the following
matter of urgent public importance
and I request that he may make a
statement thereon

Agreement reached between
the Bombay Dock Workers and
the Government

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): The statement
runs to three pages Shall I read it
or place it on the Table of the House®

Mr. Speaker: It may be laid on the
Table

Shri Raj Bahadur. I lay 1t on the
Table of the House [See Appendix
I1, annexure No 23]

ELECTION TO COMMITTEES
INDIAN CENTRAL ARECANUT COMMITIEE

The Minister of Cq-operation (Dr.
P. S. Deshmukh): I beg to move

“That ;n pursuance of clause
3(v1) of Resolution No 43-11/48-
Com dated the 21st May, 1849, as
amended from time to time, of the
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Mimstry of Agnculture (now
Food and Agriculture), the mem-
bers of Lok Sabha do proceed to
elect, 1In such manner as the
Speaker may direct, three mem-
bers from among themselves to
serve as members of the Indian
Central Arecanut Committee ”
Mr. Speaker: The question is*
“That in pursuance of clause
3(v1) of Resolution No 43-11]48-
Com dated the 21st May, 1940, as
amended from time to time, of the
Ministry of Agriculture (now Food
and Agriculture), the members of
Lok Sabha do proceed to elect, in
<uch manner as the Speaker may
direct three members from among
themselves to serve as members of
the Indian Central Arecanut Com-
mittee "

The motion was adopted

INDIAN LAC CESS COMMITTEE
Dr. P..S. Deshmukh: I beg to move

“That 1in pursuance of sub-
gection 4(im) of section 4 of the
Indian Lac Cess Act, 1930, as
amended from time to time, the
members of Lok Sabha do pro-
ceed to elect,tin such manner as
the Speaker may direct, two
members from among themselves
to serve as members of the Indian
Lac Cess Committee”

Mr. Speaker: The question 1s

“That in pursuance of sub-
section 4(m) of section 4 of the
Indian Lac Cess Act 1030, as
amended from time to time, the
members of Lok Sabha do pro-
ceed to elect, 1n such manner as
the Speaker may direct, two
members from among themselves
to serve as members of the Indian
Lac Cess Commuttee "

The motibn was adopted.

(Regulation and Deve-
lopment) Bill

APPROPRIATION (RAILWAYS)
NO 2 BILL*

The Minister of Railways (Shri
Jagjiwan Ram): I beg to move for
leave to introduce a Bill to authorise
payment and appropriation of certain
sums from and out of the Consolidat-
ed Fund of India for the service of
the financial year 1857-38 for the pur-
poses of Railways

Mr. Speaker: The question is:

That leave be granted to
introduce a Bill to authorise pay-
ment and appropration of certain
sums from and out of the Consoli-
dated Fund of India for the ser-
vice of the financial year 1857-58
for the purposes of Railways"

The motion was adopted

Shri Jagjilwan Ram: [ introduce*®
the Bull

INDUSTRIAL FINANCE CORPORA-
TION (AMENDMENT) BILL*®

The Deputy Minister of Finance
(Shri B. R. Bhagat): I beg to move
for leave to introduce a Bill further
to amend the Industrial Finance
Corporation Act, 1048

Mr. Speaker: The question 1s

“That leave be granted to In-
troduce a Bill further to amead
the Industrial Finance Corpora-
tion Act, 148"

The motwon was adopted

Shri B. R. Bhagat: I introduce the
Bill

MINES AND MINERALS (REGULA-
TION AND DEVELOPMENT) BILL®

The Minister of Steel, Mines and
Fuel (Sardar Swaran Bingh): I beg
to move for leave to introduce a Bill

Published in the Gazette of Inds Extraordinary Part II-Section 2,
dated 20757 pp 363-66, 367-74 and 37596
*sIntroduced with the recommenda tion of the President.
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to provide for the regulation of mines
and the development of minerals
under the control of the Union.

Mr. Speaker; The question is:

“That leave be granted to intro-
duce a Bill to provide for the
regulation of Mines and the deve-
lopment of minerals under the
control of the Union.”

The motion was adopted.

Sardar Swaran Singh: I introduce
the Bill.

INTER-STATE CORPORATION
BILL*

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
On behalf of Shr1 Asoke K. Sen, I beg
to move for leave to introduce a Bill
to provide for the organisation of
certa:n corpoirations functioning 1n
two or more States by virtue of sec-
tion 109 of the States Reorganisation
Act, 1856, and for matters connected
therewith *

Mr. Speaker: The question 1s:

“That leave be granted to intro-
duce a Bill to provide for the re-
organisation of certain corpora-
tions functioning in two or more
States by wvirtue of section 109 of
the States Reorganmisation Act,
1956, and for matters connected
therewith "

The motion was adopted,

Shri Satya Narayan Sinha: I intro-
duce the Bill

DEMANDS FOR GRANTS—contd.

MinrstrRy ofF ComMmunrry Deveroe-
MENT

Mr. Speaker: The House will now
resume further discussion of the
Demands for Grants relating to the
Ministry of Commumty Development
Out of 5 hours allotted for the De-
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mands of this Ministry, about 3 hours
have already been availed of and 2
hours now remain. The time may be
extended a little if the House so
desires.

The list of moved Cut Motions re-
lating to the Demands of this Mims-
try has already been circulated to
Members on the 2T7th July, 1857

How long will the hon Minister
take?

The Minister of Community Deve-
lopment (Shri S. K. Dey): One hour.

Mr, Speaker: We are now at 1210,

Shri Bhakt Darshan. (Garhwal):
Some more time may be allotted.

Some Hon. Members: Some more
time may be allotted

Mr. Speaker: Hon Members will
have opportunuty to go on till 210
when I will call upon the hon. Min-
ister Let him take as much time as
he likes I have extended it not by
one hour, but by more than one hout

A number of hon Members want to
participate m the discussion. There-
fore, let them be brief Not more than
ten minutes if possible.

Shri Ansar Harvani (Fatehpur): The
community development programmes
have been often described as one of
the most dynamic prograrnmes It is
no doubt a dynamic programme. A
programme which aims at changing the
face of our willages has got to be a
dynamuc, but my misfortune has been
that all my efforts to find the dyna-
mo of the programme have so far been
a failure

1 quite admit that great progress
has been made 1n our villages. I do
believe that considerable psychologi-
cal change has been achieved in our
villages. But 1t 1s yet to be seen that
how much contribution has been due
to this great and dynamic pro-
gramme, how much has been due i»
the change of times, and how much

*Published in the Gazette of India
dated 28.7.57 pp. 397—401.

Extﬂordui;;ar; ];;rt_ II;S_eétmn 2,

tMoved with the recommendation of the President.
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has been the contribution of the cons-
tructive and voluntary workers, who
have been working i1n the villages
from the days of Gandhiji and his
assoclates.

To understand the community de-
velopment programme, we should
first analyse the set-up which has been
called upon to carry out this pro-
gramme, At the Centre there is the
Community Development Ministry
with all the usual paraphernalia of a
Ministry, from the Secretary onwards
It has Secretaries of all varieties,
Jount, deputy, under, advisers and so
on, which a usual Ministry has. At the
State level, there 1s the Development
Commissioner The Development
Commussioner 1s usually a very senior
ICS officer, an officer who could not
be appointed as the Chief Secretary of
a State, or could not be shunted to the
Centre to be a Secretary or to be a
managing director of one of the State
undertakings It 1z called upon to
function as the Development Commus-
sioner In the usual course, he would
have had twenty years of trainung and
twenty years of experience of magis-
tracy and collectorate work, with that
experience, he has been called upon
to lead the revolution in our villages,
and to lead a dynamic programme

At the district level, the Ministry 1s
represented by the District Magistrate
and the Collector The very designa-
tion describes the functions of the
officer The very traditions that the
officer has shown how much capability
he has to lead a revolution in the
villages, to change the face of our vil-
lages, to make people desire change,
and to give them the lead towards the
goal of a free and decent living 1n the
viallges

12.13 hrs
[M=s. Derory Spzaxer n the Chair)

Then, we have the Block Develop-
ment Officer In the past, mostly, the
Block Development Officer was a tah-
sildar. But, now, some recruits are
being taken from outside also. How-
ever, in the usual course, they are the
retrenched staff either from the Ra-
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tioning Department or from the other
departments which have been liqui-
dated Some of them are very nice
people They are given very good
traxmng in the training schools.

Then comes the village level work-
er, the last point agent of the pro-
gramme The other day, my hon.
friend Shr1 A C, Guha had something
to say about the village level work-
er But I would say, all glory to the
village level worker, all glory to the
gram sevaks and gram sevikas, for,
n spite of havmg at the top people
who have hardly any tradition of con-
structive work, these people have done
great work m our villages. Whatever
success this programme has achieved
in the villages, to a very gregt extent
the responsibiity lhies on these young
men and women who as gram sevaks
and gram semkas have been gomng
round the villages on their cycles,
carrying the message of hope and
cheer to the villages.

Now, let me tell you how this pro-
gramme of community development is
working 1n our villages I would refer
to the vana mahotsara which was or-
ganised 1n most of the villages under
the national extension service blocks
A directive was sent from here saying
that the celebrations should be orga-
nt ed n the villages The directive
frum the Development Commus-
sioner was passcd on to the district
magistrate Obvicusly, the district
magistrate 1n his  turn passed 1t
nn 1o the block development officer
The block development officer called
for the gram sevaks and gram sevikgs,
and the village was selected. In the
morning, the gram sevaks went to the
village on cycle, and went from house
to house telling the kisans to assemble
at the spot fixed for the purpose, and
also teling them that some big people
were coming and they would plant a
sapling there

In the afternoon, on a )eep came the
veterinary officer; then, another jeep
came bringing the agricultural offi-
cer Then, a third jeep came bringing
the health officer Then, another jeep
came bringing some other officers. In
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the end came a staff car, in which the
distr ¢t magistrate was there He kept
on waiting there After some time,
there came a big car which brought a
dignitary He came out with two
chaprasis dressed like the Bengal
lancers, he delivered a speech, and
then planted a sapling, to the chanting
of vedic mantras There was perfect
co-ordination The representatives of
all the Ministries were represented
there, and there was co-ordination
with the Information Ministry also,
because the news cameraman was
there taking film The next day,
thanks to the publcity directorate,
and thanks to the publLcty organisa-
tion, in the newspapers, there was
news about thus with big headlines
But what happened subsequently was
something which nobody knew A
Lnat came and ate away the sapling

That 15 the way in which most of
our programmes are being carried out
in the villages When we talk about
the commumty development pro-
gramme and some of its failures, the
chits from the foreign dignitaries are
thrown at our face I have got with
me hoie a beau iful book ent: led As
QOthers See 1t, which contamns the chits
from the foreign visitors We qute
apprcciate the good sentuments of
some of our foreign friends who come
here We appreciate therr good
thoughts and good messages for us
But we have seen such chits being
published by commercial organisa-
tions, hotels, restaurants only If
India 15 to live, we cannot go by the
chits from these foreign dignitaries,
however friendly they may be If
India 1s to live, we have to go by
what the people of our country feel
about this programme, by how much
work has been done in the wvillages,
how much psychological change has
been brought about in the wvillages,
how much developmental work we
have done in the villages, how much
food production we have increased in
the villages, and how much hunger
and starvation we have removed from
our villagers From this point of view,
the expenditure from the public ex-
chequer on this programme cannot be
very much appreciated by this House.
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I congratulate the Mimister of Com-
munity Development on his great
achievements I do not deny that great
achievements have been made I con-
gratulate hum, especially, because he
has achieved these things with the set-
up and team with which he 13 working,
he has achieved these things with the
help of those people who had just
traiming of magistracy and collectorate
work, and who had hardly any missi-
onary zeal for constructive work, who,
twenty years ago, were recruited by
alien rulers to rule over us

I assure you Sir, that we would have
achieved much more, if only we had
sought more co-operation from the
people who have the mussionary zeal
for constructive activity and who have
spent their whole hife in constructive
work There 1s no dearth of men and
women 1n this country who laid down
their lives for the freedom of this
country There is no dearth of
men and women in  this coun-
t1y who under the leadership of
the Father of the Nation, work-
ed for willage uplift But today, we
have forgotten the name of Mashru-
walla, and others Today, if we go and
mention the name of Mashruwalla to
a commumty development Commus-
stoner, he will ask to what Ministry he
belongs, that is the tramning which
these people who are entrusted with
constructive work have, and that 1s the
re-oricntation which these people have
had in Gandhij's programme

I would urge that we should seek the
co-operation of the voluntary organisa-
1ons We should <eek the co-operation
of the people who have had experience
of constructive work Still, there are
people 1n this country who have learnt
and practised the lesson of willage
construction which they learnt on the
feet of Gandhji Still, there are men
and women m this country, who have
decided their whole lives for the cause
of khadi, for the cause of prohibition,
and for the cause of removal of un-
touchability, for the cause of the pro-
motion of wvillage industries and gra.
modyogs They are the really capable
people whose support should be enlst-
ed, It this programme is going to be
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really 2 dynamic programme wiich is
gomng to do some good for our country

In this connection, I would like to
say a word more about the advisory
committees There are advisory com-
mittees, no doubt, but they are mere
advisory commuttees; thewr advice may
or may not be accepted They used to
meet only once in s1x months or so, but
some progress has been made in this
direction now But still the advisory
character of these committees remains
If we want this programme to be a
real success, and the State pays for it,
then we should have not an advisory
council, but an admunistrative council
under the leadership of one of the
the leaders of the State, who has ex-
perience of working among the wil-
lagers

I do not want to take up the time of
the House any more I would only urge
that the Minister should tap those peo-
ple who have fought for freedom, he
should tap the resources of those per-
sons who have worked 1n the construc-
tive field, for, then alone, can this pro-
gramme be made part and parcel of
our village development activities On
the other hand, with the present set-
up, ] have a very bleak picture of com-
munity develooment before me

ft st ww  (Fom)

Jqrerw AT, ¥ faww 97 agw v
€T R MT WrT § TErAT MY 71 48

te gt rvews wrww ford gt
mit @ fegenT ¥ 39 wwHT ¥ @

AT AT §T AW AW JIARCAN F qf-
Y FTAT WTEA €, W7 g ¢ e -
fifes war st arnfas gor @
afgs gar N f AT & & -
N & g I X /W Qe
M} ¥ ATnfore A 31, N} wigw
&% %1 gag oefifas a1 w1 @,
fo foxey rwe Ay W mAY 7 wely
TG Iy o) w1 A 49N Haen W
# dfrerifeirer Qv g wifeg @
wher ool 79 @ax ®r U QA1 weva
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wfy frwen § ) fst Wy ¥ty EOR 3
anparfaw fowre Qo st e o
atw a% T wd e F dee &
o QE G Ay W fer §
fred go wnar o wew  fawerd
et §1 § et § fie g wT R AT
wTEl I TEy 5 e, O
awar § fe age o wfwdy o aws,
aga &t i o avs s e o
& awar § fie daft amt &Y s FTR
w1 s feomar o B faer & wrmay
w0 gy MREA YIS ST
e &, s it favare § 6 gAY,
woT ot & dqex F qg wwetew fwi
fet g m, qu grm we @@ W
Ao F bee w7 Fav i g gy
&, dw fe e % omar wreft & s
frgeanr o7 Jgwft T I § A
e 33, W gard W Qo A

g aft g s g & &
wrver v ey sy i & Ferstr 0 gfa-
NTF A O g A §, i o e
waafa §, w1 xen 7€ fsaav agt
2, ofex foe ot & A wTET W
waré 3 g fr I @ FEEqH ¥
1 a8 3t & arq fergenar & 99 O
# S w1 frvwa fem § fr forw &
F ETETE AHHT AT (0T AT 6
e a)

& At O G W1 O AT
g 1 oo & wwwen g f6 7y Wi
weeft ae ) foedt wewTe ¥ IRT q4WT
& 'K 9 TR AT QTE | W A6 A
oot Wt § ag 7g W § e fead
A woerdt wwrd § I s fad
wifee § ¥ v & T R .
a9, TG W A5 W I FH
dfra g o7 | g AT Sofy W g
apur e § frr & af@ ¥ ¥ g
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¢ fe woeTe & whrdy Prft svar ¥ ot 7z grar fs wree & 2t w1IW
e TR, I g ¥ <, A WY aelt § oedt ager ATAAT I WA G

&3, sn¥ wrq fawre famd ®F, gt
&5 we QAT ¥AE AqT IT JroOAAT
® agr ¥ o ¥ wEE ¥ TAF
o wrar § s Age Oy ¥ ¥z7 ¥ qaifas
T8 Tour ¥ wETT, gk s
sN A gRIRR AT
1 7 ¥« T L), e 7 WO AP
SO g T IS s A &
aot F oY weETdr WA agw ge
o A gz ¥ fafae adza , @ QAT
¥ gl F Wy e AT A |
& awar & fs o r wray 7 QY | A
forcrar & W arr Y € 1 F wAwar
g fr forg geomg ¥ @ Wik ®
FATAT T § AT JeATg F ATY (AR
ST W S Tar; A} faEw amd
w=edt grey g 7% 3 ey o §, IR
FEAIT @ 4T; o g ¥ O g -
wafefs N fgfm A kg @ N
I #37 ¥ fag AR A yfear ag @@
Y, IR I FR T WAL NTA
fear mar WX T e W A
ILW B AR @S G ATV A W
W & wf, @ gAY FR AT
ot ot ¥ oY wvaw &, farwey e & or
T 9§ T AT WG § A € 74
Mamwmmwg —

xEeT N qgar fgear g ag w9-

wRaw g A N TR §
&1 @ wfie waar e gar sarr sy

g, Trer ¥ ofver g Pt

IqTSaw wgew, wife awg s E,
wfed & 1w oz ' wfrs ¥ 583 ¢
$9 % GHTT 3T FTAT IEATF | FAX
TEr ST AT F g7 DorAT F @
£ g 1% § s gart @ Wit o 8,
Fraa 5 xw & fagwr fsar oman §
ITHT 7RI @an § F IAaY A
& o < A At T SEE
§ qTaR, IAF N L F A §
{7 IT% w1q gaw g fear § o
TF R ¥ gg ey a1 T F B
qa A fadft faard §, g T IAF
w§i & frg 937 frqd #1 wear Tf-
I §, 9% qw gd ¥ fag weaw
qwr &Y § qfew 34T FTLHF A |O
AW fAa i Fdnaa § 3 ag
FF TFNG F 9(AT FQ § AN
T A &7 | rar § fe T A
grgRifes ay wTww ¥ AT wT
¥ fare aff feur mn § wife g
A weg weg e 7 @Y W
T & or Fis g IR T QT
#7 o uwa ¥ qav e wr sror §
fir 9 W9 T oy § awAls WA
w & oY ks e pfer v F A
% fod A ¥ | T A AT T
afs gw wirefa 7 7 &Y g A IR
¥ UHET § § AT &Y A W AT
A AT § T wwwTTT &Y WG |
w ol g eyl 3 qadt § 1 X
arer  § ag v W e W W@
e T g v IR e
WY TAAT W TF WEAT Y Y A
ow i AW IARY I FFWHA T
fear &Y g veran T gt &Y Swh
t 1 whd @ whad @ foaw
i wrr o%, Tt aow et s i
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Y ¥ FIC % O wfgd 1w
T§T guT a1 € wawfedt W @ anr
T wrare v fie gt faar & < wow
ITHY T Ewdt § W Sy I
o amit § @ off O f wR
e "g &t @ & g § f 9w
w1 % qf7 fead o fage ffam
#t frar s wifgd W dw aw ¥
aa frapr § w9 W O M F @
Fv¥ a% gy faaw garw oft favr
@ 3§7 g§rm aw ¥ W faw AR
fermr ow w3F ArgRiEE QA w
SHT A AT FIGT G/ | QOO
gar giar & fe & ot g ag @l
R § fie 3z fav & wma fore e &
ZAeY 2T AT g A fawre WX W
o g W & o andw | Gl A F
ITET O R A ol 9w Awer § W
g A Ag Wpew §, ag A% f
T AN g age ¥ A & g
X g ¢ % ot goerdr vl §
IR QNE, ITHT @T GgA, A%
R 7dF PWdr a7 ¥ fawgw @
v Q3 § fowwr afrn @y @
R e & A & famr (@ = 0@
§ | MR T @ aefr I 9 wRqE
7 T ENTFEIAF &
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shaerdt wriww § ¥er @
WEEI & a0 ey qwan § fie e
FIC Y AR w1 o feqromer §
¥ WA W7 g AW 9X Wik 9y
yfrr ¥ ), i fefgw ¥dw &
TR e A g, I AN W
aTar aver & 1 g @Y ag nfgd fe
aR! AF § FIT ¥ 9 §Er g )
g AT AT W7 ST § W T
Y et et & 1 wrwTe Wt
¥ fin e w7 g ¥ fa¥r o ag
gz I Daw mad § B gAY
W} 1 T FTRI A o S
‘et § A wE g S gar v
‘nfied forw & fir 7w wT<r SYwT
W e & @ owm a1 AR
W wriww T T, TR U e
‘o, €8 T AN faeR w3 W
Y @ T A wfed WK W A
FAAT FT AGTRT AT WAV =iy o
JTeaE  HHEE, WA A fd
Yar g, 9w w0 WX & W oA
Ywfar wom e 1 & S g e
Y W i yuraY anat e afafay
Y1 wfier & wivw wgdrr s fr
Yt | o A v g e qd
Tqr sgwifen & faam wodt &
Vigw Gw & wid g 1 feT o @
Forerr & W< ¥ Y ®1 e
M wgwrfon wt fawrw afx W A,
Yt 3% v & gy WA & fag
Y% w1 qEwwg wE ¥ fad
Y wm #Y 7z warew afe woit g
T3 u at o gwew ¥R wwn g
A3 twr & fr T 5 W Y ey
Yorar) § gfew feamr & war gt
Pramit #, & qwrmit ) @ e @
Yyt § v $Y 3 dead o W
Vored et § Wi e ¢ e ot
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o Wik wok ® ewewar § vew
dwrad amwr ey § 1 ¢@ fAd WX
urer mpaifoe fewre doer &
Jurga} g1 wywre whafet & qu
wEa A § o s fie iy o el
& g & fie wror faenr wid gy
g, W dwdt ot ofew ¥ wfwe
e fererfy wrfigd, St wfiws & wfow
wfwre fed omk wifgd | o e @
fie = qr ¥ } g9 Tfoar s afeT
warferat g< Pt & @t § 1 o AR
ey erferat WO § A g o o
X 1 @ N 9T T T AN EH
wifgd fie g daraat #1 wivw & wivw
wfqex § ok wger afafet &
wfigw ¥ wfw N T

T A wfwew ¥ W
fawifer # 4 fe a9 gawal
T e AT w1 wigwre § Afie
fewge dwma Frar wd a7 o 2Nt
T wrvgy o] A agan § W d T
aff g & @ ol T T
w1 55 feeat damgat & fadt g2 o
wate w3 fear o faedy fe wiw &
3 g ¥ I wT &% ) afk qar e
@ A & wwar § fe smpnies
faerer qYor & w1t forw &t & fear
AT wEE g, Y Wl wfies St
¥ wg F M )

TR AT, W AT ;Y Y
@ fod A sl s & frerw i
L L R CRECE
W TE ST g § e dr e
¢ fr ug o Gar wniwr § ot wisdt
R ¥R g ETTTATY 1 reaad
et v Aw § oK e fod gwl
o g g urdt &, 9g¥ ey gere
*T wwer widt § 1 ww fed ¥ i e
& gy o appedt swfe & fad
y At arpefee fawre g o
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iy faeare Ay wv v Al fwr
T g, Swa fegd ¥ maddr ey
awrk 2T § WY &) ATY WA a% A wy
gwEmiad taw r g &
et § e i avw ¥ o s
gt & Wik 9 qfemr wmend ol &
I ww xfedt WX anfwdl € & suinr
w0 § St agiwm Ot e atowam
W femr & #T oW 67 aw §
ITH! AKX ¥ IeX T F & W ofem
FFRTATT AgE ¥ fewww & o wdy
fegmm s v & e o ¥ A
WM & W6 31 qHT |
Shri Kumaran (Chirayinkil): Mr.
Deputy-Speaker, Sir, I feel grateful
tnat 1 have been called upon to speak
on this subject I believe this is one
of the most important subjects that
nave come up before this House for
digcussion, Our Prime  Minister
declared some two years ago that the
most significant development in India
after independence was the develop-
ment of Community Projects and the
National Extension Services in the
vast rural areas of the country. He
said that this 1s the great revolution
that 1s taking place 1n the willages of
India, which have been the backbone
of India for thousands of years. 1
hope that everybody in this House
will agree with the Prime Minster
when he says that this i1s the most

important work which India has
undertaken after independence.

This programme concentrates its
attention on the welfare of the rural
population. More than 85 per cent. of
India's population live in the rural
areas. So, any natiormal plan which
does not do something for the uplift of
the rural people will not be complete
and it will not be worth the name of
a national plan

The Community Project develop-
ment is an integral part of the nation-
al plan of India. The Planning Com-
mission expressed the hope that
through this development programme
together with some other complement-
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[Shr1 Kumaran]
ary programmes, the rural people can
be lifted out of their economic back-
wardness and can be put on the road
to progress and prosperity

We have certain important reports
submitted by certain orgarusations
and committees before us And, a
perusal of those reports shows that the
results so far achieved are not to our
satisfaction We know that the prime
aim of the Community Development
Projects 1s the increase of agricultural
production But, in that field, though
we have registered some progress,
everything 1s not very much satisfac-
tory according to the report prepared
by the Evaluation Orgamsation and
the Estimates Committee of the Lok
Sabha

In another field, which 1s very im-
portant as far as the willage people
are concerned, :e the fleld of cottage
and small-scale industries, the Fourth
Evaluation Report says that the pro-
grammes concerning cottage industries
are neither widespread nor particular-
ly successful We know that almost
half the year the willage people are
1dle because of want of work oppor-
tunities Any programme which does
not give work opportunities to the
rural people will not be enough and
will not do any good to the rural peo-
ple In this programme, especially m
the development of cottage and small-
scale industries, the Community Pro-
Ject has almost failed

We are told that in the Second Five
Year Plan, the small-scale and cottage
industries are relegated to the back-
ground and importance 1s given to
some other i1tems If we want to bring
about some balance,in the rural eco-
nomy, certainly, we must orgarnse a
network of industries throughout the
country Otherwise, we cannot elimi-
nate unemployment and poverty of
the rural people

We are nowadays hearing so much
about social changes and the removal
of disparity in the willage community
But, here also, the Evaluation Report
gwves us a very depressing picture It
15 stated in the Fourth Report:
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“As regards the benefits of the pro-
gramme for the economically handi-
capped classes and the extent of the
bridging of the distance between the
better off and worse off sections of
rural society, PE.O's reports do not
give room for optimism "

Then, 1t 1s said.

“In addition, the better off classes
get loans, are more easily able to
adopt 1mproved practices, and other-
wise derive larger benefits from the
development programmes The non-
owner classes have not got the status
that possession of land alone can give
them, land re-distribution still remains
in the realm of thought and discussion

The result of all this 1s that
while some people are undoubtedly
benefiting from the development pro-
gramme and i1mproving their econo-
mic and social conditions, these usual-
ly belong to those sections in the wil-
lage who were already somewhat bet-
ter off than their fellow villagers”

There 1s very widespread complaint
about the system of distribution of
loans to the rural people by the deve-
lopment agencies We are told that
the loan 1s distributed among the wil-
lage people on the basis of the credit-
worthiness of the recipient Of course,
I know that the hon Minster promised
on the floor of this House that pur-
poseworthiness of the recipient will
be taken into consideration But, so
far, this has not been done and this
sort of difficulty has to be removed if
the rural people who are really m
need are to be benefited

Coming to the failure to elicit co-
operation from the people also, the
Report of the Estimates Comnuttee
and the Fourth Evaluation Report
have made 1t their main target of
attack They say that the Adwisory
Commuttees are m-effective and use-
less thungs The Estimates Commut-
tee has agreed with Dr Taylor when
he stated that the claim on the part
of the officials about people’s co-ope-
ration 13 a doubtful clam. These
views are voiced by many hon. Mem-
bers in this House This must en-
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gage the attention of the Mimstry
and the Minister must see that real
co-operation of the people 1s sought
through effective means

In my State, I know that the mem-
bership of the committee was consi-
dered to be the privilege of certan
people and the sympathisers or mem-
bers of a political party were recruit-
ed into these committees The situa-
tion has a httle improved We hope
that the adwvisory committees will
become more representative and also
more effective

So also we know that the Bharat
Sevak Sama) 1s an agency to enlist
the co-operation of the people for
development work I do not know
much about the working of 1t 1n
other parts of the country but so far
as Kerala 1s concerned, 1t has become
a veritable refugee camp for ex-M Ps,
ex-Ministers, ex-MLAs (An Hon.
Member. (Ex-somebodys) May be,
ex-nobodys In other places perhaps
it may be doing some good work but
in our parts 1t 18 2 bogus organisa-
tion which cannot enhst the co-ope-
ration of the people

I now come to the particular pro-
blems of Kerala Recently a semninar
was held by the Development Officers
in the State and they made certam
suggestions for the consideration of
the State Government and the Cent-
ral Mimistry They have suggested
that the programme should be modi-
fied to swit the particular conditions
of the Kerala State Except perhaps
the Malabar area, the need of Kerala
1s not for more schools and adult
literacy centres We want intensifi-
cation of agriculture and more deve-
lopment of cottage and small-scale
industries We are a people who
have to face a very acute unemploy-
ment problem and the problem of
over-population I hope that the

will take all these things
mto consideration and modify the
programme to suit the conditions of
Kerala

Idonotmttodlmd;tm-db-
courage or say anything against the
officers who are working earnestly.
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Some young people working m this
movement m our State are known to
me, they work with a missionary
zeal I am only pointing out these
defects because this programme must
become more useful and effective

Whatever may be the defects and
short comings of this programme, 1t
15 the hope of the rural population
of India Sometime back, Mr Bevan,
compared the community programme
to the Ta) Mahal That 13 a mean-
mmgful statement He said that Taj
Mahal was Shah Jahan's communty
project—Shah Jahan giving shape
and form to his devotion and affec-
tion to his beloved wife Let us—the
people of India—give shape and form
to our affection and devotion to our
great country and let us say, as Mr
Bevan has said, that the communty
project 15 India’s new Ta) Mahal

Mr. Deputy-Speaker: He should
not say anything after this

Shrl Eumaran: Thank you for your
kindness 1n extending the time I
once agamn appeal to the Minister in
charge to pay particular attention to
the problem State of Kerala, problem
State not 1n a political sense but in
an economic sense

Dr. K. B. Menon (Badagara): We
have had five years of experience in
the working of the commumty pro-
jects which began 1n 1951 wath 55
projects In order to review the
achievements of the project a com-
mittee of investigation was appointed
and I am glad to say that it has sub-
mitted a good report It has been
free, frank and forthright in its eri-
ticism and evaluation of the achieve-
ments of the community projects

I wish to pont out that the report
has raised certain question marks
and asked the Government whether
it 18 keeping In mind the onginal
aims and objectives or whether it 1s
not drifing away from the rnght
ends That 15 exactly how some of
us feel who have been closely watch-
mg and studying the: work of the
community projects 1n our areas I
shall come back to it very soon
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The evaluation report does mot
make any mention of the work of the
community project in Kashmir State
I do not know whether 1t 1s just an
omission on the part of the commut-
tee or whether it was excluded The
only source of information that one
could gather about the working of
the project in Kashmir i1s from stray
reports that have come in the papers
In that connection, I would like to
refer to Shr1 Dey's remark praising
the work in Kashmir and congratu-
lating Kashmn for stealing a march
over the other States by making pan-
chayats as the basis of the community
project work I would hike to tell him
that Kashmir 1s not the only State
wheic panchayat 1s made the basis of
such work, 1t 1s done in some States in
the South 1n an exclusive way and in
other States other agencies are also
associated with the work of the com-
munity project

It 1s only right that a popular
movement like the community pro-
ject should have as i1ts basis the pan-
chayats But, I would lke also to
say, immature as we are in politics,
the panchayats are riddled with per-
sonal and local politics ‘The com-
munity project work i1s interested m
constructive activities and not in
deciding policies It would be nice 1f
local politics i1s kept away from the
work of the community project To
that extent i1t 1s a handicap to have
the panchayats alone as the basis of
the community project In this, 1
understand, Kashmir has not been an
exception when we consider m con-
nection with this work

I feel that the Community Project
1s one of the most important, if not
the most important, work of the
Planning Commussion I say so
because one of the primary objectives
of the project 1s to renovate and
rehabilitate the wvillages

I feel that the willages m India
have played a very significant role in
history It is that peculiar nstitu-
tion of wvillage ¢that has helped to pre-
serve almost mntact the ancient cul-
ture and civilisation of India from
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the ravages of t invasion.
There 13 no parallel, I feel, for villa-
ges 1n India except perhaps the Mir
in Russia, which in the last 30 to 40
years has undergone considerable
changes

In India, however intensive and
widespread the industrialisation may
be, I feel that the villages are bound
to survive, and are bound to mnfluen-
ce the trend, the course of national
life 1n our country To that extent,
the community work, since it under-
takes a rehabilitation and rennova-
tion of this institution of the wallage,
18 very important

Another reason why I place so
much stress and importance on the
community work 1s because it 13 a
people’s movement, as the Evalua-
tion Report also poimnts out As a
people's movement I would consider
the community project a failure if
the commumity project 18 not able,
during a given period of time, to wipe
out the inherited inhibitions in the
villages, inhibitions arising from the
ancient institution of castes, commu-
nities and religion

We must also remember that long
foreign tutelage has also moulded in
a way the behaviour of the villagers
They have developed a certain psy-
chology, a certain behaviour, a cer-
tain habit attitude, which also needs
change It should be the objective of
the community project to stimulate
in the wvillage self-help, to create
self-confidence, and also to inspire in
the villagers a certain responsibility
for initiative

If the community projects 13 to be
taken as a people’s movement, it can-
not be a success unless there is edu-
cation Just ltke a co-operative, a
community project before it is intro-
duced mto the villages needs some
education of the people The people
should be educated as to its aims and
objectives This is not done This is
a mustake of omission

As a mistake of commission I
would like to point out that the Gov-
ernment are taking a wrong approach
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to the problem and are forgetting the
psychology of the village when Gov-
ernment offlcials are made the cent-
ral figures in the community projects
1 have nothing agamnst these officers
themselves, but we must remember
that because of the foreign tutelage
a wvillager looks to the Government
for everything to be done, and there
1s also among the wvillagers a sense,
not only of obedience but even of
subservience to authority When these
officials become the central figures in
the community projects, that attitude
of the wvillager 1s encouraged That
13 not wiped out, which 1s very neces-
sary in order to create new attitudes
and new aptitudes m the wvillage

Since my time 15 over, I would
like to close my remarks with a
request to the Government to pay
more attention to the psychological
attitudes mn the willages, and to see
that a community project 1s taken as
a popular movement and that every-
thing 18 done m order to overhaul
these psychological attitudes m the
village with a view to create a new
hfe m the village

ot wo go wmre (1w et )
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faest fs wc R age ¥ fay 3
s wHiTe fear, Wi ag g @
& fawr & g ag wrar < § fir gw
feamr & s0d w Pl & fag
TF OIXG ¥ | ITE G q CF 4T
¥ ATAT @ g g 1§ Faw A
RATH FET M@ F FH A 9,
Wik & 17 § & wawar g v w
frm, Izt W Wk ofew
feamr, frd fe sfr T $ fewr
9> ¥ WA 8, IEET FrasTr
w4 | dfew @« fagar & @
fr¥e T grar § fe wf-wdr qT
w faam & faurs ft wer #
wgrfrar g9 § w1 @ & & O farr
T s G aganit g ¥ I A
wga & wgr Srgan g £ st o<
g war ¢ fF gt agd # T
w0 @t 7€ WX IR T A A
7 W g 4 ave fr@r v, @ oAw
* g Y wifg 1 g7 F s §
% T& a<g A 47 Tgaw it § T Ay
Wifod 2t g g aadAe 7 fad
w0 & 1 Ay fod W v ¥ W
WEX W AT TG N
T WA AT THqqz ¥ o @} & I
R § Y ZATC 4 w1 % ey fear
arar g ! ag I & fe st & =
 xexx &, ¥few Prmdr a3y
§ fs ym % gw qaw fag arm,
e Wi gendt sty # adf
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it %R, forr i fiewr § e oY ey
Wz § W frelA fir orrarr-arsrdor o
¥ &7 ww forar gur &, W ww o
T w5 A8 Y wwd §

W U W G W dye et
® W ¥ro WWe ATY §, forrwy fis
T ¥ AT F W oreTd oy § W
Fore e g2 & wt Gz A ofror’ o
fow <t & 1 & mat 7 (wEaY & o
wrm s e g ? & wgar g fw
@ w1E § & o o forar o, o
fie ardwfirn rar F qg® wrd fiear &
[T WYAT AT § | S WA Wifwg e
ferart % avgar a1 wey sfra) At qog
¥ WX O Wvr afy Fred & oY s
3 iy w1 & forg)d Fr @ T A
aFr ¥ ¥ fear § W fdd
WqAT JI AT A F &9 frar o
afz q& &mr A wrewy aft faay o
o dradr St ¥ S §, 78 T A E
foregid fs asraa & v fear §
qurae fdaer & w0 F & afr @
o817 fe agwrds faamt § w1 fear §,
F AT FY WA TFTC AT § W AG E
WA § ngEr &, A M FIAEE
w19 % 76 7 | BT 99T W W I
Q¥ dro 1o Ao Y swrAT § Forrey
fis ma) w1 gg A wiAT T A §
W= faaer fis g W qar a4y g fe
g 1 ‘7%’ feen g grr g A A e
ag ¥ g w1 ft ) g, ¥ W<
dram qgd & faary §, 99 Wi &Y
wTT FT g § 6 araY § aree ff
W FTHF F § THAHE F0 FTHE 7

a« f6 Twa o got o0 @ g,
wafag aY wfvw & &g ¥ Faw TF
€ arar g wngen g W< wg 0y 5 o
qAET 4 W AAEQ 6 SREr
aw & wiww arfiger w1 v fear § o
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av ere ¥ gt tw i ¥ e
aedy @ ok &, ool ¥ agaf W
“guerefie”’ faw fRar war § el
AW A TR Y AT § 1 &/ 7w
«@ qrfigy ®Y qgx # wrfew o, dfea
w8 o A @7 & fe wmw wfy
waw § o) TR o A § W

“geiy” afeT BT 4, ¥¥s gfray gt
§ ¥aw oo wfwr fol e § o
vout sfrar (7 g T § | @ AR
“qridas” ¥ A & g § AR
gaer W wfwwrw 9w 7 gor faafa
fomr o @ & 1 I gw D
qfrar &7 § @Y fF wael oY felr &
gadt & 1 IS Ot wfwwe sfen
frges § 1 R 7 T tw g dm
ofrersit § wergew A @At &
tfima @ar @ s ™ o A
frag ¢ o T @t afrwrg frwred &
T 9§99 @F & afre fafea,
fer o <t ofawr fewfeg e
FawY frft St T faercr 1 wfr
Yoy HIAT |

/T § THX-AEX Fa QF g A
% g | g7 Y § fe g Fwr &
e Wi T Wi aifesay W
Tl g7 @A ] WK YW W aga
¥ wif@r & agamr § fF g @
FardgY Wi g & wTr wEen
*7 §0 1 wewr § 7 b 0
ForT 7 fov w3 o @ § A
m | &g & wdhew gwn, dw fa

Iud foewr of, sroa o it & o
T¢ W G 7w gy R e
o ST TG IR fAww wraT &
¥q frdzrag § f6 v g aiew
ol fs oo w37 WK oY gr-
fgre-geie WX ¥ T WY aaidy
€ § 1 WY o1 T W oo wwT
T Lo—e¥ Firwd HTT THATHE HTHY
* FH ¥ @ |

T & € F O e &
WRAT ¥ @4 w7 § AT W
@ g fo ol g 3G @ o
o ZA |

o wo Wo wxfear (-t
wgfra wifewr wfe)  sarsaw
fawrg & fag Y st wx @ 4 e
A FAAT ¥ T I w1t F e e
ot § o § FOET W wEa
g | I TArery & A W qgr 9%
wlitsfa & fag vt m§ € 97w f sndw
@1 | gt At Wy ® Fw
T T ¥ arq wod ST #Y fear
o % T F wHA ¥ 37 Fgrw
3w “at § frs e tew A g AW
sy |

TS gATL 3T F q4Y ¥87 wiwa
TieY W s ] wifew sewTTe
1 &Y § W1 JEw e & fag WY
W AT § AT Infa w3 ¥ fag
0% Y@ I/ FIH I AgAa
avrarfaw fasre o1 91 Wi @ @ R
gagadwalwm ¥ § W
afewt s fawre &Y sgfeay & fag
T wrafat & te €0 UHo
TR W Sgfadt Saede 7 O w1
& @ &, I ] a sfewe g §
aifos Geqg € 99 A ggdw AW
ge + IAH AN & T I q N
vt wielt wrfige, oy < e ey
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[0 B0 7o FzfTal]

Ag AT TF T41 AT 97 <@l & | 39 foau
amfes fagma &1 ST aw7ar oA
T g AT AT 7 Ag fearg
2T | /AT 7 A WY qv441 98 & fw
qrR JIF § THFT TAICLS aF T=dr
ATIAT F H1 ¢ | TT Ar7fsrs FdFH1
faedia arer faam qars 5 fag @
& 2,730 9T Tq AEfaTi w0 Er faar
S AT afFAd A9 L 39 7 FT9 Y
TE | FTA0F IAET AT FTA ABAGT
faa IFIr | ¥ STEETT FTARAHL
FT WAL AZ FT 97 19, a  TTFAT
g fwgd arqfzw fasma &0 Araami
T guAar faaar

o 2zfaa faam #1 St agfwar
S @0 § 99 7 7 TE9AE 1 A L qTT
HfAT AT AR, I FT T 3 &
o, Z1a1 #4471 g fi Tere 7| faar srar
g, 97 F 19 fasar F3 e Qo
ST @, TG F1 faeg A & g
gafae g9 7 9F J1 @9 &< 3 §,
FUT VT IEE WL T
Fr &1 5t Arda ferdiza § I F
Fa=TRCAt g7 Far s Afed

FEI21 ITATAZ =159 AT QTo
$o UHo =ATHT F WA AN fenETIT
§ 7 feqrddz & AU T, A A
FZ40 1F FAAL AT TAAAL FAEH
xga § AT & AT AT AT AFT AF A
FRY S A IfRfrgT (ine.‘ﬁci:nt )
ay #ak a3 g § & fasm
#r gt & AT wTA FAT a1fea ag
78 aar 1 g7 fag o¥ st
@t srifidr gz sAE W AW
g9 # 33 vASE foar 9@ AN
oigw gAt@a F a # Fifaier
FAIGTFT IT F I F (gAY
FGER 7 AT | T IR T TG
F gAtaT g 9 av F qwmar § 6
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SATET F=g AT AW AAT AT AT
HTIH HTH FX @ &, S &7 [gT 4717 §
FqTaT NI L

AU GHATT TFAT q - TAIHE
ZIEAT TABRAL HI AT AT a1 §
SH HT [EZ[ TLIT THIVE FZT SA1aT & |
FHTLY avqs aAe F1 QAT I SAFeq
F1 &F &1 € &, Al 4 fqdas g
g fr ozt ox Zrgaw FerfAdr samEr
&, aET 93" w0 AvETa A% fefar-
qIT STAT ST4T FT, I KT a8 THiw A5
AT AT A ™AL FT g
s 6T =W 37 Jifeq F@ifs gua
AR q99ed & a1 [aaa § wards
HIR FT &1 gfer § ag T wmar 2
ot i =iar fefeas & mifgd s
H agt @& ar a9 g g, afed
AT q@ FE FATAT g HIT T
HEAT | FAX A1 & T & ARAT HIT
HBT AT A5 § a8 T AT G A4
AT TRT | FGT GX AT AN T 404
Hr & 74 ga1 & | 99 fF gwR gg
T fag wifger o@ @+ T oA
wifgart Fa1 &9 AT deart qrag §
fordia  Valia (anfear) sidse eim
P FHAALIF T F frmmar §
o1 /FTET AR fefeamarst st 11 wid
g wEr T avi | AT AIF qF
ardr gfvat & graed gz oAl |, J@t
qAEHT I, T 097 §, T HIE ST
Tgor AT ag Afer € F ° wal 4 |
zq faf afz g7 93w ¥ fag gis=r
qATE ST AN TEFA  ARAL FT FH
JATET 1T qTF FwAar g fF agr samar
AFAATGE T FT THFAT g |

wrs aMfgs fasm TroaEt &
BT AT ¥IER Ataw fawm &%
3 &, 9@ & a1q arq Afaw fawra A
HIT T TLFTT HT 4 417 7 Aif7q
T AL TGT9 /AT T qqdr 5 &
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WK &3 § @A Afew foew R
¢ oY FTE AT graTEe W< @ § I
wEi T TORTC & & O AT § e
IT WY $¥ QAwT A | W T Afew
farwra T T s T fraT AT &Y waAr
¢ fe o oyt A1 W a<g # A
dar £t org | st wirer fgegeer & e
¥ w1 &t @ § an QA1 awg & Fwrat
F W e AT AT | W AFT CF
& W frent grar @, A Afw
frwm Aft i, a@ aw 2w ¥ Iafq
aff {r wrr | wafag N femw
& 7rq vy Afaw fawrg & fag ofr w18
QAT FHT AR | FATY T A
& s ot g A7 aTe qRa
T HF AT H G 797 BT IOEN qF
qa Ty A0 wr A= Ao wAAR
wafeg ArAar a1 §3 AT Fi-
saiqY #Y 3 | T} W W gE
sww m @ &A@ faam,
oY &7 T w1 gar vy o faa|
fear omr WY @ Wt & sufsa
fegram gt aga A TIENE fw
gl ATETT A A1 Gifaw faww F
g 7y Afaw Frere # fog ofr s/
AT A1fET |

Ffd) smee S Y &rw ww
& I R & & A qTHAEHT
& forg @A ® gfaar aff & osfinr
TR 7 &, G ghed 7 gnt
¥ Frw 3g qi oag g W@y § o
wTH &1 g AT @ 1 g fore o wiw
< At w7 ag ghar T g ot @
ol TG ¥ o FT ER | FY Q)
Few fawre & endwaial &) i
& wrfer—ardry ¥ wifgy, W
ot faferr afd Y o oY @ x7 & oy
T | WX X A ¥ fem A A
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gowar § fr sTe 9T WY Sy §
g =g qoF ZRI |

8hri Balasaheb Patll (Miraj): Mr.
Deputy-Speaker, Sir, the community
projects and national extension servic-
es are, really speaking, multi-purpose
schemes; in a sense, they affect the
whole of the country side population.
It ig stated that by this time, in 4}
years, there is some achievement in
the sense that there are constructions
of roads, school buildings community
buildings, hospitals, etc. It is no
doubt true that we see certain results.
It is also stated that this scheme of
national extension service has covered
nearly 13 crores of the population and
within the period of the Second Plan,
it is going to cover nearly 30 crores
of the population. These are true.
But, the main point about these
schemes is that we are not going to
achieve certain things that we can see
and hear. The object of these schemes
is the cultivation amongst the people
that live in the countryside, of right
principles about ways of living, atti-
tude to life, ways of cultivating land,
the way in which they have to behave
to each other, to the community and
towards the nation. In this sense, the
community projects and national ex-
tension service have miserably failed.

To quote one instance, the people
living in the villages,—they may be
landlords, tenants, landless peasantary
or labour—feel that this is a scheme
imposed upon them by the Govern-
ment and not a scheme or a plan
which they themselves have evolved.
Whenever an officer, a gramsevika or
other officers go and tell them, this is
the scheme and you are called upon
to work this, they go and work. The
main concern of the Government must
be to allow the village community to
draw up their own plans and schemes
and then go to their help when they
have evolved schemes of their own.
Iet us take one example. Whenever
thiere are credit societies, the villagers
become members and get credit, but
when there are non-credit societies,
there is lack of enthusiasm among
them to become members or to act as
active participants. Then, if there is
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[Shri Balasaheb Patil]

a multi-purpose society, it is so only
in name. No work is done by the
people living in the villages. It is
somebody else that comes from the

Government, and it works because of

him.

Therefore, my submission is that the
principle of changing the outlook of
the villagers has not been worked out
in the proper way, and the reason is
that the personnel taken by the Gov-
ernment, the Gramsevaks, the village
workers and the community project
officers lack community education
They do not understand the problems
of the villagers. And what is the
training given to them? It is merely
a training for a few weeks or a few
months, After that the person goes
to the village and finds there are cer-
tain things which he cannot under-
stand. He takes certain plans with
him given by the officers above, and
goes to execute them. It naturally
happens that the villagers feel that it
is the scheme given by the Govern-
ment and not their own.

Therefore, my submission is that
first of all give proper education to the
village Gramsevaks, village workers
and other persass who are going to
execute the schemes.

Secondly, my submission is this.
That in this country there are nearly
32 agricultural colleges. Extension
should be made a compulsory subject
for every student who takes education
in these colleges. 1 find from the re-
ports that not all colleges, but only 19
colleges have this subject. Not only
this. If we want to change and give
education to the villagers, then the
students in this country’s secondary
schools and colleges must be taught
this subject of extension. After com-
pleting their education, for two years
at least they must compulsorily go to
the villages and thereafter if there is

Possibility they may be employed in .

other Government schemes.

Now, as it is, there are certain con-
sultative or advisory bodies at differ-
ent levels—Taluka; district and State
levels—but the persons that are taker
in those bodies do not represent the
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real peasantry, do not represent all’
strata of society, do not represent the
people who have different views in
politics. Therefore, they contain only
certain people who adhere to the prin-
ciples of the ruling party, and there-
fore they have nothing to do with the
people but not assent to whatever is
said by the Government officers.

Therefore, my submission is: make
the advisory bodies such that they will
give certain type of advice, that will
make the villagers really enthusiastic
about these schemes, and do not take
only persons who belong to the ruling
party and not other parties.

13.35 hrs.

Shri Heda (Nizamabad): So far as
the community development program-
me is concerned, the defects are many
and here and there failures are also
in quite a good number, but on the
whole, in my opinion, the scheme has
been successful in the sense that it has
awakened the democratic urge of the
people to think about themselves, to
plan for themselves and. get things
done in co-operation with others and
with their own hands and minds.
That urge has gone to the villages and
therefore I attach to this programme
a significance and I think that it is
successful looked at from that angle
I will devote my time only to this
point as to how far we have been suc-
cessful in creating a democratic pro-
cess in the minds of the villagers.

When the District and planning com-
mittees were or organised we were
consulted and often meetings were
held, and I was very hopeful. I
thought: here is a forum where the
representatives of the people and
workers in public life from all clas-
ses and from all parties could work
together Certain Members from the
Opposition have made complaints that
only members belonging to the ru’ing
party are taken into these committees,
but my experience, though it may he
limited, is this that members belong-
ing to ¢11 the pwrties are taken, and
particu arly so far as elected members
were ccncerned, whether {hey wer.s
elected to the village panchayats, locat
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municip. lities or Assemblies or Par-
Liament, without any exception they
were members of these committees.
In most cases they also co-operated
with the committees.

But what I saw in these committees
was thac instead of making it a dzmo-
cratic forum, in most cases these dis-
trict committees had become only a
forum where individual members
could anproach the Collector and ask
for something or other to be done in
his own area, and then the Collector
would use his own discretion and
grant it or say it could be thought of
the next time. That way it would go
on. So, the result was no real asses-
sment of the things done, there was no
proper co-ordinated planning. People
were not feeling that they were get-
{ing things done because of their own
rights, but because of the Collector of
the B. D. O.

Shri Dasappa (Bangalore): I do not
see any hon. Minister here. I think
it would be better if one of them at
least were here to hear the wvaluable
points being made by the hon. Mem-
ber.

Mr. Deputy-Speaker: It is very ob-
jectionable, certainly. He has come.
He ought to keep somebody here to
listen to what is happening here.

Shri Heda: So these committees ins-
tead of becoming a real democratic
forum have just become a forum to
do what we call in Urdu pairvi. That
would get some results here and
there, but then, as some friends have
said, people still do not feel that it is
their own programme. They feel it is
a programme thrust upon them or
given in benevolence by the Central
or the State Government. I think
they are not far wrong in thinking so.
But in the conditions which have been
and still are prevailing in our country,
I think to a certain extent this ano-
maly was to be expected and there-
fore it was so.

In the Development Commissioners’
conference certain remarks were made
that there was disparity in the deve-
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lopment in different areas. My own
assessment, from my observation in
my constituency and other places
where I, along with other Members
of Parliament from former Hyderabad
State, had been touring and assessing
the work done, is that where the
B.D.O. is a man of enthusiasm and
wants to achieve certain results, he-
can do so, but where the B.D.Os. or
project executive officers were such
that had the feeling that things may
be done in the natural course and did
not evince any particular interest,.
things were not done properly.

My own constituency was fortunate-
in the sense that a first full-fledged:
community project—not a block but a
project—was started in October 1952,
but my constituency has been unfor-
tunate in the sense that so far no pro-
per P. E. O. or B. D. O. has been
available in spite of the fact that the
people’s consciousness is much higher
there than in other places. The area:
is also richer than other areas. In
spite of all that, development could
not take places as compared to back-
ward places like Mulugu or Zahir-
abad.

Now that I have mentioned Mulugu,
I would like to point out one particu-
lar thing. A criticism was voiced on
the floor of this House that the back-
ward areas has not been included in
the project areas. Mulugu was taken,”
since it was thought that it was an
area where the tribal people lived. I
happen. to be the President of the
Hyderabad State Adim Jati Sevak
Sangh, and in that capacity, I had gone
to Mulugu, for that was the only pro-
ject area where the tribal people were
living. But to my great surprise I
found that the real tribal area of the
taluk had been left out, and only the
other areas which were non-tribal in
character had been included in the
project area, and not only that, a very
important village, but belonging to an-
other taluk had been included in the
Mulugu community development
block.
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[Shri Heda]

In the latest issue of Kurukshetra,
there 15 a very good cartoon I would
like to refer to that cartoon, because,
to tome extent, that cartoon shows the
real spint mn which the things have
been carried out in the commumty
development programme. I am glad
that the editor of that paper—although
it 1s published by the Mimstry—has
taken courage to level a very healthy
and, to a good extent, quite a bitter
criticism.

The cartoon shows that there are
clouds of the Mussourie Conference’s
recommendations and the Estumates
Commuittee’s recommendations. Then,
the rans fall, and then the torrents
take their shape, after W. L. Wilson's
report and Taylor's report; then, there
are full-fledged floods. But the safest
person in these fioods 1s the Develop-
ment Commssioner who 1s on the top
of a pucca house. Then, the block
development officer 1s there on a very
tall tree Then, the social education
grganiser 1s also taking the help of a
plank. But only the gramsevak, the
poor fellow, 1s about to drown

Shri Ehoswagt Ral (Khemn): What
about the Mimster?

Shri Heda: The Minster is at a
tugher level.

Dr. Ram Subhag Singh: He is here.

Shri Heda: Bo far as the people in
the villages are concerned, nothing
has been mentioned about them, pro-
bably because, I think, these clouds
and these rains and these torrents are
all imagmnary, and, therefore, they do
not touch the real village ife But I
believe this cartoon has clearly depict-
ed the difficulties that we are facing
in the community development pro-
gremme. The officialdom is so much
that even the village level worker gets
go many circulars, and he also wants
somebody to help him in preparing re-
port:mdtoputtheth‘mxsproperly.

Another thing that I saw was that
everybody wanted a conveyance.
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Nothing starts unless the project exe-
cutive officer or the block develop-
ment officer has got a jeep. He would
not start his work till his jeep goes
somewhere or the other. The result
is that the village level worker also
has started thinking that he should
also have at least a bicycle, if not a
motor-cycle.

The third thing that I would hke to
point out is that the talks that go om
at the conferences, seminars or other
places do not deal with anything par-
ticular, are so vague and so generalised
that they do not take us anywhere.
Even after what we have heard and
read 1n all these reports, and even
after what we might hear from the
Minister, we do not ourselves know
yet whether the programme had been
successful or had not been successful,
whether anything has been made
clear or still everything is vague.
So, this vagueness 1s the third great-
est defect of this programme.

g swaig Fo (f5Ta37)
sy fedr #7x AR wEIREE
f q7sqz & frafad § gwre ai QY
EC TR e G o (A
gz e 3 Fam FY A7ATErT G0 et
amr 3 w7 Zed aw ¥ fa g el
PR R I GEECERAILCR A
& forret T g ‘Fear'y W ey ao-
gz whred w0 w167 7 frrd 31 A
o7 q2T QA Faa 7 §, IAAr a
§ g AT w § qA G W § ATE
Ygray & A Ay § 1924 € R A
7z 4 fra® o gAl TAW AN A
¥za 1 fr &8 wTATE T § 4% 0%
TIWAT  FWT MAY ¥ T @AM, T
gy wa & a9 A% ey WL g
Ao & FEAI WA §T NI W
iRz & e 0y, ot gE e A
& w1 3, Jew TR A TE W WX
aff vz wwT § fir agr ATl A TR
Ty 7 gEd W gl & g R
gt ad el oy g ) A e
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T AT F ST QE qEHfY qIAEAT
& T W UATE F & AT WO faege
gEf faog & aenC FoC wIar )
T 8THE 7 o et Argen § o
WIOET g § T S g, W
WITHT T W OFT ST ITEAT
W A7 $§ aEE v §, A ey
KgH ¥ oA &M | WIT HTIET
ot 7z SorTw & qg xgAT % A% 93T
¢ A% mwe qgwar & ar sardrlew
auF § qgea § @ ofeae ol 4§
qgar £ w1 fiw Y w7 g AW
ZaT4 1 (@ AR SEW AW F, § fiw
o Ay § o sRwmw & fafe
drraisirwrw S gdd f3 A
qw faer g |

# @ aw oA g fr Awn
7 g9 T fran & WX w9 ARy T
v aged &1 99 fea g Afye
T wgs mfeAT &1 feaer 14 &,
a7 Jraq &7 AT § | WT9E Tio Tlo
o T AFAT q@T qEe QTR
wrATESA A v o faear & aw e
TEa &1 w1 FEA AWt § qai
Jemg W § dar faar §, ®OIEH
it £t grer gaTTt w1 Avg 7w fea
27 w7 g @ S R EE & ar
d sy qaeEr At g fw e gEd
& ael wow AT W @ e

A ford F ot Sy sATw &1 TWTTR
W 55wy & @1 & afeT g M ara
A fem g  fe v sfawifal
frag 1 IR agadiedd
o AT oRae o o 8
wY< o figt oy ofr ok At Forer rrefy
¢, 1 7 Awdr Tewt W wifew &
g O W) W1E wTEERE
e Y ez &, T EE A R
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§ Prom® 7 w1 oy § ot SaT W
A, AT 71 v qgaa & e aE
wCh 9% o § qewaw § §ar 2
< 3 9201 £ fr gAeT AT w61 A
i, frard ) g gve A Y TR
frér foxawme &1 o mar F Sy
T maT e St i w1 £ Iewt fay
i TaAqE greT woAr frat 1 & s fen
w1t £ A% 3T o) Wiz o fegr sman
£ 1 MTH A T ma § 5787 g
{amor 3E, gfi g A, £ fe
fa® A7 F WINH A FAT A 71 11 PHAT
QIW‘&*N e We AWK
miwg.d  wW a1 ¥ (v &
e ¥ 9 fy el a1 afaw §
&1 37T 7 dargw 3, gev A 99 §-
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[Freare gvwre fey)
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WTVTC 9 ¥ 3 W fomfoy e wrgh
1 gt st o awEl @ TR
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o ww W wY g WA ff vy e
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A & S e § W ? v
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#r &Y wreww g @y § ag N A a
wwar g 3% frg R0 oz gere ¢ AT
F g fafewr qroow § fs ag s
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A =Y #Y ¥ iy oy o fe o
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|
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@ urw wafedt d & wC AR
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Y | O e qEwd §, dur o8
e T E, WA W Ew @, ST
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wrfRry frae wt Ty a R g
WE et Wi 5y ad w1 )

TF ORTE 9§70 ® a? } wgr v §,
do AR wt e 9y feeERr )
w1 wr §, Ao dto ) F @7 woar
t, Sfaet <A & ot & o s fey
¢ v e &

“the rural people are being

educated to reaslise that they
should have as many children ag
they can”.
@ gy I §, Iw { e g
W & | 9% 0 wifge, dfes e oy
T ar ot & 1w faeerr A &
N Y °T Fgd &, Wi T W ¥ e
TENT WU AT EXT § 1 W agw
0o o s WO A
T &1 wmo afarew fear &) s
oy SRS & g T ot oy
LR Gl

oR § # OF @ WX w1 qTEar
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E9T 3T € | 9% MW T I Ny F
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o I wg AT § 7 W A www
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IRy da ¥ | AT W A
FA MR F R o5 o By
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W A® WY 97 Jadw M wQ@w
W THRT AHEHA O ATH &3 ¥ | 9y 4w
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va e qvomT faamr @ ow o
aw qaw frawar @ | /few ag 0w
dat wrar & freear @ forr @Y g
ow &a% W T dfawg awad T8
# 1 wgr a% & awwan g 9g W A
frerar & @ gaTC nfior W A
Tamd ¥ 1 & wpar fe o @w e
FETI §) T § 7 A% Ig mgwmer &
B FT G AT T fgedr wrer
#grm @ fomg fom amt & fam
Tg S ¢ 9 W M o ag @
oaH 7% |

#7 oY A TEY &, AW IR F WA
Telew I fae &7 s mefardt
T 9%, faw &1 7 f & 1 o
A Y IFA QAT AT §, 2 W
G AT | AP AAET WTHTC I G
QYT Y WA T aYTE GG I8 AT
FEAT |

Shri Subbiah Ambalam (Rama-
nathapuram) Mr Deputy-Speakcr,
Sir, [ am glad that I have been given
an opportunity of participating 1in this
discussion ‘The aim and object of the
Commumty Development programme
15 to develop the social and economic
life of the people m the rural areas
It expresses the feelings and aspira-
uons of the people No doubt, the
Plan 1s a very dynamic one and needs
the full participation and co-operation
of the people m the rural areas With-
out full co-operation of the people, the
mmplementation of the Plan will be a
faillure To get the full co-operation
of the people, 1t 1s necessary that we
must infuse a new spirit and imtiative
into the people in the rural areas.
No doubt, 1t 13 a new venture and
there are bound to be difficulties and
disappointments But, if the Plan
succeeds, 1t will be a tremendous
achievement and will be a lesson to
the people of other countries of the
world at large

The programme, no doubt, aims to
bring about a change in the psycholo-
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gy of the people To bring about a
change in the psychology of the peo-
ple, the Plan should know the require-
ments and needs of the people We
know the Plan, as 1t has been envisag-
ed and executed, has been planned at
a high level No doubt, 1t has taken
into consideration the needs and
requrements of the rural areas but
the people m the locality have not
been consulted. If the planning had
been done at a low level,
that 1s, having consultation with the
people 1n the rural areas, then, there
would not have been any imtial diffi-
culties They would have had the
co-operation of the people even at the
beginning

For the execution of the Plan, we
find the Block Development Officers,
and the Gram Sewaks working in the
villages First of all, they have to
approach the people, explain to them
the Plan and 1its aim, and get them
interested before they could get their
co-opcration This 1s one difficulty in
the Plan Hereafter, the Plan should
be based on consultation with the peo-
ple 1n the areas

Secondly, I would submut that the
recruitment of the personnel entrusted
with the execution of this Plan should
take into consideration the quality and
experience of the staff for somal wel-
fare and communty development
The Gram Sewaks are important peo-
ple who are mainly responsible for
the successful implementation of the-
Plan Their recruitment 1s, 1n a way,
defective Recruitment of the Gram
Sewaks should be from the local areas
The qualification as it 1s, 13 a matr-
culate with six months' traiung I
do not think that a matriculate with
six months' tramming will be sufficient
for the proper implementation of the
Plan Proper personnel should be
selected

We know that in our country there
are a number of social workers and
the selection should be made from
such social workers and they must be
entrusted with the task of the Gram
Sewaks In some places we have gokt
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[Shri Subbiah Ambalam]
pecple with a spirit of service They
work hard and tirelessly But, in
some places, they do not do ther
work properly They are asked to
do some odd jobs such as distribu-
tton of manures and seeds They
should Live 1in the villages, with the
people and study their conditions and
try to help them in therr work
There must be proper co-ordinstion
between them and the Block Deve-
lopment Officers They have been
gEiven a number of villages They
should be entrusted with a fewer
number of villages so that their work
may be intensive and permmnent
Now, one person 1s given about 15-20
villages and so one 15 not able to do
much 1n any one of the villages
‘Therefore, 1f a fewer number 13 allot~
®ted, work could be done commensu-
rate with our expectation

The Block Development Officer 1s
the key man He 15 a double func-
tionary He must be a very good
admunustratory He must also be
able to command the co-operation of
the block staff also He must be 1n
constant touch with the officers above
hin He should be a man of humani-
taran quabities, knowing the difficul-
ties of the people in the rural areas
and studying ways and means to

partment I would suggest that they
should make direct recruitment from

Block Development Officers 1
the success of the Plan greatly de-
pends upon their co-operation also

The advisory commitiees at the
district level and the block level
should be as broad-based as posaible,
‘The general complaint in this House
is that the adwvisory commuttee does

E

not include the social workers and
members belonging to other than the
ruling parties In order that thebr
voices may be heard and their sug
gestions may also be imp
no distinction should be made on
basis of political parties

E

he has taken eight or nine runutes

Shri Subbiah Ambalam: Two more
minutes The mam aim of the com-
munity development iz to increase
agricultural production Before effect-
Ing land reforms, 1t 18 impossible to
expect any increase in the food pro-
duction I would request the hon
Minsters of Commumty Develop-
ment and also the Minister of Food
and Agriculture to usher in land re-
form leguslation After fixing the
cethng on land holdings, the balance
should be distributed to the landless
peasants Only then we would be
able to enthuse new spirit in the
Second Plan so that our expectations
may be fulfilled

More encouragement and more ad
by way of finance, loans and grants—
should be given for bringing 1n waste
land under cultivation We do not
have any irmgation facilities in our
area and m such areas, I would re-
quest the hon Munster to be lhberal
In giving grants for mring tube-wells
and establishing small-scale industries
in this area

Mr. Deputy-Speaker: 1 hope we
should conclude with the request

Shri Subbiah Ambalam: I would
request the Minister to increase the
training centres for these cotiage in-
dustries, especially mn my district of
Ramnad where, practically, there are
no tramming centres 1 had been to
one of the training centres 1n Madurai
district where I found marvellous
work being done (An Hon. Mem-
ber: Gandhi Gram) It is near
Thirumangalam Mr Deputy-Speak-
er, you will be surprised to know
that the handmade paper there was
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so strong that it was able to
carry a man; the paper was 50 strong.
1 was also informed that the Gov-
ermment of India had approached
them for the supply of hand-made
paper for printing one hundred rupee
currency notes. They were so strong
and so enduring that hundred rupee
notes can be printed on them.

Mr. Deputy-Speaker: 1f Shri Tyabji
is able to condense his remarks to
Jess than five minutes, I shall allow
him.

Shri B. 8. Murthy (Kakinada—
Reserved—Sch. Castes): May I know
whether another hour would be al-
located?

Mr. Deputy-Speaker: I am__calling
the Minister after Shri Tyabji.

Shri Tyabji (Jalna): Sir, on page
7 of the report of the ministry, there
are these words:

«That the task of educating the
farmers in adopting better and
improved techniques of crop
production is bearing fruit is
evident from the results of the
National Sample Survey which
show an increase of about 20 to
25 per cent in the yields of the
principal crops in the NES and
CD areas.”

Sir, this is an interesting statement
to make. After some research, I dis-
covered the National Sample Survey
report and I have got it in my hands.
1 regret to find that tne statement
contained in the Ministry’s report
differs considerably from the docu-
ment on which it is supposed to re-
ly. 1 would refer you to page 7 of
the Rabi Estimate Survey 1954-55
Report on the Community Project
and NES areas. It is a very careful
report and describes the various di-
fliculties wnich they have had and
complains that there ‘was lack of co-
operation tfrom the Ministry of Com-
munity Development. It ultimately
came to tne conclusion that “it was
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satisfactory to find that the survey
estimates were always in excess of
the general yield rates by about 25
per cent for each of the three crops
considered.” This relates only to
wheat, gram and barley. There is
no justification for making the remark
in the Ministry's report.

I say this with some feeling be-
cause we do not usually have time to
make researches of this type. It is
not possible for us to check such
statements. We accept them as
correct statements. In this connection,
the hon. Member who had spoken be-
fore me had referred to the fact that
Rs. €0 crores had been spent by the
Government and Rs. 30 crores had
been subscribed by the puolic The
report says that Rs. 60 crores were
spent by the Government and Rs. 30
crores were subscribed by the public.
I would like to check this up. Have
the public really subscribed Rs. 30
crores? Or, is there another dis-
crepancy of the type which 1 have
just pointed out?

There is an evaluation on the work-
ing of the community projects. It
has been prepared by the Planning
Commission. Here also, you will find
that the picture is by no means as
rosy as the report present it. In
Chapter 1 , they say:

“The third year, therefore, saw
a large accumulation of unspent
balances. The natural results
was a great spurt in the expendi-
ture in the fourth year, with a
view to exhausting the balances
before the end of the project
period. A large number of works
were, therefore, sanctioned and
either got completed or remained
under construction by the end of
the project period. The result
was that during the last year of
the project period, which was
also the year immediately pre-
ceding its transformation iInto
the PIP pattern with a much
smaller budget, proved to be a
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[Shr: Tyabji] )
period when construction domi-
nated the thinking and activity
of the project staff, including the
Gram Sevaks, and extension
failed to emerge from the back-
seat to which it had been rele-
gated even earher”

What 15 very significant is this.
These passages which 1 am reading
out from the Evaluation Report are
exactly the passages which have been
omutted from the summary of the
Evalustion Report which has been
given to Members of Parhament.
Because I took the trouble to go
through the original i
covered these passages. This is most
unfair to Members of Parlament.
We should be giwven a proper and
clear picture of what the Mimstry of
Communty Development 1s domg I
have no doubt that they have done
very good work, but it 1s not neces-
sary for them to give compliments
to themselves as they have done in
the first page here, where after des-
crmibing m very grandiose language
what their objective 15, amongst them
being:

“to bring about a coahtion
between the people's represen-
tatives and the people's servants
manning the Government agency
for a conceited effort for the
bwlding of New India,”

“New"” with a capital “N”, they go
on to say:

“Viewed 1n the light of the
above objective, the programme
has gamed considerable momen-
tum and has succeeded n a great
measure 1n changing the outlook
of the rural people towards deve-
lopment and creating in them a
will to work for their economic
betterment and a higher standard
of hving"”

I submut, these reports aie for Mem-
bers of Parliament to make up their
own minds, and they should not be
given, I should say, an unjustified
picture
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I say “unjustified picture” because
I have discovered a third document.
This 15 a study m rural changes car-
ried out by an extremely important
body, the Viswabharati University,
their Agri-Economic Research Centre.
This 1s a report on a survey conduct-
ed 1n September, 1856 It 15 a survey
of a village, Sahajapur, in the Distriet
of Birbhum in West Bengal The re-
port, unfortunately, 15 not yet printed
and published, but I hope the Viswa-
bharatt University will soon do so.
There 13 a very interesting chapter in
1t which deals with rural dynamics
The University held an investigation
into this wvillage and this is what it
says:

“More than 70 per cent of the
persons interviewed were aware
of the abohtion of zamindary sys-
tem and the acquisition by the
State in 1954-55 of the estates.
The rent receivers and cultivators
with at least some owned land--
were much more aware of it than
the non-agncultural classes or
agricultural labourers In fact,
less than half, 429 per cent only
of the agricultural labourers
interviewed knew anything about
this important measure The ex-
tent of knowledge of the Land
Reforms Act, 1855 is much less
A mere 91 per rent of the per-
sons interviewed had heard of the
proposed ceiling on land”

Then, the important sentence whie,
I want to read 1s this:

“Finally, just about half of the
people knew about the existence
of the NES Block in the village"

In a willage n which a NES Bleck
15 supposed to be functioning, not
more than half the people knew of
the exictence and the functioning of
the NES Block In view of this, what
15 the justification 1 making this re-
port” I submit, none.

Shri 8. K. Dey: Mr. Deputy-Speak-
er, Sir, I confess to a certain sense of
nervousness as I stand here to address



5777 Demands for Grents
the House after this debate of nearly
s1x hours

(Surt PAtTABHI RAMAN in the Chatr]

14 25 hrs.

Nervousness on many counts,_aratly,
because of the fact that to a ‘certamn
extent I am a stranger to thus House
and to the conventions that a Member
= this House should observe while
answering a debate of the natuve that
has just preceded I remained most
of the time touring around mn the vil-
lages of India for the past ten years
I have lived amongst them I am a
born villager myself When one re-
mains 1n the company of villagers for
such a long time, one begins to ac-
quire certain mannerisms of the wil-
lagers although not necessanly ther
virtues and therefore not guite sure
how the House will react I try to
answer the various points  they have
raised Thetefore, I would like, at
the outset, to ask for the(- forgiven-
ness if I transgress an; of the known
and accepted conventions of this
House In future I hope 1 will be
able to do better

Shrl Goray (Poona)
Speaker will protect us

Shri S. K Dey: Now, after hearing
all the points that have been raised
I feel the necessity of explaining the
backgtound on which we started this
programme five years ago It 1s very
necessary that thus 1s done, so that we
can assess the achicvements and the
<hort-falls on proper perspective

Five years ago, Sir, we began this
programme on 2nd October, 1652
The first time 1t was conceived was
on the 31st March, 1852 At that

1 hope the

" time we faced two Indias, one was a

rural India and the other was an
urban India, and to a very great ex-
tent the rural India happened to work
as a colony of urban India, just as at
one time India worked as a colony of
England that ruled over India We
had in the Government apparatus
people who were masterly n their
treatment of their subjects, but 1n a
particular way They knew how to
find why a particular thing should not

20 JULY 19087

Demands for Grants 5778

be done, what 15 particularly wrong
about a proposal that has been put
forward for execution of certain wel-
fare schemes for the people Daffer-
ent departments of Government vied
with each other for sovereignty

Even thcugh quite a large number
of people 1In Government service
realised that the times had changed,
and that with the change over of the
rulers of India the new function for
the Government gervice was to sub-
serve the needs of the people, yet a
very large section of the same Gov-
ernment apparatus refused t{o under-
stand that the times had changed, and
n  every conceiwvable way tried to
obstruct things

In the Cential Government, the
Central Mimistries are responsible for
providing financial aid and techmcal
assistance in certain degrees to the
State Governments for the implemen-
tation of welfare programme for the
people The Central Government 1s
not directly responsible for imple-
mentation of the programme falling
within the specialities of the nation
building depariments in the States.
It was not possible, therefore, for the
Central Government to question a
State Government and enforce com-
phance even m schemes which had
been partially financed and sponsored
by the Central Government

In the States, departments vied
with each other They had no tradi-
tion of ever working for the willage
people As hon Members here know,
even today we have in certain parts
of the country where we do not have
an agricultural officer functioming at
the level of the district How 1s a
department to admimster the pro-
gramme of agriculture to rural peo-
ple unless that department can reach
the people there? We did not have
nation-building departments in all the
States We had representatives of
agriculture, amimal husbandry, edu-
cation and public health functioning
at the best, at the level of the tehsil,
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with a population of 3, 4 or 5 lakhs
and in certain States, 10 to 15 lakhs
What happened as a result of {t?
These officers set up admmstrative
fronts or mmstitutions and tried to
make the best out of those institutions
for themselves If the wvillager ever
approached any of those institutions,
either he was harassed or, in certamn
cases, he was driven out

We wanted, five years ago, to pro-
mote production of food, which was
prniority number one For Inda,
which 1s primarily an agncultural
country, to remain dependent on
foreign countries for the supply of
her food requirements 1s a matter of
shame Therefore, the Government
very rightly decided that we must put
emphass on production of food and
try %o see that the agriculturists in
the wvillage gets interested in produc-
ing more Soon after we had had cer-
tamn experiences of the working of the
Grow More Food Scheme sponsored

earber, we realised that lLife in the °

village for a willager s something
completely 1ndivisible It was not
possible to produce more foodgrains
unless there was assistance 1n agri-
culture and simultaneously there was
assistance 1n animal husbandry, there
‘was assistance in co-operation, 1n uri-
gation 1n commumecations, through
which food could be marketed, there
was assistance in  education of the
agriculturists 1n better methods, there
was assistance in the matter of better
health facilities and better medical
facilities when the agncultunist was
ready either to saw his crop or har-
vest his mpening crops

I have mentioned earher that we
did not have institutions of Govern-
ment functiorung below the tehsil
level We thought, how to get about
this problem of getting the wvillager
interested 1n himself, in hus future and
mn 1mproving food production of the
nation as a whole? How should we
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be able to get the Government ap-
paratus to find ways of getung things
done, how 1t can say ‘“yes" against
“no"? So, after a good deal of dis-
cussion in the Planning Commuission,
after a good deal of discussion with
the Ministries in the Centre and with
promunent non-officials in the country,
it was decided that we should have
a certain number of pilot projects, in
which we should have representatives
of departments who knew their job
mn the field of agriculture, animal hus-
bandry, co-operation, social education,
rural engineering and public health
in villages We realised that it was
not possible simply to have techmcal
officers let loose on the people in the
villages, unless their work had been
co-ordinated at the lower level of the
projects We knew that if we placed
one of the best specialists in agricul-
ture, ammal husbandry and other sub-
Jjects for a block of 60,000 or 70,000
he would not be able to cater to the
mounting needs of the wvillage people
Once the wvillagers become aware that
the Government is prepared to help
them, they will take the help from
the Government So, we concelved
of a multi-purpose worker, who would
be a first-aidd man on all subjects of
rural development and we said that
this person would be called ‘gram
sevak’ He would get special tran-
ing 1n agriculture, because agriculture
constituted the biggest and the most
basic industry of India, particularly
in the villages After having given
him trammung for one year m agricul-
ture, we decided to give him first-aid
training 1n all other subjects of wil-
lage development We placed hum at
the level of about ten willages and
asked him to cater to the needs of the
people and try to the maximum ex-
tent poasible to function through wvil-
lage institutions While he 13 carry-
g on the functions of Government
in matters of flnance, in matters of
supplying materials, 1n matters of
technical assistance, etc to the village
people, he would also make an effort
to see that the village people feel mns-
pired to get together and to work for
themselves with such assistance as
the Government can render
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When we started this programme,
Sir, neither the people’s representa-
tives firmly believed that something
very serious was possible, nor the
people believed that anything could
be done for them Nor the Govern-
ment servants, who had very Lttle
contact with the people, believed that
a scheme such as thig could ever have
been feasible and could yield results
Therefore, we had to concentrate all
our resources on a certain Limated
number of projects These projects,
it T may express myself that way,
were intended to be lLike the yogic
exercise for the human system Hon
Members who are familiar with the
system of yogic exercise will know
that 1t 1s a remarkable form of exer-
cise If a person 15 mn good health,
it improves the health, if a person
15 1n bad health and 1s ailing from
something which cannot be easily
diagnosed by a doctor, then the yogic
exercise applied to the ailing system
will show to the doctor what really
was not visible earher We worked
this yogic exercise on the system of
the Government and we discovered
a lot of troubles really aling the
Government apparatus from the top
to the bottom We also found difi-
culties in people’s institutions and the
difficulties which arose in creating
new mstitutions and m getting the
people together and making them
work for themselves

We have had experience of this
programme for a period of five
or nearabout that It is a

items which requre a lot of caution-
mng us about I should hke to tell
House somethung, which I believe I
owe to this House, based on my ex-
periences of the actual working of
this programme, as I have seen 1t
during the Past five years

As I mentioned earlier, we have
started about 1800 blocks with about
130 milhons of people Out of these
1800 blocks, I have personally visited
n the course of the past five years
at least 400 blocks

An Hon. Member. With informa-
tion or without information?

Shri 8. K. Dey: Both, Sir
Shri B 8. Murthy: Much more

Shri 8. K. Dey: Sir, I have dis-
covered certain success as well as
certain fallures m this programme
I would like to place my own assess-
ment of it before this House and later
I would Itke to answer as many
points, as I possibly can, that have
been raised on the floor of the House
during the debate

In conducting this yogic exercise,
namely the discovery of what is
wrong in this apparatus and in the
peoples institutions and i the work-
ing of the commumty development
programme, we have passed with
distinchhion In getting the agency
which 1s implementing thus program-
me, namely, the Chiet Mimsters in
the State, the Development Commis-
sioner, the collector, the SDO, the
Block Development Officer and the
Village Level worker,

An Hon. Member: And Congress
men

Shri 8. K. Dey: 1 am talking of
the Government smde—I believe we
have again, m facing the issue, pas-
sed with distinction. In getting the
Government apparatus as a whole
involved in this programme—and by
“apparat@is as a whole” I mean the
dafferent departments of Government
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not merely the agency that is hand-
ling the community development pro-
gramme as the administrative and
coordinating agency, starting from
the Development Commissioner and
the other Departments of Government
in the State like the Agriculture De-
partment, Animal Husbandry Depart-
ment and the other Departments we
have had by now just a mere pass.

In getting the peoples’ representa-
tives in the programme, in getting
them involved, I would say, we have
failed. In physical accomplishment
of the programme, I would say, we
have passed just about in the Second
Division. Now, that is how I des-
cribe this programme, as 1 see it.

At the block level, I mentioned, we
have a Block Development Officer,
Extension Officers in Agriculture,
Animal Husbandry, Cooperation, So-
cial Education and Rural Engineering.
They are not special officers appoint-
ed for the purpose. They are officers
supposed to belong to the respective
departments in the State who should
represent their departments at the
block  level, because if  they
do not reach up to that point,
it was not possible for the
departments to reach the people with
the resources they have for adminis-
tration of the needs of the people.
These officers provide an agency
which we call the national extension
service at the block level. It was
expected that this agency would con-
stitute the main funnel, or the only
funnel, through which all assistance
of Government would flow. The as-
sistance of Government was offered
through the budget of the Communi-
ty Development Programme. Then
there are other departmental pro-
grammes. If hon. Members refer to
the Second Five Year Plan they will
find, that there is a provision of a
little over Rs. 1200 crores for the
various nation-building departments
which deal with rural areas. Now
these resources were supposed also
to flow along with the special resour-
ces of Rs. 200 crores provided for in
the community development pro-
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gramme through this  particular
agency which we call the national
extension service,

It has been mentioned quite often
during this debate that the adminis-
trative expenses of the programme
are very high.

Shri C. K. Nair: The original de-
partments which are represented in
the block areas carry on their pro-
gramme while the block development
department carries on its own pro-
gramme. p

Shri 8. K. Dey: There is no such
thing as a block development depart-
ment. As I have tried to explain,
we have attempted to coordinate all
departments at the level of the block.
Because there are various agencies,
it is of the utmost importance that
coordination is provided. Otherwise
each agency will try to go in parallel
with other agencies to the village
people to their confusion. But I do
not say that, to the degree desired,
we have yet been able to bring about
that coordination, which was our ob-
jective, between the normal activities
of the departments and what has
come to be known as the special acti-
vities of the community development
agency. There is no such thing as
the special activities of the communi-
ty development agency. It has been
intensifying and coordinating the im-
pact of all the resources of all the
nation-building departments reaching
the people with equity and justice
and strictly according to the needs of
the people in the areas concerned.
That is the objective. I do not claim
that we have yet been able to achieve
the fullest coordination that we
wanted.

I mentioned about the expenditure
on administrative staff. From the
experience that we have had during
the past five years and we have got
certain data here; in the national ex-
tension service and community deve-
lopment programme, we have had an
administrative expenditure to the
tune of 20 per cent up to the end of
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81st March 1957 beginning with Octo~
ber 2nd, 1952, Now it is Quite pos-
sibie that whilr implementing the
programame these will be certain
blocks .in which &dministrative ex-
penses will be of a very high order,
because there has not been work
rommensurate with the administra-
tive expenses, This does not mean
that the administrative expenses
should be reduced by cutting down
the staff. It only means that the ad-
ministrative agency has to be ener-
yised so that more work is done for
the people and the resources of Gov-
ernment meant for the area are uti-
lised more effectively.

Now I would come to the points
raised by hon. Members in this
House, It is obviously mnot possible
to answer all the points that have
been raised. I would like to mention
that the Ministry will make a very
careful note of everything that has
been said in this debate, examine
every point that has been raised and
bring these to the notice of the State
Governments and their agencies work-
ing down below. In fact, as stated
by some Members here, we pro-
duced a book “As others see it". I
am sorry that we do not seem to have
received credit for the almost ruth-
less and merciless criticisms of ours
which we make every month through
the issue of “Kurukshetra” and
through other journals and papers
that we produce and circulate all
over the world. I had thought, that
we may have failed in many things,
succeeded in many things, but in
one matter we had succeeded very
greatly namely, we have established
an organisation which is honest
enough to face criticisms, face the
problems, which attempts to find ans-
wers and tries to find them from any
quarters they may be available. I
have decided that the entire debate
in this House, every word that has
been said, without change of a com-
ma, should be compiled in a new
booklet and sent to ¥he Btate Gov-
ernments, to our workers at all leve
so that they may understand, and
least know what hon. Members

&

t

gl

this House think about their pro-
gramme,

A point has been raised that land
reforms are basic to this programme.
1 am completely in agreement. I
have no doubt in my mind that it is
not possible to establish healthy pan-
chayats or healthy co-operatives in
the wvillages until land reform mea-
sures have been implemented effec-
tively. Unfortunately, I am myseld
not responsible for land reforms. I
know the Planning Commission has
been struggling to get the States im-
plement land reform measures. As
I said, it is not merely a question of
issuing a mandate from the Govern-
ment to the State Governments or
the State Governments trying to is-
sue a mandate. Land reform mea-
sures cannot succeed unless the gene-
ral masses of the people, who are
likely to be affected by these reforms,
have been educated as to what these
reforms mean. Education is a long
process. If we try to make a short
process of education, education tries
to acquire a pattern quite different
from the type of education we have
known. It will have to take time.
This programme, to the extent it is
possible, I may say, is trying to edu-
cate the people so that they should
ask their hire from the minority
which has been riding on their shoul-
ders without paying hire or paying a
lesser hire for services. But, again,
it is a long process.

The next point was about timely
assistance to the agriculturists. Hon.
Members know that we have now
established co-ordination with the
Ministry of Food and Agriculture.
As far as I know, there is very little
more to be desired in this co-ordina-
tion so far as the Centre is concerned.
We are trying our very utmost to see
that the supply lines are stream’ lin-
ed all along, up to the village level
But, hon. Members will appreciate
that we cannot produce seeds over-
night; We cannot produce fruit plants
overnight; we cannot produce bulls
overnight; we cannot produce cows
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overrught It all takes time  There
has been considerable improvement
I believe, when we discuss this sub-
Ject again next year, I have every
reason to feel confident that we shall
be able to repdbrt much better pro-
gress ‘Increased production of food
must be reported "

An Hon. Member: Produced over-
night? (Interrupton)

Mr. Chairman. The hon Minister
will do well to deal with the points
We are trespassing into the other
Ministry time

Shri 8 K Dey. It has been said that
we aim at co-operation, not in form,
but 1n substance We have tried to
mcrease the rate of co-operatives
formation In the commumty pro-
jects and NES Blocks by about 300
per cent According to the figures,
the actual increase in registration of
members 1n the community project
and national extension service areas,
vis-a-vis the rest of the country is
243 per cent. Simularly m the matter
of fertilisers, 1n the areas covered by
this programame, there has been an
intensive utihisation of fertilisers to
the extent of 240 per cent Agam, I
must admit that the Commumty
development agency i1tself, namely,
the administrative agency, the
BDOs and Development Commus-
sioners by themselves have not
brought about these things They
have worked m very close collabo-
ration with the various departments
handhng these subjects It 1s the
concentrated impact of the wvarious
agencies that have brought about
this substantial improvement m these
areas as compared to other areas

Shri Warior (Trichur) Can we
get the correct number instead of
percentages’ Percentage is easy

Mr. Chairman: He 13 endeavour-
ing to answer

Shri 8. K. Dey: I will place the
figures on the Table of the House

It has been mentioned that there
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We do not have enough resources
under the Second Plan to have a
Health centre 1n every block We
have therefore chosen to have a
Health centre with three Maternity
centres outside the Health centre in
every Community development
block There 1s also a proposal
which 13 now bemng worked out
between the Health Mmuatry and
the departments m the States for
dadding 1000 Health centres We
cannot do any better

There has been a substantial 1m-
provement in the training of mud-
wives A number of them have
been trained and the tranng fac-
lities have also been considerably
mmproved In these matters, m the
future, we do not think there will
be great difficulty experienced It
has been mentioned that there are
too many agencies trying to handle
the tramning programme It 15 not
possible for any one agency to take
up the tramming of wvillage level work-
ers agricultural workers, ammal hus-
bandry workers, wvillage industmes
workers So long as there 1s co-
ordination between the Ministry of
Community Development on the one
side and the principal Ministries on
the other, there 15 no difficulty and
it does not matter which Minstry
really conducts the training, because,
in practice, the two Ministries will
be conducting tramming jointly That
1s precisely what has been done We
have no dafficulties from the trammng
programme being conducted by
various Ministries, m the Centre

15 hrs

It has been said that the trainers
do not know thewr job I do not say
that they know their job very tfully.
But, we must again appreciate one
other factor We had technical
institutions in this country Perhaps,
with the exception of Engineering
and the fleld of Medicine, almost all
other institutions on techmcal lines,
functioned more for show purposes.
They had very little contact with the
village people The result is, we
have today instructors who recelved
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the text books which the nstructors
of those colleges had read 30 years
earher I say, Sir, from my own ex-
perience because I was a student of an
Indian Umiversity m & technical col-
lege 1 know exactly what the situa-
tion 15, which we are facing We had
a staff who had practically no contact
with the so1l Their contact was with
books and foreign journals, publish-
ing experiences on technical lines 1in
different parts of the world Can we
expect the required standard out of the
village level workers who were trauned
by instructors of that type®? There-
fore, Sir, we are trying to tram up
the tramners But it 18 a very slow
process, unless we send our people
to foreign countries

Shri Thirumala Rao (Kakinada)
On a pomnt of clarfication Does the
hon Miuster believe that all the
research institutions that are being
tun by Government n vanous de-
partments arc for merely show-pur-
poses?

Shri § K Dey: I said “were”
Even the research institutions had
very little contact with the problems
on the ground They were talking
in theory Even when research was
going on, the people were suffering
m the neighbouring wvillages The
regsearch workers have never come
to find out if the remedy can be
applied 1n the field around them It
1s only now, after the intensive effort
between the two mimstries, that we
are trying to bring research down
to the ground and also training near
the ground But, perforce 1t will have
to be a slow process and hon
members will have to bear with
the difficulties which we inhented
from a dead past and which we can-
not correct

15-08 hrs

[MR Derury-SrEAxEr w the Chair]

It hag been mentioned that we
should take lessons from old ladies

We, certamly, would take lessons
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from old ladies, and also from young
ladies and also from other ladies in
between

After a long time, we have sue-
ceeded n working out an arange-
ment in co-ordination with the acti-
vities of a purely non-official women’s
orgamsation I may assure the
House that we shall have the benefit
of the experiences of all women T
the project areas

It has been said that workers should
have a mussionary spirit ‘This word
‘missionary’ 1s something which has a
certain dangerous connotation in the
traditions of our country A mussion
has a very good meaning, but, in the
past traditions of India, we find,
wherever we started with mussions,
they soon became mohunts and we
know how dufficult 1t 15 to deal with
the institution of mohunts I assure
the hon member who spoke about
this that we try to mnject this spirit
of & mission m our workers To the
maximum extent possible this 13
attempted

When we had 55 blocks function-
Ing in 81 areas, it was possible for
Hon Members of this House, Mem-
bers of the State Legislatures, promi-
nent non-officials and even for work-
ers of our Ministries, to establish
Intimate contact with what was
happening on the ground from almost
quiarter to quarter With the pro-
gramme extending upto 1800 blocks
and intending to cover the whole
country, extending upto 5 lakhs wvil-
lages, it will no longer be possible to

maintain  that vigilence asg in the
past
Mr. Deputy-Spesker: One hon.

Member wants to know what 1s the
training which 15 given from our
point of view

Shri 8. K, Dey: The programme 1s
spreading We send out the workers
When they go out, as some hon.
members have pointed out, they are

of humamty that
India produces g0 out with
all the ardour of youthfu} adventure.
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They go out They get into the
projects They do not receive the
assistance that they requure If they
are domng good work they require
patting If they do bad work they
requre to be pulled up It 13 no
Jonger possible for the offimal machi-
nery to do this as effectively as they
could do this once Therefore, it be-
comes necessary for the non-official
machinery to come to this mad Hon
Members have brought this pont for-
ward during the debates mn thus
House It 1s true that the success
will depend very largely on the ex-~
tent to which we can contlnuously
inject fresh stimulus into them But
it 15 no fonger possibfe to do this
through the official machinery and,
therefore, to a very great extent I
shall have to depend upon the non-
official machinery of the people to
bring this about 1 shall talk about

this later

Sir, 1t has been said that the budget
allotment has been revised and the
provision of Rs 73 lakhs for National
Extension Services has been brought
down to Rs 4 lakhs There 1s some
misunderstanding on this subject The
original National Extension Service
blocks had a budget of Rs 4} lakhs
on the normal governmental side and
there was a provision of Rs 8 lakhs
for short-term credit from the Re-
serve Bank We still have the Rs 3
lakhs available from the Reserve
Bank as provision for credit and we
have Rs 4 lakhs a- agamst Re 4}
lakhs which we orgmnally provided

Shri Tangamani (Madurai) Why
should there be reduction of Rs
$0,0007

Shri 8, K Dey: It 15 due to finan-
<cial stringency We were helpless

Ap hon Member mentioned yes-
terday very rightly that the com-
munity development programme was
going through a erisis I would say,
Bir, that we have passed the parti-
cular erisis that he had referred to
That crimige was the c:fidlm of wl;f
happened 1n respect post-
tendive blocks That things have
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happened that way 1s no wonder
cause 1n the original set of pro-

Jeets we functioned virtually isolated

Irom the rest of the Government
departments which gave the staft
The block development officers, col-
lectors, and development comms-
Sloners were there and the pro-
Etammes were virtually independent
18lands 1n the system of Government,
and httle attention was paid to get
the programme linked up with local
bodies such as District Boards, Sub-
divigional Boards ete In the enthu-
Slasm that the people had, each one
thought that he was a mussionary
trying to reform the particular part
of she rountry that has been pleced
In hig charge We soon realised that
slands do not function on land and
they have to be connected with all
other parts of the land Particularly,
m g Government apparatus, it was
Not possible to have islands of ad-
Mipistration But the realisation was
105 late No longer any programme
today 1= being undertaken either in
the national extension service or the
community blocks without having
t programmes completely inte-
grated with the programmes of the
rest of the departments of Govern-
mént and without having the pro-
ETamme integrated completely with
28 local institution of people M such
an nstitution 1s functioung on an
effoctive pattern in the area But, we
aré gomng through a crisis of a dif-
ferent type I have given a shght
indcation of the crisis when I men-
tiohed about maintaiming the mnus-
Siohgry spirit in our workers The
Crigis 13 how to get the non-official
TePresentatives of the people closely
INVolved in this programme If we
do not succeed 1n this, we shall have
certainly a  developmental pro-
gramme, but 1t will not be a com-
Mumty development  programme
There cannot be commumty deve-
loprent unless the top leaders of the
People as represented m Parliament,
as represented in the State legia-
latureg and at other levels are very
clogely, and I would say, if I may,
eveh inextricably involved in the
impiementation of the Plan.
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Shri A. C. Guha (Barasat): Effec-
tively also.

Shri 8. K, Dey: I will come to this
point again later.

An Hon Member: Pursue that
point

Shri 8 K. Dey: ) want to bwld up
some other points which I must
answer

An Hon Member: What about co-
operation?

Shri 8§ K Dey: A point was made
that inauguration of blocks must
be stopped 1f staff is not available.
It wag raised by one Member. We
have already taken steps to see that
no blocks are opensd unless at least
the block development officer, an ex-
tension officer in sagriculture and
trained gram sevaks are available
So, I do not believe the complaints
that were raised day before yester-
day will repeat in future

‘Then, 1t 1s argued that loans
should not be distributed by BDO
That also we have discouraged and
there are instructions on the sub-
Ject We will try to look into the
matter again

Then, uneven distmbution bet-
ween States has been mentioned. I
am very sorry, The question of any
uneven distribution between States
does not arise. Of all the pro-
grammes of Government, we claim
this 15 the only programme in which
there 1s no room for any uneven-
ness as far as the States are con-
cerned. We have decided to cover
the whole country with the NES pro-
gramme by the end of the Second
Plan and about 40 per cent of the
area with the more intensive type of
development, namely community
blocks. That will happen in all States
by the end of the Second Plan. Mean-
time, the State ' Governments are
allotted blockg =g fast as they have
trained workery available and for the
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matters of techmcal assistahce for
starting of new centres according to
the requirements of the States.

It 18 not possible for thus programme

to make special allocations either for
special States or special areas or even
for special types of people. In order
to take care of the under-developed
classes of people, under-developed
economically, in these project areas.
We have certain schemes of Govern-
ment hke the schemes for the imple-
mentation of special programmes m
areas occupied by Scheduled Tribes.
There are special schemes for the de-
pressed classes, hke providing schools,
medical aid and housing. The States
have given, and I understand the
Centre also gives, a certain amount
of financial assistance in these mat-
ters Wherever we have a particular
block where we are implementing the
NES programme or the community
development programme and fhere is
an under-developed pocket, we try to
concentrate the resources available
under the special provisions and in-
tensify the development of those
areas And even where no funds are
available, attempts are made to give
special attention to people who have
been backward and under-developed
economically as well as otherwise.

It has been mentioned in the pro-
gramme evaluation organisation’s re-
port and it has also been mentioned
by quite a number of hon. Members
of this House day before yesterday and
also today that there is uneven distr-
buton of benefits of this programme
in the blocks. I find myself 1n a very
grave sense of distress over this
matter, and I must share my distress
with this House, so that they may
:ﬂmetomyrﬂcuemmemtuult
east

We find that just as in the human
system, if there is a carbuncle and we
give special nutrition to the person,
the carbuncle tends to absorb the bulk
of the nutrients and the rest of the
body remains more or less what it

was, in our soclety also we have
buncles of a type.

:
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Dr, Bam Subhag Singh:
Government or society?

In the

Shri § K Dey: In society, every-

where

Mr. Deputy-Speaker: He has asked
the House to share with Him!

An Hon Member: Is he thinking
aloud 1in the House?

Shri 8 K. Dey: We are believers
in Ayurveda and therefore we do not
believe 1n surgery We beheve in
conservative surgery We hope that
the dose of conservative surgery that
the Finance Minister as a specialist
has applied may help somewhat n
toning up the spirit in the countryside
and change the extraordinary import-
ance that is today attached to the
amassing of wealth by a few at the
expense of the many. But I know this
measure, which I hope will be only
the first, 1s not going to go very far. It
1s necessary for non-official represen-
tatives of the people to become allies
of the project workers Hon Members
will appreciate that a Government
servant 1s exposed to many fires Al-
most every day therc are circulars
that are being 1ssued from the Centre
and as an hon Member mentioned,
all these circulars have to travel right
up to the village level worker for
implementation Even to keep track
of these new instructions and Te-
porting and implementation of a pro-
gramme according to the needs of the
people 1s a difficult job If Govern-
ment officers have to get themselves
mvolved m bringing about social
equality and justice and eradication
of carbuncles from society, I fear a
very serious danger ahead of the
Government workers We are expett-
ing far too much of them

People who amass wealth and try
to get a lion's share of governmental
resources are people, by the very
defimtion, of some wnfluence. Some
influence does not mean influence
locally only. They have an influence
on the Government as a whole. Now,
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even the Cluef Minister of a State,
if I understand their difficulties pro-
perly and interpret them properly, is
not an entirely free agent. THere-
fore, not to speak of the Government
agency, even the Chief Mmister of a
State requires assistance and support
and buttressing of enlightened cons-
ciousness of non-offictal representa-
twves of people from all levels if
justice 1s to be done

It was mentioned that there is mno
co-ordination at the Centre. I am
very sorry, I do not agree with this
view From the very begmnning of
this programme we had representa-
tives of the various Ministries closely
associated At that time we did not
want the various Minstries in  the
Centre to get involved in this pro=
gramme They had their own jobs
and we wanted to prove that it is
possible to gef much more effective
return for Government's resources if
there 1s a co-ordinated 1mpact of
governmental resources direct on the
people After having proved our
thesis, we came to the Central Minis-
tries We have now begun to estab-
lish  co-ordinational  arrangement
with every Mmstry An hon.
Member here mentioned that this
Ministry should have no connection
with any other Mimistry but should
have connection only with the Minis-
try of planning I do not see how
this Ministry can at all function then,
because 1t has no primary speciahities
of 1ts own.

As 1 mentioned earlier in this
House, 1t 1s supposed to intensify the
mmpact of governmental resources on
the people. That 15 the programme
of this Ministry That is the primary
term of reference. We have estab-
lished formal co-ordinational arran=-
gements with the Ministry of Food
and Agriculture We have established
the same arrangements with the
Munistry of Industry. And co-ordi-
national arrangements exist at official
levels with all the other nation-build-
ing Ministries at the Centre, I have
not experienced any difficulty, and I
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do not anticipate any difficulty in the
future either.

It has been said that the Central
Government does not get enough
support from the States. I do not
know. So far as this programme is
concerned, it has been a co-operative
programme Between the Centre and
the States, and I would say this has
been one of the greatest achieve-
ments to the credit of this = “pro-
gramme that both the Centre and the
States are working together as com-
mon partners. At no time has the
Central organisation been questioned
in whatever it did—in supervising,
guiding, leading or assisting the im-
plementation of the programme in the
States. - In fact, I have received such
abundant co-operation from the
Chief Ministers of States, who are
particularly in charge of this pro-
gramme by and large, that there is
hardly anything left that I could ask
of them.

I do not have a single instance
where we have made demands of a
Chief Minister of a State for a parti-
cular thing being done for this pro-
gramme, which has not been attempt-
ed there. But issuing of instructions,
even on the part of the State Gov-
ernments, for implementation, and
the actual implementation by the
people is something entirely different.
Now, at the ground level, the instruc-
tions do not reach except in an atte-
nuated pitch, and, therefore, in order
to compensate for this, it becomes
necessary to adopt special measures
at the ground level, so that the atte-
nuation can be compensated. It is for
this reason that we want the assist-
ance of non-official members.

Throughout this debate, during
these two days, emphasis has been
that the people’s representatives have
not been involved in this programme.
I confess it is very correct. How do
I get about it? I have found, I be-
lieve, an answer to this problem

which at least will reach up to a

certain point. It has been said that
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the governmental apparatus has to
implement the policies laid out by
this House and subsequently trans-
mitted by the State Legislature. It is
not possible for the Government
agencies to continue inspiring the
people or even to build an institution
of people. It is only an institution of
people that cdn create another insti-
tution of people. A governmental
apparatus which is merely an agency,
an instrument of action, cannot bring
about an institution of people which
is responsible for both policies as well
as execution. Therefore, it becomes
necessary to take certain other steps,
and it is in this that I require the
help of the hon. Members of this
House.

We want the block advisory com-
mittee to be made effective.

Shri P. R, Patel (Mehsana): There
are advisory committees, But how are
they formed?

Shri S. K. Dey: We have given ins-
tructions based on discussion with all
concerned that block advisory com-
mittees should be representative of
the .

Shri P. R, Patel: Congress.

Shri S. K. Dey: . . . members
elected from the area to the State
Legislature, members elected from
the area to the nation’s Parliament,
the sarpanchs elected in the pancha-
vats functioning in the area, the
chairman of co-operative societies
and other outstanding non-officials. ..

Shri P. R. Patel: Who are those
non-officials?

Shri S. K. Dey: . . . if there are
some available as, for instance, pro-
minent agriculturists and prominent
social workers.

The hon. Member has raised the
question of Bombay. In fact, it was
raised, day before yesterday. I know
the block advisory committeeg in the
present Bombay State have not been
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reconstituted after the elections But
I may inform the hon Members who
are interested in the areas concerned
that the Government of Bombay are
reconstituting these commuittees accord-
ing to the instructions received by
them from the Ministry of Commu-
rnity Development, and, therefore, the
elected representatives 1n the area, to
whichever party they may belong,
will automatically be in the block
advisory committees There can be
no exception made to them

I was saying that there should be
activisation of the block advisory
committees Now, activisation of the
block advisory committee does not, to
my mind mean only ensuring that
members of the block advisory com-
mittee will have their voice heard 1n
the commttee It 1s a very small
part of the total picture We expect
the members of the block adwisory
committee to go into the block, see
how the work 1s being done, and so
on Where good work 1s being done,
it 15 necessary for a worker, be he
an official or a non-offimial, to receive
compliments from the non-official
members of the block adwisory com-
miuttce and also to be pulled up
where he 1s not doing work properly
Then, how the work 15 gong on
should also be brought to the atten-
tion of the State Government, and
where possible also of the Central
Ministry

Quite often, I receive letters from
Members of Parhament who happen
to wisit thewr projects or many
Members of State Legislatures and
other non-officials as to their reaction
to the implementation of this pro-
gramme uand to the extent possible
we try to redress the problems And
the efforts of these members have
gone an appreciable distance 1n
activising what would otherwise have
remamned as decadent projects

The Members of this House can
certainly, during the off period of
Parlhiament, attend as best as they
can, meetings of the block advisory
commuttees
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Shri B. Dasgupta (Puruba) What
are the powers of the block advisory
committees?

Shr: 8. K. Dey: We have said now
that the block advisory commuttee'’s
decision or recommendation in regard
to the drawal of a programme should
be tieated as final by the Govern-
ment orgamsation If there 153 any
difference between the two, the
matter must be refeired to the State
headquarters where the differences
will be resolved So, the powers of
the block advisory commuttees are
such as thev can only utilse and
exert

I believe also that 1t will be possi-
ble for Members of Parhament to
assist us mn the tramming of our work-
crs  Very shortly, we propose to
open a Central Institute of Study and
Rescarch on  Community Develop-
ment The main purpose of this Insti-
tutc 15 to get senior officers hike Col-
lectors Heads of Departments, Sub-
divisional Officers etc for refresher
training in the form of seminars and
discussions based on their experien-
ces 1n the field People from dif-
ferent States numbering about fifty,
will come to this training school We
propos¢ to establish this tramng
school 1n Dclhit and I beheve 1t wall
be quite convinicnt for the Members
of Parlhament to participate in it and
five us thewr gmdance and assistance
I hope, I can count on their fullest
co-operation on this matter

Similaily, 1n the States we have
training centres When hon Memb-
crs go back to their States durmg the
recess from Parliament sessions, they
may, if they find 1t possible to do so,
go to these traiming centres, try to
cexert their own nfluence on the
staff and let us know what they think
of these traiming centres

We will certainly try to do what-
ever we can to correct the situation if
they find it unsatisfactory

1531 hrs
[Mr Seeaxer win the Chair]
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We have programmed for village
leaders’ camps on a very large scale
starting from the 2nd October—wil-
lage leaders in the field of agriculture.
We are thinking in terms today of
functional leaders who can give
leadership in the subject-matter to
their counterparts i the wvillages.
We propose in every gram sevak cir-
cle to hold a camp of about 50 agn-
culturists at the rate of 5 from each
village, and this programme should
go round 1n all the villages of India
Now, this 1s a matter 1n which we are
very largely dependcnt on the assis-
iance of non-official representatives of
the people Here agamn, I feel that
hon Members of this House can make
a very significant contribution to this
programme, and I would seek their
assistance

I beheve 1 have attempted to answer
as many points as 1 possibly could
As 1 mentioned earlier, all the pomts
have been noted down and they will
bc atiended to

The Development Commissioners of
States rcpresent the very finest mate-
rial today, as they stand, that we
could locate anywhere 1 say this
because 1 have c(losely worked
with these people for the past five
years, and 1t 1s primarily through their
effort that we have succeeded In
bringing about whatever change and
transformation 10 whatever cxtent 1t
cxists through these people as leaders
at the helm of the government appa-
ratus at the official level If hon
Members mect the Dovelopment Com-
missioners, I am sure they will not
only reccive a welcome but they will
reccive 4 demand for their survices in
the implementation of this program-
me far more than what, perhaps, they
are ready to comply with On behalf
of tho-e hard-worked Development
Commissioners and the very large
number of our workers at block level
and at the willage level, I would make
this appeal to hon Members of this
House to show the way, to the repre-
sentatives of people at the State level
and at other levels, to get mvolved
with this programme
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It 1s the people’s representatives
who hold the key to the Government
and, therefore, 1t 1s difficult to under-
stand why any representatives of peo-
ple should remain content with a feel-
mg that there is an allergy on the
part of the government official towards
non-official association with this pro-
gramme Government officials are ser-
vants of Government to carry out the
policy and if they do not carry out
the policy, there are other measures
which can be taken to ensure that
they carry out the policy We have
never had a single instance where,
when there has been a deflnite demand
on the part of the non-official appa-
1atus for collaboration in the actual
implementation of this programme,
this suspected allergy on the part of
officials has been able to stand in the
way

I am very grateful to you, Sir, for
having given me so much time, and
to the hon Members of this House for
the intense patience with which they
have listened to what I had to say I
would also say how grateful I am to
them for the fact that when I myself
fcaied that perhaps hon Members
herc would give me a dish much hot-
tcr than what 1t  actually has been,
They have been so generous in theiwr
treatment of this programme and
patticularly of me as a functionary on
thar behalf

Mr. Speaker: I shall now put all
the cut motions to the vote of the
House

All the cut motions were put and
negatwed

Mr. Speaker: The question 1s

“That the respective sums not
exceeding the amounts shown in
the fourth column of the Order
Paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 31st
day of March, 1958, in respect of
the following heads of demands
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entered in the second column
thereof —

Demand Nos 6, 7 and 105"
The motion was adopted

{The motions for Demands for Grants
which were adopted by the Lok
Sabha are reproduced below—Ed ]

DeEmanp No 6—MinisTRY oF CommMU-
Nrty DEVELOPMENT

“That a sum not exceeding
Rs 12,11,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come m course of pay-
ment during the year ending the
31st day of March, 1958, m respect
of Ministry of Community Deve-
lopment’ "

Dzmane No 7—Community DevELOP-
MENT PROJECTS AND NATIONAL
EXTENSION SERVICE

“That a sum not exceeding
Rs 17,18,00,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1n course of pay-
ment during the year ending the
31lst day of March, 1958, in respect
of ‘Community Development Pro-
Jects and National Extension Ser-
vice’ "

Demand No 105—CarrraL OUTLAY oOrF
THE MINISTRY oFf COMMUNITY
DEVELOPMENT

“That a sum not exceeding
Rs 97,70,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come m course of pay-
ment during the year ending the
31st day of March, 1958, In respect
of ‘Capital outlay of the Minstry
of Community Development'”

MiNIsTRY OF FOOD AND AGRICULTURE

Mr. Speaker: The House will now
take up discussion of the Demands for
Grants Nos 42, 43, 44, 45, 46, 116, 117
and 118 relating to the Mimstry of
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Food and Agriculture As the House
1s aware, 8 hours have been allotted
for the Demands of this Ministry.

There are a number of cut motions
to these various Demands Hon.
Members may hand over at the Table
within 15 minutes, the numbeérs of the
selected cut motions which they pro-
pose to move I shall ask the Mem-
bers to move them, if the members in
whose names those cut motions stand
are present m the House and the
motions are otherwise in order.

The time-limit for speeches will, as
usual, be 15 minutes for the members
including movers of cut motions, and
20 to 30 minutes if necessary, for
Leaders of Groups

Demano No 42—Mimnistry or Foop
AND AGRICULTURE

Mr. Speaker: Motion moved

“That a sum not exceeding
Rs 7960,000 including the sums
alrcady voted on account for the
relevant services be granted to the
President to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, 1958 1n respect
of ‘Ministry of Food and Agricul-
turel "

DemManNp No 43—Forest
Mr Speakeér: Motion moved

“That a sum not exceeding
Rs 1,20,76,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, 1958 in respect
of ‘Forest'"

DeEmMAND No 44—AGRICULTURE
Mr. Speaker. Motion moved:

“That a sum not exceeding
Rs 9,67,32,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come m course of pay-
ment during the year endmg the
31st day of March, 1858, in respect
of lAmcu]ture' ”»
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Demaxp No 45-Crvii. VETERINARY

SErvicEs
Mr. Speaker: Motion moved"

“That a sum not exceeding
Rs 84,20,000 be granted to the
President to completec the sum
necessary to defray the charges
which will come m course of pay-
ment during the year ending the
31st day of March, 1958, in respect
of ‘Civil Veterinary Services'”.

Demanp No

UNDER THE MINISTRY OF FOOD AND
AGRICULTURE

Mr. Speaker: Motion moved

“That a sum not cxceeding
Rs 6,47,59,000 including the sums
lready voted on account for the
relevant services be granted to the
President to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, 1958 m respect
of ‘Miscellancous Departments and
Other Expenditure under the
Ministry of Food and Agricul-

ture’

Demanp No 116—CaprraL OUTLAY ON

Forests
Mr. Speaker: Motion moved

“That a sum not cxceeding
Rs 1068000 be granted to the
President to complete the sum
mnecessary to defray the charges
which will come 1n course of pay-
ment during the year ending the
3i1st day of March, 1958, m respect
aof ‘Capital Qutlay on Forests'”,

Demand No 117—PURCHASE OF
FoobGrams

Mr. Bpeaker: Motion moved.

“That a sum not exceeding
Rs 79,15,44,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come m course of pay=-
ment during the year ending the
31st day of Maich, 1958 m respect
«af Puichase of Foodgrains'”,

46—MISCELLANTZOUS
DEPARTMENT AND OTHER EXPENDITURE

Demano No 118—OtrER CAPITAL OUT-

LAY OF THE MINISTRY OF FoOD AND
AGRICULTURE

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs 35,14,82000 including the sums
already voted on account for the
relevant services be granted to the
President to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, 1958, in respect
of ‘Other Capital Qutlay of the
Ministry of Food and Agricul-
tm! ”»
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% foo 1T amg a8 g7 fr framt
O SeATEIR 1 wiEw AT § ITWN
fam AT £ 10

st oft ¥ 97 @ & 5 gl Aamed
ST @ wfew 49 @ # R wed
FTEFE WNR & a1 98¢ fm 4T a5
wgaT ¢ & & Sawt Glegr s&m W
Aq ww g 5 g | & feama iR
& & et Y se wfer awwER
goltd da & f5 gt w=E ¥
TGl qMET T AEE WX A Wl
T B w1 wfearza ¥ fag
g FET AT a1 fF frwr Sgay a8
rn 1few g9 e i g IawT Svaw
T @ § W} g7 fagd &1 Froamr
ot fewre & St Mregw T -
1 T &, Fnt ¥ fewre A7 T W
| AT T 74T 7 1 gy o Feamat 7
ST HT %A A wafe w7 @ § A
9 wrefaay gy St s @m v g
arfen i €, & fw Ag & 97 W
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wC awd & 1 gy af & ¥ Lo T
v & ot e g &Y wreveAT 0
w1 g% Y § WK 39 g § g @67
& fir wX st & oft qegrdr ol WU g
WX R W SATET & TAT FR W AT
R FA | AL AT Fq4T AT A WK
wrdf f &7 A ¥ WA § gean
e & &

oty & e seqe g &,
TaeY WY 9T MR et qr
¥ At | & g £ e aweng e
fozgdt & wrea™ 9 Wwefor gREdeT
(wrwdw sq@) WU § ! oA IEET
qwRTeeT (wATae® saw) a S g
o1 §) A Al 7T a% [6TOT T
¥ w1 gaTe § I@F 4 &y w1 fggrw
¥, ga fradr wieamga dar @t §
feg W ¥ ST frear afge ST
g Fer it § )

e @igg ¥ Y d1aT q@T
deT & | 5 & fag g e A
O 0¥ 1€ AT G ¥ FqTer TG B
T TETY TATHEH FY auiaer A AT
# @ § WX Y& A€ AT §AT s qTE &
w0= o ¥ v 7 faar § anfs 731 9T
Yoy Hieg &R @R AT | A ST
g g % O ffa o @7 T @
® avey T@r § 1 WA @ A A R
agr & frar & 99 & §i9 & 99
T W FrenE agy 9w S
w1 Frwr § Afer s A fafga
ot e g B A A Frer TR
A 7of TEET W I WA A T
s § & g v s W
iz ¥ fram B die 37 w1 T w6l
e § 1 fort et g i g€
¢ sl oy & fram wod o & 9w
R { Wk dwrar § W@ T
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Avewrfors wgraaT Wt v fawmr & w
& ot wfey |

u¥ agr 5% a4 foRde, w1
dwayde (qfa faerg) w1 waw R
TaTie (AT ¥ G0 § | AT
4T uT TiwTAT (T w1 o) o
Q9T T W fOWT gTT TR
SRTE ® agm # sifgw f € W
feamil & a1t a7 ¢ 9@ aUEAT TR
Y WA W & & e § 3T
W w axg fag w< faar fs g}
frar vt worafer (wfeandt) afr
afer sofaefier § WA gX 9w a8
BY AR B $AC @R N fr &R0
T ®Y w9 A fa @0

7% 3 & fr ame A F v
q gadr wife @ gf ¢ P f
T AT ARA F 0 TR @
F I9ET GW JAT q47 § W7 TG 9T
URETIAE g1 V8T & FTA T AWET
4 T @MT AT H 97 AW
qrz ot #47 m T 0@ S
TR FIT FURT TG T GEAT) Qoo
a9 ¥ gAE IAEY AME  de 7T
F A M AT S T e I (aqF
for ST FIST 54T A 791 2§41 73
gaF a1 fag @1 aan 41 39 4 A7
v eafegfa ®, W A0

T AT FET T AA g A1 W
frr &1 T Y 7 W At
¥ oix owa arAT 7 fasar qr #feT
W% qg OF A0 CEAIAAE BT AT @
&\ (ot 5 BT AT T vefea
w0 #Y I § AR T A ot QRO
F@ ) w9 ¢ o fr gafs o
aifefeae ag & fe framat a1 e
FuT R WA ) T e ow
fram W F A IE A
¥ AT ¥ OF e qene fwar omar
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[e10 T gaT Frg)
¢ Ot suw fag fasge wh T &1
qZ I FFT A AT W FET WA
& ar? o gl oot T v gy
It TAA | ) wrar W} qfioms-

foom= 7 8, ¥ ¥ w9 & w9F R
o Traw ¥ aFar g = % A o
e o TRo sATH AF faowm wEr

# oft 7 Tgan fr @ ot o g7 ¢
feit &Y gt 7%, § o w42
] AAE F A g 1w g
& wix aft ¥ gt w4 Ot &% @
T W A Qv mreren § g
,& 78 Y & T oot § ot o
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@ &1 SEE OF 9T Frad fram
g1 ¥ g ARk Wi erERe
g &t o @ € e oo wie au
qEAOT B W W @E W &
qfafdt &1 TR aY @ SR WY Ao
g Fg TEM fF W0 xw@ A
FAAfE FY T T T A WS Y
rd w97 7 fgufeain o Jwand
w181 f& 7¥ =rr T A A w1 -
g o 7 %31 7z w5 o ¢ fs w2z
4% fearit | o T e § qgm
qTeat g fe 2z &  wren e §
U /A ¥ o . oRfEm,
T 7 2T §F T 7 ] 5w fE
a8 &% T T 7 A ww 97 fram
WY & S gwar g1 W ¥
@t T AT A oY, e 3 |
¥ frgdt @t af? sw F aEaw
&1 §1 @ Fg g ofadr F oy
w1 aT a¥ gt 1 gfear & fagrr
g & § ar A 7 ghray & fagor
g @t T g St s qege @
A §, frem e § @ femm
7 = ¥ T ¥ gZ FT QoA
fafamitagdr @ wa
#7 wgr a1 {5 w1 uwAfes ofraw
AT N @ 21 A & ¥ 715
fear & &Y qg% saTUE FH ar WY
e v & i F & o o
#faae fafaees age-da< &= ¥ aaw
a 1€ N afm g dafas
T Jrh ¥ w9 G AT W
ag g =ifgy fs @Y o feehl @t g
T @ [ & 7% frelt org oA -
afrdefg 7 = w2 s #?
fw o g 5 AT Fig o< A w6
a% 7 ) T o O & Sfew
g% 1 gy wwder & wwer gy §,
qrefemy & g T {1 W WX
qEGHAT § T AN WY | TET T
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W Aza & Tawce € qEE @
| foaw gw o ¥ gg wwE
b 9w g wmw A W @ 2
WX ¥ ¥ @rea ¥ gy fawary w3
@ &

18 hrs.

Bhri Parnlekar (Thana): Sir, I do
not propose to deal with the general
problem of food and its relation to
agrarian reforms, nor with the basic
nature of the food problem and its
solution. I propose to deal here only
with the issues which I have raised
in the two cut motions, namely, failure
of the Government.to anticipate that
there would be a food crisis in the
country this year and, secondly, the
failure of the Government to adopt
adequate and effective measures in
time and in advance to avoid this
crisis. I will pass on to deal with the
first issue.

The question that needs to be exa-
mined is: could or could not the
Government have anticipated that
there would be food crisis in the
country this year? Could not Gov-
ernment have anticipated that there
would be acute food scarcity in
some parts of the country, that the
prices of foodgrains would rise so
high that it would not be possible for
the vast majority of the people to
purchase their requirements of food,
that there would be hoarding and that
the vast masses of the people would
have to suffer privations which could
be avoided? Were the causes of the
crisis such that Government could not
have anticipated and understood them
long before the crisis developed? Was
the consequence of these causes such
that Government could not have judg-
ed that the inevitable result of these
causes would be food crisis?

My submission is that they could
have anticipated that food crisis would
develop in this country. The causes
were obvious; 50 also was their conse-
quence.
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Having stated this I will mention
briefly the causes of the food crisis.
What were they? One of the impor-
tant causes of the food crisis was
natural calamity. We are agreed on
this. There is no difference of opinion
between the hon. Minister and myself
on this point. But the natural and
the enevitable result of natural cala-
mity would be that food crisis would
develop. Any ordinary man in the
street would have come straight to
that conclusion. But the Government
took several months before they came
to the conclusion that there was acute
food scarcity- in those parts of the
country which were affected by natu-
ral calamity.

The second important cause of the
food crisis was the rise in prices. I
as a result of the rise in prices people
are unable to purchase their require-
ments of food, then that is food crisis.
Food may be available, but all the
same people starve. The prices of
foodgrains were continugusly rising
during this period. I will quote a
few statistics in support of my con-
tention. These are the index numbers
of wholesale prices for Cereals. In
the month of May, 1956 the index
number stood at 448. In June it
went up to 470, July 485, August 504,
September 508, October 510, Novem-
ber 530, December 582; in January
1957 it dropped down a little and
came to 491, but in February it again
shot up to 526, in March it went up
to 528, April 536, May 550, and on
25th May it stood at 555. These
figures will show that during the
whole of this perid the prices of
foodgrains and of cereals were con-
tinuously rising.

I would like to give two other
figures in relation to the prices of rice
and wheat. The index number of
wholesale prices of rice on 30th March,
1056 was 518; on 30th March, 1857 it
was 615. The index number of whole-
sale price for wheat on 30th March,
1956 was 532, and on 30th March,
1957 it was 630.
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These figures will indicate clearly
that the prices of foodgrains were
continuously rising for a year. I
hope and expect that the hon.. the
Minister for Food and Agriculture
will not catch hold of that one figure,
that is the figure for January, 1957
which was 490 and say that he expec-
ted the prices to fall. If he were to
come out with that explanation I
would only say that it would be a
very naive explanation. The conten-
tion of the Food Minister is that the
rise in prices was not appreciable,

but I will deal with this point a little
later.

[PanpiT THAKUR DAs BHARGAVA in the
Chair]
16.8 hrs,

The third important cause of the
food crisis was the policy of the banks
to advance loans on credit to specula-
tors against foodgrains. When we
are not self-sufficient in production of
food, advance of credit, advance of
loans to speculative merchants would
inevitably lead to hoarding and would
inevitably create an artificial scarcity
in foodgrains. It has been admitted
by Government that such advances
were very high this year, In this
connection I would refer to the reply
which was given by Government to a
question regarding bank advances on
the 25t July. The Minister said, “As
compared to 1954, 1955 and 1956 the
advances against foodgrains, includ-
ing wheat and other crops, are high”.
And the Finance Minister who inter-
vened and replied to a supplementary
question said that the rise in advances
was an indication that there was hoar-
ding. If the hon. Minister of Food
and Agriculture had asked any ordi-
nary man in the street as to what
would be the result of such advances
to grain speculators, he would have
told him that the grain speculators do
not purchase foodgrains for feeding
people but for making maximum
profit. And, hoarding yields maxi-
mum rate of profit. This was one of
the most important causes of the food
crisis as it developed in this country
this year.
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The fourth important cause of food
crisis was the pressure of inflation.
Inflation need not inevitably lead to
rise in prices, but inflation does lead
to rise in prices when the market is
free, when the market is uncontrol-
led, and when the law of the capita-
list economy—that is, the law of
supply and demand—governs and
regulates circulation of commodities
in the society. Further, inflation leads
to speculative rise in prices especially
in respect of those commodities in
the case of which the margin between
supply and demand is very narrow or
nil, and foodgrains was such a com-
modity.

Due to all the causes, which I have
just now mentioned, food crisis deve-
loped in this country. The food crisis
was the result of natural calamity;
secondly, of the economic laws which
operate in the country and, thirdly,
of the policy of the Government which
was pursued in respect of advancing
loans to grain speculators. All these
causes were obvious and the result
was equally so.

As I have dealt with the causes of
food crisis as I understand them, it
will be necessary for me to deal very
briefly with the causes of the food
crisis as the hon. Minister for Food
and Agriculture understands them.
Those causes have been mentioned in
the statement which he made on the
floor of this House on 14th May, 1957.
One of the causes which he has men-
tioned therein is natural calamity and,
as I have said already, there is no
difference of opinion on this point.

Secondly, he admits that there is

“rise in prices. I will read the rele-

vant paragraph in this connection.
On page 5 of the statement, he, says:

“_...the prices, continue to be
generally higher this year than
last year. It is natural for the
consumers, therefore, to complain
of these high prices, but for a
proper appreciation of the situa-
tion it is very desirable to have
the proper perspective.”
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And, he gives the perspective He
proceeds to say:

“Against 100 as the price index
for 1952-53...."

He has chosen as base for
son the year 1952-53, which 18 anovel
way of

He says.

“Against 100 as the price index
for 1852-53, which 1s now general-
ly taken as the base year, the
latest wholesale price index for
rice 1s 103, for wheat 80 and for
cereals taken together 1005”

The Minister of Food and Agricul-
ture (Shri A. P. Jain): Proceed fur-
ther

Shri Parulekar: I will read the

whole paragraph for your benefit
then you go on to say

“This shows that the current

prices are not generally higher
than n 1052-53 1954-56 .."

Mr. Chairman: The hon Member
need not read the whole report, other-
wise, he will have no time to advert
to 1t and make his own comments I
would, therefore, request him to be
rather brief,

Shri Parulekar: Sir, what I was
submutting was that the statistics
which have been quoted are mislead-
mng Statistics of one year can be
compared with those of another
year The hon Mmster has chosen
1952-53 as his base, but that was
precigely the year when there was
food scarcity and food crisis in the
country He should have also related
the rise n prices to the purchasing
capacity of the people Then he would
have come fo the inevitable conclu-
sion that the prices of foodgrains are
gso high that it is not possible for the
vast masses of the people to purchase
their requirements of food at these
prices Sir, he can deceive himself
by such statistics in the comfortable
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be able to deceive the people ‘who are
actually suffering because of the rise
i prices of foodgrain.

There 18 another propostion which
he makes He says that the rise in
prices 18 due to mncreased consumption
of food amsing from higher incomes.
This was the point made by the
hon Home Minister 1n a more poin-
ted way, when he participated in the
debates on the Address by the Presi-
dent The Home Minister then stated
that the rise in prices was proof of
the fact that the purchasing capaaty
of the under-nourished and starving
was gomng up

Sir, wathin the time Limat I wall not
be able to disprove what has been
stated, but I will be able to comment.
This 15 a sweeping generalisation, this
15 a wild generalisation, I am sure it
will not be disputed by anyone in this
House that the real income of the
working class has gone down, that the
real income of the salaried em-
ployees has gone down, that the real
income of agriculturs: labour has
gone down, and that the real income
of 90 per cent of agriculturists who
are below subsistence level, who own
between 10 to 15 acres of land, has
also gone down It 1s ture that as a
result of more circulation of money
mn the country, as a result of defiat
financing, the pockets of some must
have been filled to the full but those
are exactly the persons in whose
case the demand for food will not
increase because they would not

consume more than what they
ordinarily do

He further contends that the rise mn
prices 18 due to the fact that the agri-
culturists held on to thewr stocks in
order to get better prices, because of
better credit facilities which have
been afforded to them This conten-
tion 18 stated on page 7 of the state-
ment which I will not read for want
of time But, Sir, the following few
figures will show how untenable this
position iIs These are flgures regard-
ing classification of households
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according to the size of land they

cultivate:

Land in Percentage of
acres total number of
households
Nil 59
0.01-2.49 4902
2.50-4.99 143
5.00-7.49 9.5
10 00-14.99 6.1
15 00-24.99 4.9
25 and above 5.3

It will be seen from these figures
that the credit facilities which were
given could not reach nearly per
cent of the agriculturists, and to say
that they were able to hoard, hold on
to their stocks and get better prices
is another proposition which cannot
be substantiated by facts.

It also shows that this statement is
based on ignorance of our rural eco-
nomy, if I may say so, because in the
rural economy as it exists a wvast
majority of the peasants sell as soon
as harvest 1s ready, and a large
portion among them sell in advance.
Under these conditions, to state that
the rise in prices was due to the fact
that the agriculturists were able to
hold on to their stocks because of
better credit facilities given to them
by banks 15 a preposterous proposition
which cannot be substantiated by
facts

Sir, 1 will pass on to discuss briefly
the issue of my second cut motion,
that is, the failure of the Government
to adopt adequate and effective mea-
sures in advance to avoid
food crisiss I need not say
much on this, With their under-
standing of the causes of the crisis as
they have stated, it is no surprise
that they could not take adequate and
effective measures in time to avoid a
crisis. It would have been a surprise
if they had taken such measures.
They started rushing foodgrains to
areas where there was acute scarcity,
after people had started starving.
They started opening fair price shops
when the prices had risen too high,
and they were not able to open fair
price shons wherever they have been
found to be necessary, particularly in
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the rural areas. They armed them-
selves with powers under the new
legislation on 29th of May to unearth
hoarders and to &tabilise prices when
the hoarders had already been estab-
lished and conditions of mopo.ly in
foodgramns had already been

hished. Lastly, they took steps tn stop
advances of loans to grain speculators
when they had succeeded in creating
a monopoly of foodgrains. Such were
the steps taken and nobody can say
that they were taken in advance, In
short, they did not take the measures
which were necessary to avoid the
food crisis m time.

Before I conclude, I would like to
suggest the effective measures for
avoiding food crisis. Under the con-
ditions prevailing m the country today
when we are not still self-sufficient
i production of foodgrains, when we
find that 1t will take a long time
before we attain self-sufficiency, some
measures have to be taken in order
to avord food crisis The basic mea-
sure which has to be taken Is to
stabilise the market The basic mea-
sure which the Government must
take 15 that Government must pur-
chese foodgrains from the peasants at
fair prices, as soon as the harvest is
ready That is the only way by which
Government will be able to avoid
food crisis, because it will ensure a
fair price to the peasant and it will
enable the Government to have
adequate stocks and 1t will discourage
hoarding.

There are several measures which 1
want to suggest, but for want of time
I cannot do so. I have pointed out the
basic measure. There are many sube
«sidiary measures which can be taken
in conjunction with this.

These are the measures which, in
my opinion, Government have to
take if they intend to avoid food
crisis in future.

& Nfrw @ (Fe) -
afir mEvew, ot awt T @ mgq
gl “M..__'l\ -~ - ——

§ T ¥
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AT, FF AT 1, H=5' AR &1 a0
&1, AsF AT & arq &1, FFarar &
i %2 F 17 F A &1 % frme
ST 5 arz A1 geed AT Seaid gAY
@i T2l F ogedl F0oaT w0 L
e X g dTavac g g
T fagrq Area y IfomE ang 41 93
AT o TmgATfaE T A ARA I
ety e &g "4iEg g1 9T
g1 I=41T g | wama 5 A g !
AEATE T . Z T g 94 AT SH Ha-
qrr & fa3 TR & S| g1 @’
F4 937" & @E 93T § ®IA &
F 9z 1. w9 A F a1 g5 19 AR
& THT 4% T3 I T & @R AAC
& AT T5 2TAA & a1 0 &1 wiF B
oGl AT FF 9IAT & 7 WHT AT
aq TIAT § 9 FH.A T I S 2
qT g7 42 & fir FHT FA7T FA F7aT
2?7 W AT FAFT FATC FH I8
S® qLE A JT FHIL AHAT wEEAl A
FrE =T faetem A1 T FERIT w1 RS
AR N\ ANITA T FAT g ag 3 &9
W &1 3T AR ST AT A AN GAAA
F JAT A4 FT G qF T FTENAT
@ wwAr &, 7 @ fgar o 9w g,
q FAFN 07 AT IT gl 3, AR A
HE 77 IJeqrae &Y qFAT & AT A D
FAI AT FIAT ST GEHAT R

7 3w fawm #1 &7 833 & 99
a7 § 94 98« WAl S99 HA {
FATATRIZ | 9 999 &I FSfaa
W% €22 7 #4735 faqw &7 IS0
FAF A2 FI FAT FIEATITHT FATH
§ 3% gorar, dfgam gt § Seran
YT I T ATH AT 7 7 ST |
AFAAT AT TF % T g7 AN HT (AT,
ag 74t fr wsaar T faar 1 @A
faqA A o w F faga 7 F 9@
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JFATAT | AT TAW FHIG (T ATHATH
ff g9 F¥ad 7 FF woAT fzar qar
AT FEIG LT THETE AISAT T
€3 Frg &7 39 faq7 7 g g &4
77 ST OF fagwa; 3 &1 90T H 47
ag FAfT qrg 730 AT 97 IEG AR
gu7 gam A, fagie 4. 7@ 7 W7
¥ TE g X T 939 | Al G
Wad avg & & (99%%F 9 g1 AT
F FIT T Si7% T 97 30 9T
41 378 ¥ g fagav o @wd
g wafsw =mmem o gafesa 3
W & s awar § foozga w@eRl
STHT BTAT AT STTM 917 7 (9w
sA=Tqg aqfrg Rostasr) aEha
IF ¥ a191 F g9 F arSE A F Fw
qR0 F, o T TH AT T 9T T 4

- S aF miiEr 1T X |9 g,

ag mrer gvar ¥ fa F @ fagw A
W wiage o ¥ g47, 34 fawq
9% AT 3T & qrEATHT AV F HAATT
garr fom wfcws Aegls o7 sraba
g, 97 9T o7 s T AT i@ R0 AT
ara feafa & o= SemeT a3 w1 A
g eW 3T W 7 Y fATfwaqra
FIT AT ST 1%z o7 7 5T T=T
2% 9T AT A AT ¥ o@g A
TEX UF T e 5g AT ARAl 7,
fo gw 2w 7 forg gge #1 fAT-
e Ao fopgt s @ o7 7 2w & f
91T AIow A \@I | A HEK F
ST FHT 2T F 5T wmar § AT gwn
gepfa AfF fAafar i9a F I
qgq T ¥ Haafaq g ¢ IqHT
o fafase sy ofr 31 zafew a9
FAT § TCFTT FT wgfadt #7 wfaw
G F1 a1a, AT #1 afas daEm
FY &, A F1 AfaF FTETC AT AT
gAGT § &1 § a7 7 1T Ag0 @ Fewar
fe wmaard &9 gg fr, W fAR
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[ atfere 2w )

§ I o umr w7 o &1 # e
e g fe ot aerfa & qfie @,
TR 2 R} AT AN ¢ 9 qrawe
¥r gfee & W g T X A WN
T JAEA T A AT §, IF
gfe ¥ ok s v et a@
gfzay & g faww 1 2T wrEwE
2 0 e # v edfar
W g 9 faga it & Wik 9 a@-
feat & ot wewra 9 & SFF W oY
IR I W W faea F aw a
e feemay qgat § 1 wft @ pevy
# A T o fo Qe Al
w1 weqman |, st [AA ATCAR
OSEET § A —&ET $E ToahgdT
A& A, 93 INFA 3 T 7 g wfafa
T 91 3§ wfEfa F o W
WE 7 9w afafa §1 it @g @A
& AT aer 41, 39 TS 17 faug
aft qr1 Ffuw Aw 7 T FT T
&= gwt fx o afafr ~ 9xa7 37 oo
T 73a g0 ) WAy & wnF ¥ fann o
fawife & 74 21 7 A 47 Ad
grar s =g g o9 a9
US| Wi{leT "TR AT AW R
LCIR-COdIR L R E PR (RN CU R C O
arew forr 17 9% TT A @gr 97
q@Ar af wEm 97 W W 9
1%% 9T 57 famg &1 fe7 somy
R w7 qwr o ¢ f eww ww faww
X qafa=rT ¥ #y wAwwa ¢ F
AN gy I G § T AT
9T waAr A F WWH FBAT g
f§ s gur? afond ¥ ag Iw e
T & % 2, 97 W fadas & wn
T T TSI AT FT 98 a9 g
T & W o 5 O g ol v
Amam e A L5 3@ fEwa
T ¥ ¥ T T IO AT A q43-
QO & graey § W AT T AW
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3T AW F W WO qg wA
T Y § ow Iw waeqr § WA
FOFTT ®Y NI F307 gTHrT A -
feat &Y ATt < w9 A W) wyd W\
wagwar § fe gaer @ faww o
gafaaR w7 # yeT §)

w4 & ¥ OF fawg cr At o srerdx
T ¢ e gt oqa & v
Mg | v e ag § e w1 gw S
et A <A A famm e weger dfad
o= fed #3 wad § | wT WO 39 e
T 3T 7 Y ey v § 2g few v
sfc g Temam A @ AW
& |t ¥ frdrr Wi oy A gEd
or wafsqr wify ga@v 2t #1 Wow
¥ fag g ¥ @ dw oy
N wedt ) frwwdr, weg ot
it AT wogr frrert § 1 fET TE
7 o1 753 21T agleqy N @y W
frata g ¢ w17 St gwET @@ w5
g, FaT a; oA TAAY 7 g &7
Fge W7 qgied §1 9 w{wET
farg % w11 7 a7 § AT WA
q4Tq 7 7 TIET FMTIAF G ETR
qF WATTAY 94T 3T T3 &1 77T 8
Ficq F ITAW WHT 1§ W #
w17 F gfa 74t 7w g vz fra
FIT JEAE, FATAT AW qEA AT F
FATEAT T NIT ] f 39 F978-
| & AT AT §1 @1 § A0 9 Ay
sErt oTHY 4T g e B #
NAS AT GH A F I7 {47 § W
g T qET AT A g fE AR,
Tt Wi wEw e ™ g Iwarh
T FATRN G Y g A A
A I A & P IR Ay R v
¥ fog s w1 W= oA et
oA @@ s gagar g fe
o & drg oA ¥ I o gu T
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fagraX T& a1 A WFC F7 AH §
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o7 3@ N7 A wra | A
k]
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16 38 hrs.
[Mr, Depury-Se2axeR in the Chair]
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gt wrT “amae” wife §9 OX
e & o @ Y Tt T I I v
£ a1t &7 T & qat ¥ o aqat
& AT F1 AT TG g% A% g« A
ST gdaT & 1 ¥ aree gET g &
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fatr ) T aT et & fag A ag
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@ o & fag ff oF L A
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e 4@ T T & 746 TgW W1 0§
A2 LI qUAGTAE 5§
g $THY B AT TGS EFY THE
¥ $TF qg FT9 gy @) T AN A
% g7 @ & F acge feq A
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¢ 7 9w v 7 fear @ 9w

§ T agy wvar sfwr wft foren

T WHIT B FH A T ARy

W 7 § w3 forgar st sl e

A7 & WA ¥ Mg g I9AT S

Jg AATRT A T @I R, qg A g

frfzs s smgar g i

(Rajam-
pet): Mr. Deputy-Speaker, Sir, a
discussion about the food and agri-
cultural sjtuation in the country in
the present circumstances is naturally
inhibited by an apprehension of the
alleged (hisky) rocketing of food
prices throughout the length and
breadth of the country. In fact, Sir
throughout the country a cry has
been heard that the food prices are
going very much higher. One would
think that the sky has fallen to the
ground or that our economy is about
to break up on account of this small
rise in the food prices. Agitationist
Publicity is being given all over the
country. Government have appointed
a Committee to go into the question
of food prices reigning all over the
country. This Committee has also
been asked to submit its recommenda-
tions with regard to fair price for
foodgrains that should be given by
the commumity. This Committee,
whose recommendations are likely to
affect so vitally the interests of the
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farmers in this country, does not
contain any representative of the
farmers’ organisation. I am not, for
a moment, blaming either the Govern-
ment or the hon. Minister about the
selection of the personnel of this
Committee. Personally, I am pre-
pared to concede that every one of
the members of this Committee has
got an open mind and he has got the
mterest of the agriculturist at-heart,
I do not want to rub in that point
My submission is that any recom-
mendation of the Committee which
will vitally affect the interest of the
farmers, will be open to objection as
it does not contain any representative
of the farmers’ organisation of this
country. It will be open to the very
serious objection that the viewpoint
of the farmers was not given any
hearing. Therefore, if it is not too
late, I request the hon. Minister to
include in this Committee two repre-
sentatives of the Farmers' Forum
which has got a governing council,
whose deliberations and confabula-
tions are being wvery interestedly
watched by the politicians, adminis-
trators and economists of our country
They take part in the deliberations of
this Farmers' Forum and yet we find
not a single representative from this
organisation, which is the one and
only organisation of the farmers of
this country.

Much has been said outside the
House with regard to food prices. I
should like to submit to the House
the background of the condition of
the farmers as it obtained in 1950. I
chose the year 1950 for this reason.
Soon after the last war, in the year
1948, the conditions cannot be said to
have been normal” They settled
down to normally in a matter of 4
years in 1950. After 1950 we had the
Korean boom. Therefore the condi-
tions were not normal after 1850.
Therefore, 1950 is an year which is
ideally suited to be chosen as the basie
year for the purpose of my conside~
ration of the conditions of the farmer.

Upto 1839, you may remember,
several commissions have been
appointed and they have submitted
severa] reports with regard to an
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the poverty, the squalor, and the
(Penury) to which the
has been subjected, has ne
history  That was the con
1830 when the rural mdebtednm

nearly 30 per cent to the money
lender That was the situation m
1830 After the war, naturally there
was a boom and the debts that were
incurred by the farmers during all
those generations upto 1839 were
wiped off in 1946 because of the war
boom The situation of the farmer
was much more comfortable than
ever it was In recent memory

My hon friend who just now spoke
from the opposition gave a set of
figures and tried to show to the
House that the prices of foodgrans
have sky-rocketed out of all propor~
tion to the economic situation in our
country I do not know what was the
source of the figures given by him I
have got the figures given in the
explanatory memorandum of the
budget papers I am refernng to
page 184 where the figures are given
The source of these figures 1s the office
of the Economic Adwviser to the
Government of India So, I take it
that these figures are very rehable
As I have already submitted, I am
taking 1950 af"my base year I am
giving the index number of wholesale
prices Food articles ;n 1850 stood at
4104 points  You will remember that
i May, 1955, the prices of foodgrains
went so low that the Government
had to go to the axd of the agricul-
turists and order the purchase of food-
grains on a large scale mn order to
push up the prices The Government,
at that time, tried to arrest the rapid
fall of food prices Now, I am giving
that intermediate figure also I wall
give the latest figure of March, 1957,
In 1050, as I smid, the :ndex number
of food prices was 4104 In May, 1935,
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it was 2761 and mn March, 1957, the
figure 1s 4027 So, my submussion 1s,
the level of food prices obtamning m
March 1857 is lower than that which
obtained in 1950 This by itself does
not show anything and so I would
gve the comparative figures with
reference to industrial raw materals,
semi-manufactured and manufactured
articles and also the working class
cost of iving index I am giving
figures for industrial raw materials.
It was 5032 in 1950, 1t went up to
5181 m 1957 March For semi-manu-
factured articles 1t came from 3409
in 1850 to 4033 in 1857, March. In
respect of manufactured articles it
was 3484 in 1950 and 1t came to
3841 n 1957

Regarding the consumers' cost of
hiving index in respect of the working
class, I cannot quote for all the cities.
The fluctuations are almost the same
except the absolute figures 1 will
refer to Madras only In Madras, in
1950, the cost of living index was
325 In March 1957 1t was 367 Now, of
these figures are analysed one conclu-
sion 1s irresistible and 1t 1s this As
regards food articles the index has
actually fallen by 8 pomnts. With
regard to semi-manufactured articles,
the index has gone up as compared
to the 1850 figure by about 63 pomts
Regarding manufactured articles, 1t
has gone up by about 40 pomnts, and
with regard to cost of Iiving index
it has gone up by nearly 50, ponts
Now, my submission 19, whereas the
figures have gone down with
to food articles, the index of manufa-
ctured and semi-manufactured arti-
cles has gone up  Therefore, the
increase in the working class cost of
living index 1s not due to mse in the
food articles but 1t must be attmbuted
to the m<e 1n the cost of other articles
of consumption 'Therefore, the
ery that the prices of food
articles have gone up consider-
ably 1s not nght I quite admit that
during the last two months, the prices
of major food articles have goneup I
say this 13 only a temporary phase It
is net a permanent feature Thiz has
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been engendered because of lack of
transportation on the one hand and
possibly because of hoarding by mer-
chants on the other There may be
other ciuses also contributing to the
rise 1n prices during the last two
raonths I <ay this 1s a temporary
phise and i1t does not warrant any
apprehension or any fear or any diffi-
culty to the Government in tackling
the situation Thercfore, to say that
we arc gomng through a food crisis, as
my hon friend on the other side just
now submitted 15 something which 15
utteily mndiculous which does not
deservi even a moment’s considera-
tion I think I have proved to the
House sufficiently from the figures
supplied by the governmental agen-
cies that there 1s nothing wrong with
the food situation

There are two conBicting views that
have very often been submitted 1n
this House by my hon frien's
opposite Thev want to hunt with
the hounds and run with the hares
They want to support the view of the
agriculturists on the one hand, again,
speak on behalf of the consumers on
the other My submission all along
has been that there 1s no conflict
between the consumer and the agn-
culturist After all, the biggest con-
sumer In our country is the agricul-
turist himself, who forms nearly 85
per cent of the population of India
Therefore, I would lke to show to
the House, how 1t would be possible
to fix a price which would be agree-
able both to the consumer and the
producer

Shri Shree Narayan Das: May I ask
4 question’ How many of the aur
culturists are surplus producer-
how many of them are defiut pro-
ducers?

Shri Viswanatha Reddy* I do not
carry statistics of all <orts of things
in my head I am sure I will be able
to give the figure

Shri B € Murthy- I shall give the
figure (Interruption)
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Mr. Deputy-Speaker: Order, order;
after all, the beauty of this parha-
mentary system 15, we have to hear
all conflicting views here The hon
Member may continue

Shri Viswanatha Reddy: As regards
the last interruption, I may submit
that 1t has been admitted that mearly
about B0 per cent of our agncul-
turists are lving 1n a subsistence
level of agriculture 1 think, 1t 18 65

The problem 1:s very intrigung On
the one hand, we would like to prp-
vide a price which would be suffi-
cient for an average agriculturist to
lead a comfortable Lfe, to be able to
educate his children, to have normal
medical facilities, and at least to have
a decent house That, I am sure the
llousc will concede, should be our
endeavour to give to our farmers who
produce our gramns With regard to
the consumer, the level of prices
hould be such that the lowest wage-
eirner 1n the country, by spending
about 70 per cent of his wage, should
be able to have enough grain for
himself and his famuly That should
be the level of prices I really am
not able to suggest a price which will
be 1n conformity with these two
defimtions That 1s a matter which
the Governmental organisations and
the Committce of which my hon
friend Shr1 Thirumala Rao 13 also a
Member, should concern themselves
with

I have got a word to say about the
questionnaire which has been 1ssued
by this Prices Enquiry Committee
As I have submitted earher, the
character and content of this ques-
tionnaire bristle with tendentious
questions The questions given 1n
this questionnaire are very tenden-
tious It only reveals that the wvoice
of the representative of the farmers
if there 1s one m the Commuttee, does
not prevail at all The question that
I would like to refer 1s question No 8

Shrl Naushir Bharucha (East
Khandesh) On a point of order, 1s it
comoetent for an hon Member to
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was not appointed by this
House, Even if it was appointed by
this House, I do not see why I should
not criticise the questionnaire. It is
a public document. It is meant to be
criticised. tm

Mr. Deputy-Speaker: If the Com-
mittee which is of the work
has been- appointed by this Parlia-
ment and it is still continuing that
business, certainly, that criticism can-
not be made here. But, now, when
that Committee has not been appoint-

Shri B. Ramanathsm Chettiar
(Pudukkottai): Mr. Deputy-Speaker, I
may just explain, my hon. friend is
only giving some suggestions to the
Foodgrains Committee which has been
appointed by the Government.

Mr, Deputy-Speaker: He has said
it . di

Bhri Viswanatha Reddy: I request
you to give me credit in time for all
these interruptions.

Mr. Deputy-Speaker: His time had
empired before these interruptions
took place.

Shri Viswanatha Reddy: Let me
refer to question No. 6. It reads:

“What are the main sources of
finance for the farmer which
enable the produce to be held
longer?

ft presupposes .nat farmers are
hoarding foodgrains.

To what extent does the farmer find
It possible to hoard produce dut of
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his own resources? To what extent
does he borrow and from whom?

(a) Money lenders
(b) Co-operative banks

My submission is that this question is
absolutely tendentious. This question
suggests that whatever shortage of
:loodthereiaint.hecmuyw'h
a large extent, is due to hoarding by
farmers. We have passed the Ware-
housing Corporation Act in this
House. The whole purpose of this
Act is to give a staying power to the
farmer, to see that he holds his stock
for a certain period and sell his stock
in the market at a favourable period
The whole object of the Warehousing
Corporation Act is defeated bv this
tendentious question for which
answers are almost dragged out of
the mind of the people,

Bhri Thirumala Rao (Kakinada):
May I crave the indulgence of the
hon. Member for a minute? I would
like to disabuse my hon. friend’s mind
of any such intention on the part of
the Committee, If he studies the
questions further down, he will see
that there are questions which are
intended to very favourably affect the
farmer in his incentive to production.
There is a question with regard to the
necessity or désirability of having
floor prices for foodgrains. That is to
the sdvantage of the farmer. In this
question, I may say that there was no
intention on the part of the Come
mittee to probe into how he is hoard-
ing. It is a subject matter of investi-
gation by the Reserve Bank.

Mr. Deputy-Speaker: Even then,
there is no harm.

Shril Thirumala Rao: I would request
my hon. friend to keep his mind at
eage by assuring him that there is no
intention te do anything which ir
harmful. If the whole guestionnaire
is studied, it will be feund that it is
one checks and counterchecks. There-
fore you, will find......
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Shri Tangamani: Are we discussing
aow the functions of the Committee?

Mr. Deputy-Speaker: That 1is all
right.

Shri Viswanatha Reddy: I am grate-
ful for the explanation.

Mr. Deputy-Speaker: The hon.
Member need not be afraid of the
question that is put down in the
questionnaire. If opinions are invited
and the public are asked to give their
views, when there are other ques-
tions, certainly they will give answers
that they think are the right ones.

Shri Viswanatha Reddy: I am try-
ing to dovetail this with my earlier
point that the farmers’ representative
is not in the Committee, so that the
Minister might......

Mr. Deputy-Speaker: Does he mean
to conclude if the farmers' representa-
tive had been there?

Shri Viswanatha Reddy: That exact-
ly is my submission.

Shri A. P. Jain: I may inform the
hon. Member that there is a farmers’
representative. He may not be a
representative of the Farmers’' Forum,
Shri Surinder Singh is a farmer him-
self and he is a representative of the
farmers.

Shri Viswanatha Reddy: As far as
1 know, no member representing the
All India Farmers’ Forum is there in
the Committee.

Mr. Deputy-Speaker: The hon.
Member’s time is up.

17 hrs.

Shri Viswanatha Reddy: Only one
point I have made.

Mr. Deputy-Speaker: Giving credit
for all these interruptions also, the
hon. Member has consumed his time.

Shri P. R, Patel (Mehsana): Our
food problem has become very com-
plicated, and we see that the matter
has been complicated only because....

Mr. Deputy-Speaker: But the begin-
ning should be simple enough.
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Shri P. R. Patel: It has been com-
plicated because we do not try to
understand how to solve the problem.

Shri B. 8. Murthy (Xakinada—
Reserved—Sch. Castes): May I request

the hon. Member to come to the
front?

Mr. Deputy-Speaker: Now perhaps
there might be less of complication.

Shri P. R. Patel: I wish I may be
permitted to have this seat every
time because I do not like to be a
backbenchei.

Mr. Deputy-Speaker: Today’s speech
might influence that.

Shri P. R. Patel: We have tried to
solve the food problem by importing
foreign foodgrains. That has been our
experience. We imported foodgrains
worth crores of rupees, and yet we
are unable to solve the problem. We
had controls, restrictions, price res-
trictions and everything, but we have
not solved the problem. Then we
subsidised and yet we could not
solve the problem.

According to the report of the
Ministry there has been a rise in food
production by about 25 per cent. in
the last five years. I do mot know if
in the last five years the children born
have given up mother’s milk and
taken to eat foodgrains. However, we
see that the......

Mr. Deputy-Speaker: Some must
have given up mother's milk.

Shri P. R. Patel: Not to the extent
as to consume so much.

It was our late Minister Shri Kidwai
who was bold enough to decontrol
and he could solve the problem. But
what do we see today? We rather
complicate the matter much more.

The questionnaire issued by Ashok
Committee has been referred to. I
read the questionnaire, and I think
the result of the questionnaire and
perhaps the report will be further
camplication of the food problem,
because I can see from it that the idea
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behind it is to invite controls back
over which people have felt much,
No doubt, people living in the cities
like control because they have got
everything at a reasonable rate, but
have they ever tried to understand
the difficulties of persons living in
the villages? What sugar did they
get?

An Hon. Member: Nobody wants
control.

Shri P. R. Patel: If that be the case,
how to solve the problem? That is
the question. One hon. gentleman
sitting here......

Mr. Deputy-Speaker: All our hon.
Members.

Shri P. R, Patel: An hon. Member
talked of cows and cow protection. I
would rather prefer to give protection
to the farmers who produce the food-
grains. Unless proper protection is
given to the farmers, I tell you the
food problems will never be solved.
So, let us see what they get.

If we compare the prices of manu-
factured and semi-manufactured

goods, we find they have gone up high. "~

Take cement, take iron, take anything.
Prices have gone up high, and our
Government has been pleased even
to give a rise to iron and steel manu-
factures very recently. And with all
this, when prices of everything that
the farmer has to buy have gone up
high, everybody except the farmer
desires one thing, lowering down the
prices of foodgrains. How to lower
down the prices, I do not understand.

Have you ever considered what is
the expense incurred by the farmers
in growing food? We have never
considered it. So, unless and until we
guarantee a reasonable price, an
equitable price, not when the harvest
is ready and out for marketing, but
at the time of the sowing season, it
will be no use. Only that will give
encouragement to the farmers and
enthuse them to grow more food.

Shri Thanu Pillai
Rs. 100 a bag?

(Tirunelveli):
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Shri P. R. Patel: I could not hear.

Mr. Deputy-Speaker: When an
interruption is not audible to the hon.
Member, he need not mind. Then it
is not intended for him.

Shri P. R. Patel: In 1950-51 agricul-
tural produce was worth about
Rs. 48-9-0 abja and after that there
was an increase in agricultural pro-
duce according to our statistics. How-
ever, in 1955-56, the worth of agri-
cultural produce, even though
increased, was only Rs. 42'2 abja. So,
on the whole what do we find?—that
there has been an increase in food
production, but the farmers on the
whole get less. So, to increase food
production pays the farmer less. So,
if they could do any other business
excepting farming, they would give up
agriculture.

When there is a strike, we bow
down. We hear the P. & T. workers
are going to strike. We negotiate
with them. There was a strike threat
in the Insurance Corporation. The
Minister flew to Bombay and settled
the matter. The Government servants
give threats of strike, we negotiate
with them. I ask the hon. Food and
Agriculture Minister: whether, when
he goes on tour, he sees the agricul-
turists’ associations, whether he has
ever called the agriculturist workers
or agriculturist association’s office-
bearers to just discuss the matter. My
experience is that this our Govern-
ment likes to discuss with anybody
who gives a threat of strike, but the
agriculturist cannot strike. It is
impossible, So, even though they are
80 per cent. in the country, they are
neglected and they are never con-
sulted as they are unorganised. Even
though there are some organisations,
they are never consulted on the food
problem. We go for food discussion
in America, in Russia and everywhere.
We would like to have discussions in
Bombay and elsewhere, but we do not
go to the villages, at least the agri-
culturist associations and discwss with
them how to solve the problem. And
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unless we do that I am sure the food
problem will not be solved.

From the figures avaulsble I find

that means 80 per cent of the popula-
tion, and 56 3 per cent goes to non-
agricultural class That means 20 per
cent We want more food, and we
want better agriculture But what
the condition of the agriculturists?
How are you gomg to improve their
condition” Unless and until they get
more money for thew labour, I do not
think they would be enthused to work
more and produce more

The per capits income in our coun-
try comes to about Rs 272 I cal-
culated the per capita income of
persons engaged 1n agriculture, and I
found that it came to Rs 161 While
that 15 the net income for others, thus
sum of Rs 161 is the gross income for
the agriculturist, and out of ths

So, I say that

shall not be creating any enthusiasm

point out only one thing, namely that
we pay Rs 65 pm to a peon smitting

just outside the door of the office
room

The Minister of Co-operation (Dr.
P. 8. Deshmukh): Rs 85 pm

Shri P. B. Palel: And what for?

Shri B, 8, Murthy: Do you want hum
to ut inside?

Bhri P. B. Patel: He has only to
deliver a chit to the officer sitting
wamde I ask: Unless you are prepared
to pay at least Rs 85 pm net income
to an agriculturist how are you going

to bring any enthusiasm in him, even
through your community development
plans, through your irngation plans
and such other plans? Further, when
there is irmgation provided, there
of betterment

penalty of Rs 25 per acre for that
purpnse,overmdabovethh,ﬂ:mil
the local cess The result 18 that the
agriculturists do not utilise this water
Consequently, we get less crops.

expenses of the agriculturist should
be lowered down, and the necessary
facthities for this purpose should be
provided to hum Besides, we must
guarantee hum a certam reasonable
price or equitable price, so that he
may get more That 13 the only way
n which we can solve the food
problem

Today we go on mporting food-
grains from other countries Today,
we place orders on America, Canadas
and Australia for rice, wheat and so
on Shall we be able to solve the
food problem in this country mn that
way? We shall not Rather, we shall
impoverish our country And there
will be the difficulty about foreign
exchange also We are not able to
implement the Second Five Year Plan
because of our food posiaon

If we just decide that the food-

grains prices should go up by, say
Rs 2 or 3, surely, nobody is going to
die What are the circumstances
today? Take the case of a family
consisting of four persons, that family
would consume at the most one maund
of foodgrains

Shri Thirumala Rao: Per year or
per moath?
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Shri P. R. Patel: Per month. One
maund per month would come to about
ten seers per head in a family of four.
That would be the average amount of
foodgrains required. Suppose the
price is Rs, 10 and it goes up to Rs. 13

or 14, it would mean an additional

expenditure of only Rs. 3 or 4. But
do these people not spend en cinemas
and other things? Yet, we want o
curtail the income of a farmer; we
want to pay less to the farmer and
allow the others to earn. So, my
humble submission is that we should
handle the problem from the right
angle. But if we are going to tackle
it from the wrong angle, the food pro-
blem will only become more and
more complicated.

On the other hand, let us consider
how the prices of the articles used by
the agriculturists have been going up
during the last five years. The price
of crude oil has risen by more than
25 per cent. In the same way, there
has been a rise in the price of kerosene,
oil engines and of various other things
required by the agriculturist. And
yet, when the foodgrains prices go
high, there is a hue and cry. Every-
body is agreed that the prices of many
articles have gone high.

This question was discussed also in
the Andhra Pradesh Assembly
recently, and the Minister, Mr. Reddy,
was bold enough to say that unless
the producers were offered reasonable
prices, the food problem would not be
solved. He also added that there was
immense disparity between the rise in
prices of agricultural and industrial
goods, and yet there was an outcry
only against the rise in the food prices.
So, we see that the prices of most
commodities have risen, but there is
not that outery against such rise as
in the case of the rise 1'.1 foodgrains
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be out for more prices for the agri-
culturists. Instead of doing that, our

‘Minister of .Food and Agriculture is

always trying to oblige others.

My second request ta him is tha
whenever he goes out on tour, he
should make it a point to see agri
culturists and agriculturists’ associa-
tions, whether they be kedut mandals,
or kedut sanghs or kisan mandals,
whatever ideology they may have.
The Labour Minister, for instance,
does not feel shy of seeing labour
unions. Why should our Minister of
Agriculture feel shy of meeting agri-
culturists’ associations? So, I would
suggest that he should henceforth make
it a point that he should try to
encourage agriculturists’ associations.

-~

My last request to him is to please
take away the Chinese doll that he
has given in the hands of the agri-
culturists. That Chinese doll is the
Farmers’ Forum. That is only to
cheat the farmers; it is not the
farmers' forum really speaking. Just
to see that the agriculturists may not
become conscious of their rights, and
that they may not organise themselves,
this Farmers’ Forum has been created,
and every year, some jalsas are
going on. I request that these be
stopped.

suft vt ak (feroa) -
dfer wredl S wEew,  #
wgn it o aw A g g o
# agt T age T Wit W g @
£ 1 9 ag s g ¢ f ag X
ot q3 ferdt s § I} AN & wre-
ot & ot o i vy | Y wE Ay
§ fe & ol riat o vt o e ot
1 st Tyt o feafir wramh
¥ & agt o e f v awar
gy § fe & ud g dad
» w4 f fe vy gw wfR or e
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[t Wit wk)

TR agt < | ¥ 9T W R 7 qiw vew
wfiT g T g, to R ey
oft, der Y, arft oft | Ay wer e gt
grai iz #X o AW fe firemal W
T ag 9T W ot ) oy I A
W 9T wew A ag § fe
W Tw g ar g

v & o T 3w o qfraTe g,
BTl AT ¥ A% W e W qafor
w1 g, A e o At ey
vt § | W ag wAfAe ead
T FT ®W F@T §, ffeT ag v
A A qETg A T | Wy IR
MW AF FHFIQY | AT 39
& & & o T @ g, ool A Al
g 1 few ag wor it gwr A 8
ow gt § 7 s e qder ur
aEETERT T WIEHY W7 1, 9 ¥ 9
¥ dar e &, ww 3w v @, e A
I9 %1 F1§ TG T F@T | W9 A
darfcdy Wt o & &, wfew 9w &
se qae dwmfcdt ¢, Afew wwr @
durfedy & urg ¥ ¢ 7w Tgi @
w19 §HE FuE afgr AT s §
o fr G ¥ 3 frkt wvr § 1 Afew
wiwr ot oft § @ § f ad frar ot
w® i, &2 frar o= we 1 W@
o1 ¥ R & fod o ww aE @)
& g7 & 9% frarat o WY ) g
WAoo T g
fir ¥ AT WIT T W | F T S
w e s, o6 A & fed
I w1 o axive wei | agh a3 fafaem
%o WX ¥,000 o ¥ ¥ geaTg Bt
¢, T @ W TRR W §, O A A
R TfeRaedrd
& gt g fiv W17 § ot fvem WY T
@} W froa e g
wfFr WY sl o aw o aeg @
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M wrew g, WH PR
¥ o &w s 8, 9w W Bk ot
w.mmmt,m‘w
it §, W i e i wg W &,
mmmgWle
T o § g o St
et f awr v g ok 8k e
wat §, fward fowd ardr &, awri &
FTH TR AT §, 3T T 07w ATy
¥ o &, W =Tl § Ay of fer A

w1 W 5E 0 £ omr §, O ofre

AT § @ R v ow 9E WY fiw
farer oy 8, ¥fe foamr & ared war
frerer § ? fody ot & | & Wl &%
gudt o F WA wTar § 1 gEI
T & e WK 9grEy # o
fora w1 A & dxwrem § | T
7 i Sfafedior 78 & | a8 womdt
T EOTC T @ ¢ fis 99 ¥ g o
® fod g9 far wrdm | ¥feT 9w &
I w7 ger ? & R g0 A
fis foart & g g g8 wom wifg,
I B wrREHY Ay g, et e
T & fad gur 59 ad | W agy
T A FEH W AT F T ¥ o
ar Y § fo fe i & fireelt are W
21 & TR Y FT A T A
& a1 Wy e W & 1 e o
qar g fraT & qre dar i § fr ag
WIRFET R gA AT AT &
TREEF A F i mrEa g g
SR Y WY vo To ¥ ¥ FY 50 Fo
aw faer omar & 1 R Qo o FW
oW A WIGF W aww e § | agt
Tq T GIEE ¥ aw v 5 3@ N -
eI I gt fe
gt =X ¥ fad el Qe
wifigd, W< & ared ghrerd wifg® 1 o
w¥ Tl § 9w wear & fad Sl
wigd, vex dw ¥ wit wigd |
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¥fir ot dwrar fwarr firer TRy A
v &, fard ¥ v 3w ¥ fad,
waT ¥ o€ & fied, w7, e
afrer ¥ & ol ¥ wrere §, W aww
o gy el ey & R oo Tt e
wTH %7 §, T§ ¥ 4 W qIA o
W T f g @ & gw 0,
OIS W7 AT | J7 W Ay W A A
T Oy el art F g | S
¥ ) & o ey @ &, ooht W
st ¥ aved qur A § 1 W
Y o graw ag & 1§ v § Fewm
feamt w1 wre fifod | T g
g e § dfem ww s 1 Ad g
T g 8, ¥feT ww R ¥ T
g el av e gew ¥ AR
i

WX A co TTHE W § I #T EWN
¥ wqag an W @ §, o ag W
wi § oy 3% ¥ Ay & o7 g S
g, T 3 §, W v ¥ avA 7
T A W wy §agE e
far T8 T | WX FE) IT F AR
QM 96 mar oY geArew e
WA | CETNE WTT AT §F A Ay
gwlad | wrr &2 Educated people
i ¥ wifed s wg a feam @
e wY gk | I§ o wifaw gwer
N EF A A T T R | Ay o
R TR TR ST o o 5y
gy {r 1 wror fore el #Y g
o w77 firerd § 99 ¥ o W giwde
& W WY awart § 1 Al S
genfe  0g 0 wo & wrer vy Y
woar § | wg o oeny ¥ ¥ g
o vt w ¥ feg wd v § e
wrey el ot s ¥ fg wd o
¢, et d o, fem F s
wien o ey T Qe & ?

T oy ey o e A A QY Wk
{1 v oy m, 9w & @ wT AW
¥ T, & w7 oy g oy, fewrg W
& g T, QT A R T
AT Y T ST T 7T, AT W,
feft ot Ot Y wrar W g, W€
W7 5 R @7 AT HfY AW W FT R
W %T G | T #Y qor gy
ey aoetdt e ¥t A wra wolt
§ ) wufad & frecage ¥ vl §
fir writfore € ot i ¥Y @ & I
& vy g Y, e e e )

o T wgd § e dr o &t W
srewre a3 T & | g, §G A AR
o3 43 §, 37 & are e ¥y o
R adiie 374 76 gL g § W AT
#1 fewr 8T w7 drew At g
wTor TR wreTd faretar AR ot AT
wrirer & Wi gT € ) R frTAR
o1y WX wegfredt & v g
©, rgeg et vl 139 @
aaT ¥ fordt fereiray g tmey R W
SRR LR RN R G
weT Wi &% fea | e ol
vt i §, e A Rl ¥
qre wifle i alt ar @  ? ww
grer 7 & forw & qrr ol A § 99
Y arefrer Y farer ey | S SR F AR
&= 7 &, wg & A FOT ? WO W
WECTAECNITT | W
gl e §, mg ot o v e g
w3, ¥t e gy § el
arefer et a7 oY vy 1 SO, oW O
30 ¥ /Y w0 oy erew vy firndt )
W e 3 fdefr ? WY & SRR
AR o N qw g §, woeTe A
oft &, 3 & firdnefr ) oo ot ot
e geht on oft §, wg A A WA W
s figy | faet ¢ W s fed
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[t et wri]

YT or gETT vy ot wwaww § )
o 1T WY wifgd i e i F o
T I off fegfr Wy A Wi ow B
fwarat #Y g WY Svw Tk ¥ ford
WaET T | T wgfae e Qn X
Vwe vt § qEt W gl o
¥ o vk § 1 Ofer f ot § B
o TR e woft wifed, | gt
W W wm o oy 4 gy
e gof | wrTor T AT Wy gy e
wifigd | & g% quTr i

IR WYY AHAG I
WA AT W T |

shwfr st wr§ : @ e ) firre
wre i )

¥ gy g ¥ e vy et oY
wgreT w2 & fag Swrrfer Seg-
feat (wgarlt afufeai) omd 1
¥ e mw feam wem wvr %
orCg & 7} T wwr | famr wvorefen
drargdt ¥ fedt i firamer &Y ol
mimiR et b g
wfefafoae &= 2 24T 1 sor o
T F g T & | o ww I W
ETFEATAT TEY TN oW O JeTET AR
Y THAT | {@ TR 7 g qgew ¥
W ¥ FA At § B frara % fa
:’I:iﬁfﬂ gravgfeat ol ¥ ol

1

v sl & arg g% Bt ot

YW WENY : WA aTedr
wift wewr w%f T W e gt § 7

wiwh welnd : § wit @ e
& wor wedfr §t

& my gt € f e e & e
% it & 3 fir O 7% N3 7w

W ot | T ool & o e oy o
o dwddt ot qwer
W< g ot e W ¥ g o rwer R 1
e dar ft firar ek wer oy frwer
W T 77w ) ot o ¥ o Y
firamr ®Y wgraer @ W arfieer e
wiEgd, wie wre gw g SR @
wg i W oy g WY AR e e
W, T T e W
Y ww ¥% wew &Y omda |

LY N WY ¥ T O T Y WK W
Ig 7§ frr angd § o wre Y X
RO 77 LT & ¢ oW T80T
T i i W W T ¥ Wi,
Y ag ¥ geax Y awaT § 1 afY e
farerr o ot arp A &

e wrgdt & fad tw geey
7 & 07 wE™ WK WY & amd
AT A £ 1 O e 2l T
TR I WA W g TN 13w F
it ¥ wy i A oYk Qe T @
faar wrwt 67 A W wwww @
¥ 7 I B oF va fear o vy s
€@ & oY AT oy 7y ¥ | Ay
wE W WA T ¥ W W R Hi
ag I ® Iq ¥ frever | Iw ¥ o
¥ 7g TaT Y 39 WY AAw oo o
IR 99 w1 g 0 foa | g wreht
fee ¥ & qrey rar Wi 9 & gg W
sfror ATt | ¥ 7 97 N OF T WX
¥ faat 7 I A w7 e qw ¥ foreent
qd  IE ¥ T FAT AT 6 P 9
¥ 5o 7Y | ot & I e ¥ ey
fis 9w gw w woR R Farm o
woIw HamrA R | 3T el fiea)
I & 3 B o T 0T fiv W 79 W@
R, gux vy i 0 wWa oY |
i dvar i ot fw & F qwwr waar
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g & § wmy wfy Xav §, 9T oy A
feenamit ow ygrrtmw § 1 3a
TR 7 97 8T ¥ ¥ g 1 9 T
Rl g A g2 aar o) o0d T qg
¥ & fam oY qur wa & faar, )
THE I Iy IFar
I A wg ed gAY ax
Ry @i v i v e
Far et e g 3 ww g
N aw g ¥ 1 Ak a0 oww @
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WX STk wrer Srever v | e W
wrar &, 3w S g & 1 oy S g
v v & fafew § 1 97 W hes-
a1 W & wred A A § W um
T A1 o T 2T § I &
T B e A F

1734 hra.

The Lok Sabha then adjourned

«a
Eleven of the Clock on Tuesday, the
30th July, 1957.
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ORAL ANSWERS JBS-
Ty TO QUES

5.Q.

N Swiyac

412  Tube-wells

413. Deadlock in Tmnpo{:
admnistratio
Kerala o

Central Tract oml:
sation - o - N
Post Card Vending

Machinesy,
Churchgatc Railways

Station, Bombay
Ralway bridges
Second Shipyard .
catering

414.
415.
416.

417.
418,
419,

430.
421,
433.
423.

Departmental

on Rulways
Water-works at Ratlam
Wheat prices in Delhi
Rolling flour mulls
Fresh water

!upp;y in the

Late running of trans .
Food position jn Mamipur
Price of foodgrains
Railway Trade Unions .
Railway accident
Janta Tram (Poona-Hubh)
Bombay Post Offices

Grow More Food and
Seil Conservation

424.
435.
436.
427.
428.
430.
431.
433,

%

‘WRITTEN ANSWERS TO
QUESTIONS=?

8.
.
. Calcutta Wat
499 p er  Supply

schemes. .
410. Hostel for Railway Em-
phm'aud:'e'.f

Disbetes  Mellitus
Omm Devdnpmt

Grnw More Food md
Sol Conservation .
Liceniate and  Con-
d-2'd Courses 1n
Medicines .

Wagon utilisation

41,
4329

433-
434

435.

DAILY DIGEST
[Monday, agth July 1957)
Columns
5645—82
8. Q. Subjgect
No.
5645—49 436. Job amalysis of Ral-
way administrations
437. Andaman forests
5649-50 438. Imphal Water supply
439, Third class coaches.
séso 52 440 Counterfeit Postal Stumpt
s6s52 ss and covers .
441 C:?genmn mn Bum'u}
s6ss 7 ort
Shorsunur—Cochi
5657-58 L lev::;lmc "
5659—63 444 Hnu*!ngColunr forP. &
AT Workers
5663-64 445. Bombay Telephone
5664-65 Service .
shoee U.SQ
5667-68 No.
§668-60 301. Ralway Anti-corrup-
5669—72 uon Orgamsation
$672-73 302. Railway Claims Cascs
303. Payment of Ramlwa
zs—qs it =
57:_” 304 Importofbuds . .
57779 305. Production of potatoes
::::_h 306. Coopcrative Societies
307. Tramnmg centres m
Southern Railway
Unlicensed Wireless
565!-82 303‘ Sets )
309 Pending Railway claim
<681 310. Import of coaches
- s 311. Trun service berween
Bezwadaand Musu-
lipatam
312, Caleutta Dock areas
313. Colonies 1n Delhu
I
shr-ga 374 Specislists In Anses-
5682-83 thesa i
568384 315. Inland Water Transport
316. P.&T. Dtplﬂment
5684-85 Museum ,
318, Imphllmmhplﬂty .
319. societies
t5 o Ptamipn '
320, Railway staff quarters .
5685-86 321, Runner's lines .
5686 322, Taxitin Tripura

5856+

Counn,

5691
5691-92

5692
5692

$692-91
5693
5693-94
5694

5694

5695
4695-96
5606

5696
5697
$697-95

5609
5699~5700

5700
S700-0F

s701
£7¢ 1-02
5702
§702
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L;‘.%.Q. Subject
Bridge at Chattuvay
323. Bridgs st Cuatmuvey
324. Roads m Delhu .
32s. RBlectnfication on South
Easern Railway.
Railway accidents on
326. E.u:eym Railway
337. Andaman  Forest De-
partment

338. Ral link with Jammu
. State Famuly Plannng
ad Boards

330. Natonal Harbour Board

331 Aerodrome n Bombay
State.

332. Bndges over Narbada
333. De-Luxe trams

334. Communty Development

Blocks
. Ralway Week Cele-
335. R Y

336. Welfare Officer

. Co-operative Credut
el Societies

48 Raulwaymen Housing Co-
. opcrative Societies .

339. Jajpur Post Office (Onissa
MOTION FOR ADJOURN-

The Spesker withheld his con-
sent to the moving of an
adjournment motion ven
notice of by Shn 8 Ba-

nerjee regarding the suuation

caused by the rise in Jamuna
level

DAILY DIGEST

Colsimms

5708-0

5709
5709-1

5710

571015
5713

5711 12

PAPERS LAID ON THE TABLE s712-1%

A copy ot each of the following
Notifications was laid on the
Table under sub-secnon (6,
of section 3 of the Essential
Commodities Act, 1955

(+) S.R.O. 1851, dated the 3r 1

June, 1957 i

tain further mnmn
to the Bombay Wheat
(Movement Control®
Order, 1956.

(n) S.R O 1852, dated the
3rd {]l:em. 1957, contain-

R
(Bxport Control) ~Order

1957
(s) S.R.O. 1917, dated the
6th June, 1957.

(w) SR O. 1916, dated the
6th June, 1937, con"awn-
mg1 Orissa, Rice (Pro-
hibiton of Export) Order
1957-

(vJuSu}lIo. 1983, dated the
une, 19<; mxuéﬁ
. certan mn..;' Ame

meit to th

Wheat c(MmmW
Control) Order,
1956

(en) sﬁn]o. 1984, dated the
12th June, 1957,
CETtAh T ey
to the Calcytta Wheat
(Movement Control)
Order, 1956

(on) S R.O. 1986, dated the
13th June, 1957, contan-

“ﬁ In er-Zonal Wheat
ovement Control)
der, 1957

(m:l)hsiill;lo. 2251, dated the

y 1957, making
certain amendment to the
Omnssa Rice (Prohibition
of Export) Order, 1957

(x) S.RO. 2258-A dated
the roth July, 1957, con-
Rice thern

Zone) Movement Control
Order, 1957

REPORT OF COMMITTEL
ON ABSENCE OF MEM-
BERS FROM THE SIT-
TINGS OF THF HOUSF
PRESENTED .

First Report was presunted

CALLING ATTENTION TO
MATTER OF URGENT
PUBLIC IMPORTANCE].

Shr1 Raghunath Singh called
the attention of the Mumster
of Transport and Commun-
cations to the agramnt
reached between the Bombay
Dock Workers and the Gov-
ernment The Minster of
Stare in the Mmstry of
Transport and  Commu-
nicauons (Shri Ray Bahadur)
Imd on the Tabl a copy of
the statement m  regard
thereto

L

Cobonns
PAPERS 1.AID GN THE TABLE
Con'd

5714

5714

ELECTION TO COMMITTEES s714.;5

1) The Munster of Coopera-

()um (Dr P. S. Desmukh
moved for the election of
three members from amc
the Members of Lo
Sabha to scrve as members
of the Indian Central Are-
canut Commuttee,  The
motion Wwas adopted.
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BLECTION TO COMMITTEES :
Comtd.

(2) Dr. P. §. Deshmukh also
moved for the election of
two meubers from among the
Memburs of Lok Sabha to
Serve as members of the
Indian Lac Cess Commirttee.

The motion was adopted .
bLILLS INTRODUCED

The following Bills were intro-
duced :

(1) on (Railways)
No. 2 Bill, 1957

(2) Industrial Finance
ration (Amendment) .

{3) Mines and Mincrals (Re-
Eulnjltauon and D& elopment)

44) Inter-State  Curprrations
Bill, . . . .

5 16-17

DALLY DIGEST
DEMANDS FOR GRANTS . 5°17-

Further discussion on Demands
fgrommun?tym Deulo:;x
cancluded. The Demands
were voted 1n full

scussion on Demands for
Grants in resipect of the Mi-

mstry of Food and -
cul:?re commenced. Aﬁc
drscusston was not condha ded.

FNDA FOR TUESDAY,
A(’;o'l‘ﬂ. JULY, 1957.

I?urf!'ncr discussion on the
Doemands for Grants in res-
pect of the Mimt try of Food

Agricuitu.e.



